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Mr, Speaker : Hon'ble Members, now the questions hour.
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Repair of Roads

#1439, Shri Devender Kumay Bansal : Wil the Chicf Minister be pleased
to state whether it is a fact that the roads of Sectors 7.8.9,10,19 & 21 w 25 are
lving damaged; if so, the time by which the above said roads are likely to be
repaired 7

Industries Minister (Shri Randeep Singh Suzjewala) 1 Sir, the
maintenance of roads of Sectors 7,8,9.10.19, Panchiaeta, 15 with Municipal
Corporation, Panchkula which will be repaired by thers fy 31.5.2013. The roads
(HUDA area) in Sectors 21 to 25, Panchkula are not it damaged condition,
However, offer every five years, we undertake special repairof these roads which
is due in these sectors will be carried out by 31.12.2013.
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Shri Randeep Singh Surjewala : Sir, as per the arrangement that
Municipal Corporation of Panchkula arrived at, we have divided the sectors and
my friend already knows about them. However, with your permission, I can tell
the House that all curved channels and round-zbouts fall withinthe jurisdiction of
either the Municipal Corporation or Haryana Urban Development Authority, as
per the division arrived at, infer-se the two agencies.
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‘ mn uf "iolld Waste Management Plant

*¥1363.. Shri Narem:ler Sangwan: Will the Chief Minister be pleased to )

state whether itis A fact zhat l;he solid waste management plant at village Shekhpura
in dﬁtmt Kam '-unr:lcr construction; if so, the time by which the aforesmd
to be complatt:d ?

‘Mmmter (‘?hn Randeep Singh Surjewala) ; Yes, Sir, the

Karnal ha*; (S'inplctcd and the same is operational.
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. aﬁ <ot R wehare : anme ey, T aF qo e 2" ERED
Hﬁl’fe-“r% weive Tl B TF T gow 7 ¥ 1 With the consent of Village Fanchayat,
\-_-H'Munn:lpal Council Karnal had purchased this 15 acres of land on Meerut road
nd i 15 M capacity solid-waste management plant bas been set up, Currently,
~we are,trying 80-90 MT of waste. We are confining ourselves within this 50
. years to my knowledge. Stili my friend as pointed-out, ! will get it re-verified
‘apd. if any encroachment by the Municipal Corporation plant on any private land

s found” we will make sure to remove it and T can assure him that onder UIDSSC,
e that UPA government has started, we have conceived this scheme for the city
. and the district as also for other districts in the Statc. Many such solid-waste

o “based managernett plants have been becoming now operational. If any difficalty
*Catiges, my friend can also write to me or to the Hon'nle (“hu’:t Minister. But still

s we will get the maiter re-verified. -

o} ¥~ W e w6, ﬂ%wﬁwwm@m%%mﬁwﬁ?ﬁ

%ﬁ%@ﬂwﬁﬁﬁ*wm%m&wwﬁwmm*mwém
forar Ty T

it aremey - W ot w@mﬁmw?ﬁﬂmmaﬁmmﬁﬁwlm
st & weardd |

sﬂwﬁwﬁﬁgﬁaﬁﬁm mﬁww ﬂ“%manﬂwﬁﬁmaﬁwa wET A

'Fﬁgmﬁmrmmﬁaaamﬁw«rﬁﬂmmwr R

e ¥ o T PRt B ) 8 Ol AN mear g A 15 T @ |

wfefer % Wi P igde S B aieR S e Sy w5 g

pf solid waste management plant at village Shekhpura in district
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S Coristruction of Tehsil Building

~ *1360.. Shri Charanjeet Singh : Will the Revenud-and Disgster

Management Minister be pleased to state whether there is any proposal under

consideration of the Government to construct the Tehsibbuilding at Kalanwali, if

50, the details thereof ? ) ‘ - [
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Mr. Speaker : Please don't mention anybody who is not present in the
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Supply of Drinking Walter

#1456, Shri Krishan Lal Kamboj : Wili the Public Health Engincering
Minister be plezsed to state whether it is a fact that water works of village
' Keherwala is wholly dependant on canal water and residents of villages to whom
water is supplied from this water works face great difficulty during sumrmer
geasons; if so, whether there is any proposal under consideration of the
CGovernment to make provision for smooth water supply to the residents in the
summer ?

=T e i ewe) it (shael) fvor ey © = 51 ofm | i SesarEr
@t e Ty angfS w a4 Wiew oft @i ofafem &1l & e & Sk o
4% & gl B\ wd yon 4 Sl € 99 981 $9 Sloag B ot

yrst amgf T F 7o ehex oft wfim ol guw @ o oeue $
draEn e @ yeew & g 17213 TG B0 1 TF TEd s CEiteee %
arerie foram fgver o g 1885.00 T YT B UREET ik A ¥
sivell & foF AT grer oy uivdior e el o # ergEfee ww < smeh

=} e ATE HE - e Terad, ¥ Ay wiy & wrvie 4 S @ e
Treem i A% ot g et @ ol ot wreend eed & aw F um of dfee T e
# fard Bswearan e & Ay F <Y warat oy §1 F SwEaren Mg # e H W ol
wE W U W fow v dew € ol Suder wET e W A s we ¥ gg u
T ¥ fF 99 W ER 9 G 9 U B O o QUas SRal ¥ Jife sl o)
g F Ed e W

=il firor witerdY : sremer AETRa, # AR e @ waen WEN e
Tow 74 T ¥ AW 2o Tt € 5 @ o1 g dur udff ¥ w8l 9 40
Eefietfiedle Ul wET fre 81 | AT wees 9 0y wew & iy ael O @ o
Apa WL wer eI Tt P U R S e S E
AR SWd TAT TRaR T HY 6 § 98 4 s wardh Afw waey 9% we i
T @ ot 757 79 €, i A8 71 59 e afty 2 anft & 40 yeeflodflodie urll
fagr oy gy ¥ (e smuer wEgy, BOY UG T i@ § o wiefew smm o
e @1 €1 g Ty i Feerd o AFR @ T @ e} 9w OF @) o
forerty ey vy ol F femaa s widll o) 3 T S ¥ faT aar
argdl € 5 wad 3% sy F fa0 af 2013-14 & AT 1 BRE 73 W
Fret e wek & forg el R § i 10 ST Iew @ gerde fem
ST S 8T 24 U ) wWR & g & s d At aee B gar
gt iy wrard & we drdee G ) Uy € AT WG g §H HT I H

oY sy =iverd)  snamer GRS, TeEst WAy W) g of) T § 4| N At
T BT () 3 v W wEN 12 iy ol Rl W o O o aw w7 3 faar
Y 4gd T e & UET S fo &Y s ww ¥ ¥ T agt o e wigw
et | S sl wenn | geedly 4E S ¥ geem AEe £ A wwa, ey



€

AT W U Wiy (533

e A Fo B 12 A, T8 0 B9 T 06T 3 O w meey @ fie S o
Mr. Speaker : It is a separate question.
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Mr. Speaker : It is 2 scparate question,
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Numbers of Freedom Fighters

*1487. Shri Pirthi Singh Nambardar : Will the Chief Minister be pleased
Loy state the total number of Freedom Fighter in the state whao are alive together
with the total number of Freedom Fighters who are getting pension, as such as
on today ? '

Industries Minister (Shri Randeep Singh Surjewala) : Sir, there are
158 Freedom Fighters in the state who are alive and in all 968 persons are getting
Preedom Fighter pension including their widows/dependents as on 22.02.2013.
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Mr. Speaker : Ts there any book on freedom fighters ?
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Sh. Randeep Singh Surjewala ¢ Sir, It is a good suggestion, we have
noted the suggestion of my learned friend 3% ST amos ggmy R 98 sy ¥
T w & YA e W e 1 ve Fodle WEd W TH IR W T
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Mr. Speaker : She is specific 1o Andaman & Nicobar whether they can
take a companion or not 7

Sh. Randeep Singh Surjewala = 3ir, the facility is available to the frecdom
fighters to take one companion. [t's already available. (Interruption)
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Mr, Speaker : It i3 a good suggestion.
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Upgradation of Schools

*1396. Shri Pardeep Chaudhary : Will the Education Minister be pleased
to state . —

(2) whether there is any proposal under consideration of the Goverament

1o upgrade Government Middle School village Nawa Nagar (Block-

- Pinjore) and village Baldwala Government High School (Block

Morni) to Senior Secondary School which fulfills norms for
upgradation; and

(b} if s0; the time by which above said schoo!s are likely to be upgraded ?
Forea izt (el afterr ey serRE ) -
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Mr. Speaker : It's a speech going on, you should ask a question.
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M. Speaker : Hon’ble Minister, will the norms be relaxed ?
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Repair of Building of Veterinary Dispensary

#1384, Shri Mamu Ram Gonder : Will the Animm! Husbandry and
Dairying Minister be pleased 1o state whether it is a fact that the building of the
Veterinary Dispensary, Gondar (Nilokheri Constituency) is in dilapidated
condition; if s0, the time by which the said building iz Hikely to be repaired/
reconstrucied 7
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Issue of Fire Licenses

*146%. Shri Krishan Pat Guriar : Will the Chief Mindster be ﬁlcasad to
state twew :

{a)} the nurnber of firg licenses issued in Faridabad Municipal Corporation
during the years from 2005 to 3 1st Januvary, 2013 together with terms
and conditions and the policy of the Government in this regard
alongwith the detailed list of the addresses of the persons:to whom
the fire licenses have been issued; and

{b) whether the rerms and conditions were fulfilled while issuing the
abovesaid fire licenses 7

Industries Minister {(5Shri Randeep Singh Surjewala) : Sit, a Statement
is laid om the Table of the House.

Statement

{a) The Municipal Corporation, Faridabad does not issue Fire Licenses
but 1ssues ‘No Objection Certificate” to the owner of the building
which fulfills the requirements/conditions laid down in the National
Building Code, 1983 as revised in 2005 (volume TV), from fire safety
point of view. During the period 2003 0 31.01.2013, the Corporation
issued 1005 “No Objection Certificates”. The addresses of the unity
to whom NOCs have been issued during this period are at
Annexure “A’,

{b) While issuing ‘“No Chjection Certificates”™. conditions as contained
in the National Building Code 1983, as revised in 2003, were got
fulfilled,
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Anpexure ‘A’

Addresses of the Uinit to whom NOC’s have been issued during the
period 2005 w0 31.01.2013 '

5r.  Date of issue Address of person to whom NQC issued

No.,

H 2 3

1 4/5/2005 Cage of NOC Fire safety point of you Mini Secretarjat

o Faridabad.

2 4/6/2005 Case of NOU Employees Group Housing Co-operative,
Sector 21C-IT1, Faridabad.

3 &T2005 Case of NOC Vashundra Co-operative Group, Housing MNo.
22 Sector 21 C-II1, Fanidabad.

4 4/7/2005  (aseof NOC Application Montax Industries, 14/3 Mathura

Road, FFaridabad,

5 41172005 Case of NOC from Fire Safety point of view Bharti Wood
Society Plot Wo. 20, Sector 21 C-II1, Faridabad.

6 A/1172005 NOC 2005-06 Montax Ind. 14/3, Mathura Road, Farndabad.

4/19/2005 Grant of NOC Richa Processing Mills Pvt, Lid, Vill. Kawra,
Tehsil, Faridabad.

8 472172005 NOC 2005.06 M/s Keselee Shredder Pvi, Lid., Plot
No. 51 A, Ind. Area NIT, Faridabad.

9 4/26/2005 NOC of completion to M/s Ashoka Memorial Fublic
School, Faridabad.

10 4/26/2005 M/s Bara India Lid,, Plot No, 351 A, NIT Faridabad.
LE o 42602005 NOC application Gupta Exim IT, DLF -1, Faridabad.

12 42772005 NOC 2003-06 M/s Techmo Anto Components Pyvi. Led.,
Plot No. 21, Sector 27C, Mathura Road, Faridabad.

13 4/28/2005 Issued of NOC regarding Fire Safety point of view to
Ashoka Memorial Public School, Phase -1 for completion
of buildings.

14 5/2/2005 Grant of NOC site of Satyug Darshan Trost Vill.-Bhupani,
Faridabad. .

15 3/6/2003 Issue of NQC of Mess Building at Vashundra, Vill.-Bupani,
Satyug Darshan, Faridabad.

16 3/6/2003 Tssue of NOC of M/s Divine Ashram Bathola, Tigaon Road,

Faridabad.
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17 5/9/2005 NQOC 2005-06 M/s Plazer India Pvt. Ltd., 13 Milestone
' Mathura Road, Inderprath Estate, Faridabad.

18 5/10/2005 NOC 2005-06 M/s Sage Matels Lid. Plat No. 123,
Sector-24, Faridabad,

19 571072005 NOC 2005-06 M/s Adhar Silla Manufecturing Pvt. Lid.,
Sohna Road, Vill.-Nangla Gujran, Faridabad,

20 5/26/2005  NOC 2005-06 M/s Gupta Exime Plot No. 103 DLF Area,
Faridabad.

21 5/26/2005 . NOC 2005-06 M/s Gupta Exime Plot No. 150 DLF Area,
Faridabad.

22 5/26/2005 NOC 2005-06 M/s Gupta Exime Plot No. 144 DLF Area.
Faridabad.

23 3/26/2005 NOC 2003-06 M/s Gupta Exime Plot No. 11, DLE Area,
Faridabad.

24 6/1/2008 Approval of Fire Fighting Prabhu CGHS Lid.. GH-18,
Sector-211», Faridabad.

25 6/1/2005 Approval of Proposed Fire Fighting Scheme Swastik
Cooperative Group Housing Society GH-12, Sector 46,
Faridabad.

26 6/1/2005 Approval of proposed Fire Fighting Scheme respect of &
Square Shopping Mall, Sector 20 B, Faridabad.

6/4/2005 Tssue of NOC Ms Holy Child Public School, Sector 29,

Faridabad.

28 662005 Proposed of Fire Fighting Scheme for site No. 1, City
Center Sector-12, ELDECO Station No. 1, Mall Faridabad.

28 6/6/2003 NOC 2005-06 of PVR Cinema Crown Plaza Mail.

30 6/6/2005 Approval of Fire Fighting Scheme M/s Larson & Tubro
Ltd. 12/4 Mathura Road, Faridahad.

3L 6/7/2005 M/s the Nil Fmpioyee (;Uopcratwe Group Housing Sodiety
Ltd., Plot No. (_THw4 Sector. 21 €~ -1T1, Faridabad for NOC.

32 5/7/2005 M/s The Barati Cooperatwe Group Hosing Property Lid.,
Flot No. GH-20, Sector-21 C-IIi, Faridabad for NOC,

33 6/7/2005 M/s Mini Secretariat Bmldmg Sector 12 Faridabad for
NOE.

34 6/7/2005 Ind. Mub CGHS Plc)t Na. GH- 14 Sector-21 1 Faridabad

for issued NOC,
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35 6/9/2005 Fire NOC of M/s Vanundhara CGHS Plot No. GH-22,
Sector 21 C, Part-II1, Faridabad.

36 6/13/2008 Approval of Fire Fighting provision provide for NOC
Erishi Lok GGHS Ltd., Plot Na. GH-3, Sector-45,
Faridabad.

37 6/13/2005 Tssue of NOC. AP School, Kheri Kalan Tehsil Distt,,
Faridabad.

38 6/13/2005 NOC of Petrol Pump at Vill, Bakari Disti. Faridabad.

39 6/13/2005 lesued of NOC Modren Public School, Sector 37,
Faridabad. ‘

4@_ af16/2005 NOC of M/fs Oswal Blectrical Plot-49, Ind. Area, NIT

. Faridabad.

41 6/16/2005 NOC of M/s Oswal Die Cast Pvi. Ltd,, Plot No. 48, Ind.
Area, Faridabad.

42 6/16/2003 NOC of M/s Mahavir Die Caster Pve. Lid., Plot No. 271-
73, Sector-24, Faridabad.

43 6/16/2005 NOC of M/s Mahavir Die Caster Pvt, Ltd, Plant 11, Plot
No. 153, Sector 24, Faridabad.

44 &£23/2005 NOC of 2005-06 of Shahi Exports Pvt. Ltd., Ind. Area,
Plest No. 1, Sector 28, Faridabad,

45 6/23/2005 Application of NOC 2005-06 by M/s Auto Start India Pvt
Ltd Plot No.-166, DLF, Faridabad.

46 6/2512003 NOC 2005-06 M/s PVR Cinema Crown Plaza Mall, 29
KM Dethi Mathura Road, Faridabad.

47 62812005 The case of M/s Guru Gun House, reference from
1605-07- PCADT 20-05-08, '

48 6/30/2003 Application of M/s Avon Container, 18/2 for copy of fire
report 13-07-2004.

49 77412005 NOC application file of M/s SRS Resto BANQUE,
Sector 12, Fm*ida.i’)ad. :

50 7/472005  NOC of M/s St. Marry Convent School, Tigaon Road,
Baroli, Faridabad,

31 71272005 NOC 7005-06 M/s JCB India Ltd., 23/7 Mathura Road,
Faridabad. .

52 7/14/2005 NOC 2005-06 application in UT Pump & System, Mewala
Maharajpur, Faridabad.

53 Approval of Fire Fighting Scheme M/s RPS Enterprizses

7/21/2005

Vill- Sarai Kbawaja, Green Velley, Faridabad.
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54 7/25/2005 NOC application of M/s Havells India Ltd., 14/3 Mathura
Road, Faridabad.

55 772572005 NOC of Shasnik Steel Ind. Pvt. Lid., 16/2 Milestone

. Mathura Road, Faridabad.

56 1125/2005 5 & P Threads Pyvt, Lad., 16/2 Milestone Main Mathura
Road, Farldabad.

57 T/2642005 Approval of Fire Fighting M/s Hill View Co-oprative
Group Housing Society Lid., Plot No. GH-2, Sector 48,
Faridabad.

58 8/1/2005 Application for NOC Yamaha 19/6 Mathura Road,
Faridabad.

59 B/L/2005 Application for NOC Yamaha 19/3 Mathura Road,
Faridabad.

60 8/3/2003 M/s Singh Armoury Renuwal of arm®s dealer Liecence

6l 8/3/2003 Truckers India for NOC PlotNo. 3, Sector 27 A, Paridabad.

62 B/3/2005 Application for NOC of Ryan Imternational School Sector
21 B, Faridabad.

63 8/4/2005 NOC of Industrial Hub Co-operative GH-14, Sector-21D,
Faridabad,

64 8/4/2005 Application of NQC M/s Micre Precesion Products Pvt.
Ltd., Link Road, Sector-28, Farkdsbad.

65 /472005 Issng of NOC M/s Ryan International School, Sector 21
B, Faridabad. .

66 B8/10/2003 M/s Synmedic Castings, Plot B 166, Ind, Area Faridabad,

67  8/10/2005 NQC of 2005-06 M/s Sonu Enterprises, 68B, DLF
Faridabad.

68 B/10/2005 NOC for Modern Vidya Niketan Aravali Hill, Badkal Suraj
Kund Road, Faridabad.

69 8/10/2003 NOC of 8RS World City Centre, Sector 12, Faridabad.

70 &10/2005 NOC 2005-06 M/s Trusons India Plot No. 3, Sector-27 A,
Mathura Road, Faridabad,

7L 81072005 NOC 2005-06 M/s Jay Chemical,14/1, Mathura Road,
Faridabad,

72 8/16/2003 NOC 2005-06 M/s Oxford and IBH Publishing Co. Pvt,

Lid., Plot No. 33, DLF-IL, Faridabad,
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73 ®/A712005 NOC 2005-06 M/s Triple Ess Estate Pvt. Ltd., Plot Nev. 8,
DLE, Faridabad.
74 §/22/2003 NOC of 2005-06 M/s 8 &P Threads Pvt. Lid., 16/2
Faridabad,
75 8/22/2005 NOC 2005-06 M/s Shashank Steel Indusiries, 16/2,
Mathura Road, Faridabad.
76 82472005 NOC of M/s Havells India Ltd,, 14/3, Mathora Road
Faridabad.
7T 97272005 NOC 2005.06 M/s Micro Engineering, Plot No. 339,
Sector 24, Faridabad.
7% 92172008 NQGC of M/s Metal Inviroring, Plot No. 121 A, Sector 31,
Taridabad,
79 92972005 Issue of NOC M/s Tata Ryerson Lid., Industrial Area NIT,
Faridabad.
30 10/5/2005 Approval of Fire Fighting Scheme Group Housing Society
Vaikunth Dham Plot No.GH 21, Sector 21 C, Faridabad,
g1 10/6/2005 Tssue of NOU M/s Bee Eil Ind. Plot No. 80, Sector-23,
Faridabad. '
g2 10/7/2003 Approval of Building Plant Shopping Mall Plot Mo, 3,
Sector 12, Faridabad.
83  10/8/2005 Issue of NOC Yamaha motor india pvt, Ltd, 16/6 Mathura
Road, Faridabad.
84 10/8/2005 Tssne of NOC, Yamaha Motor India Pvt Led., 18/3 Mathura
‘ ‘ Road, Faridabad.
83 10/12/2005 NOC from fir safety point of view for M/s Gurdyal Niramal
Udyod Pvt. Ltd., Opp. JCB India Ltd.
86 10/18/2005  TIssue of NOC M/s Sukam Enterprie Pvt. Ltd., Plot No. 29,
DLE, Faridabad.
§7 10/18/2005 NOC for NII Employees CGSS Lid., Plot No. 4,
Sector-2) C, Faridabad.
98 10/25/2005  NOC of M/s Adunick Co-operative Group Housing Society
GH-22, Sector 21 C, Faridabad.
89 10/27/2005  Issue of NOC SPL Industties Ltd., Plot No. 128, Sector
. 24 Faridabad.
of - 102872005 NOC for M/s SPL industries Ltd., Plot No. 84, Sector 25,

Faridabad,
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91 1072872005  lssue of NOC M/s SPL Industries Ltd.. 15/1 Mathura Road,
Faridabad
92 10/29/2005 Issue of NOC M/s C Dass Chemical Pvt. Lid, Plot No. 169,
Sector 24, Faridabad.
93 10/29/2005 Issue of NOC 2005-06 M/s C Dass chemical Plot No.282
Sector 24, Faridabad,
94 JO/IB/2005 Issue of NOC M/s Maharni Paints Indiz Pyt Ld., Plot
No.241-42, Sector 24, Faridabad.
93 10/29/2005 Issue of NOC M/s Maharani Paints India Pvi. Lid., Plot
No.343-d44, Sector 24, Baridabad,
96 10/29/2005 Issue of NOC M/s Vamamni Qver Seas Pyt Lid., Plot
- Ne. 138, Sector 24, Faridabad.
97 11/22/2005  lssue of NOC of M/s Godavari Shipkala L., Shooting
Range Road Suorajkund, Faridabad.
98 11/23/2005 [ssue of NOC Geeta Convent School, Sector 16, Faridabad,
99 [1/23/2005 Issue of NOC M/s Amit Cottage SCO-137, Sector 21C,
Faridabad.
100 11/23/2003 NOC for the completion of building, Plot No, 58-59,
HSIDC, Sector 59, Faridabad.
101 12/1/2005 Issue of NOC Indira Gandhi Open University GH-4,
‘ Sector 46, Faridabad.
102 12/1/2005 Issee of NQC 2005-06 M/s Naresh Rubber Udyog, SSI,
Plot No. 8, Opp. FCI Godown, NIT Faridabad,
103 12/9/2005 NOC 2005-06 M/s Unimax Laboratory Plot No. 7, Sector
24, Faridabad.
104 12/9/2005 Regarding of NOC of NITPC Ltd. GFI-1, &e:ctor 41, Block-
' C, Paridabad.
105 1272272005 Approval of Fire Fighting Schcma Model Schcml Sector
31 Faridabad. .
106 12/26/2005 NOC 2005-06 M/s Porrits & ?punsers Lid., le No. 113-
[4. Sector 24, Faridabad. )
107 12/27/2005 Issue of NOC Retech GH-16. Sector 210, Faridabad.
108 127272005 Issue of NOC M/fs United CGHS 1td., GH—/ Sector 211D,
Faridabad.
109 1/10/2006 ' M/s Pee Empro Exports Pvt, Ltd.; Plot No. 70, Sector 2TA

Faridabad.
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110 1/12/2006 NOC of M/s Supe Electro Component Pvt. Ltd. Plot No.
: 3A, Sector 4, Faridabad.

111 /1872006 NOC 2005-06 M/s Techno Flex Pvt. Lid., Plot No. 61/1,
Ind. Area NIT, Faridabad.

112 /2312006 Issue of NOC M/s Syndery Laboratary Plot No. 106-07,
Sector 31, HSIIDC, Faridabad.

113 2/10/2006 For NOC M/s Jina , Plot No. 4, Sector 46, Faridabad.

114 2/10/2006 NOC of M/s Synmedic Laborataty, Plot No. 106-07, Sector
31, Faridabad. -

L5 271002006 NOC of M/s PEE Empro Exports Pvt. Lid., Plot No. 78,

Sector 27 A, Faridabad. ’

e 31772006 | fssue of NOC M/ Kanishka Apariment, Sector-34, Near

. Vil Palla, Faridabad.

117 3/17/2006 NOC of M/s Group Housing Society, Sector 21C 111,
Faridabad.

118 4/3/2000 NOC of M/s Kanishka Apartment Ltd., 340 Block Near

\ Palia, Faridabad.

119 4/21/2006 Issae of NOC 2006-07 M/s ATM Export Pvt. Lid., 14/5
Mathura Road, Faridabad.

120 472272006 Issue of NOC 2006-07 M/s Bio Med Plot No. 20, DLF
Estate, Faridabad.

121 472212006 Issue of NOC M/s Abhinav Tower 43, Nehru Palace, New
Delhi

122 4/22/2006 Issue of NOC M/s Saffron India,12/6 Mathira Road,
Faridabad.

123 S/672006 Issue of NOC M/s Mini Rachana Cinema, Sector 22,
Faridabad. _

124 5/6/2006 Iszue of NOC D-1, Seator 39, Faridabad.

125 5/972006 NQOC of 2005-06 M/z Payal Video Vision, Sector 23-24,
Faridabad. |

126 5/23/2006 NOC of 2006-07 M/s Bunty Talkies Sarai, Khawaja,
Faridabad.

127 5/27/2006 Tssue of NOC M/s Tilak Experts Plot No. 80, DLF,

Faridabad.
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128 5/27/2006 Issue of NOC 2006-07 M/s Gupta Exim Pwi, Ltd., Plot
No.150, DLF Ind. Area, Faridabad.

129 5/27/2006 Issue of NOC 2006-07 M/s Gupta Exim India Pyt., Lid.,
Flot No. 11, DLF Ind. Area, Faridabad.

130 3/27/2006 Issue of NOC M/s Gupta Exim India Pvi. Ltd., Plot No.

C 103, DLF Area, Faridabad.

130 5/2772006 Issue of NOC to M/s Gupta Exim Pvt Lid., Plot No. 144,
DLF Area, Faridabad.

132 5/29/2006 Issue of NOC M/s Lauls Ltd., 33 B NIT Faridabad.

133 5/29/2006 Issue of NOC M/s National Hydrolic Power Block.C,
GH-4, Sector 41, Faridabad.

134 6/2/2006 Lssue of NOC M/s Tarchand Saluja Petrol Pump, Neelam

. Chowk NIT, Faridabad.

135 &/5/2006 Issue of NOC M/: Havells India Lyd., 1473 Mathura Road,
Faridabad.

136 &/14/2006 Issne of NOC M/s Friend Auto Py L, Plot No. 5,
Sector 24, Faridabad.

137 6/23/2006 NOC 2006-07 M/s Escorts Lid « Plant-11 Plot No. 2,
Sector 13, Faridabad,

138 6/23/2006 NOC 2006-07' M/s Bscorts Lad., Plant-111, Faridabad,

139 &/23/2006 NOC 2006-07 M/s Escorts Lid., Plant -1, Plot No. 18/4,
Mathura Road, Faridabad.

140 6/26/2006 NOC of M/s Hydro Electric Power Coerparation Iid.,
Residental Colony GH-1, Sector 41, Faridabad.

141 &/11/2006 Renuwal of Licence of Mis Haryana Gun House Faridabad,

142 14232008 Approval of Fire Fighting Scheme of M/s Trivani Grotup
Housing Socicty, Sector 78, Faridabad,

143 2/26/2008 Approval of Fire Fighting Scheme M/s GH Colony, Village
Bhatola, Sector 82-85, Faridabad. o

144 3/26/2008  Approval of Fire Fighting Scherme M/s Infra Stracture
Sector 28, Faridabad.

145 4/3/2008 NOC of Vidya Mandir $chool Khedi Ealan, Faridabad.

146 4/4/2008 Approval of Fire Fighting Scheme M/s Inde Armerican
Society School, Sector 28, Faridabad. .

147 5/8/2008 NOC renual of M/s Deshmesh Mall Mathury Raad,

Faridahad.
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148 6/2/2008 Approval of Fire Fighting Scheme M/s 58P Pvt. Ltd.,
13 Milestone Mathura Road, Faridabad.
149 6/20/2008 Approval of Fire Fighting Scheme M/s Inderprasth
Department, IP Colony, Sector 30-33, Faridabad.
150 6/20/2008 Approval of Fire Fighting Scheme M/s Sunshine Avenue
Apartment, Sector 28, Faridabad.
I51 ©/23/2008 Approval of Fire Fighting Scheme M/s SLI Anushree
Apratment Sector 75-76, Faridabad.
152 7/3/200% - . - Issue of NOC M/s Kanishka Tower, Sector 34, Near
: Viltage-Falla, Faridabad,
153 7/9/2008 NOC of M/s Swastic Cooperative Group Houseing, GH-
: 12 Sector 46, Faridabad,
154 7/25/2008 Approval of Fire Fighting Scheme M/s Saffron India Ltd.,
‘ 12/6 Delhi Mathura Boad, Faridabad.
155 9/27/2008 Tssue of NOC M/s Kanishka Apartment Tower, Sector 34,
Faridabad.
156 10/1/2008 Issue of NOC M/s Swastick Cooperative Group Housing
Society, GH-12, Sector 46, Faridabad. '
137 10/10/2008 Tssued of NOC M/s Aldego Station- |, Shopping Mall City
Centre, Sector-12, Faridabad.
158 10/10/2008  Approval of Fire Fighting M/s Saffron India Hotal Pvt.
Ltd., 12/6, Mathura Road, Faridabad.
159 11/7/2008 Approval of Fire Fighting M/s Expro Infocon Pvt. Ltd.,
Sector-39, Faridabad.
160 12/13/2008  Approval of Eire Fighting Scheme of M/s Deva Rultech
Caoperative Group Housing Complex, Sector-78
Faridabad. ) '
i61 12/13/2008  Issue of NOC M/s Bldego Station-1, Shopping Mall City
“Centre, Sector-12, Faridabad.
162 12/18/2008  Approval of Fire Fighting Scheme M/s Expro infocom P,
. Ltd., ¥otal Sector 39, Faridabad.
163 17272000 Issue of NOC M/s Eldego Station Mall, Site No.l City
Centre Sector-12, Faridabad.
164 1/14/2009 Tasue of NOC M/fs Footware Pvt. Lid.,12/2 Mathura Road,
- Faridabad.
165 3/10/2000 Approval of Fire Fighting M/s Country Wide Provider,

Sector 82, Faridabad,



GIEUET Rl (3) 2

1 2 3

166 4/10/2009 Approval of Fire Fighting of M/s Radision Pvt. Lad., 12/2
Mathiura Road, Faridabad.

167 4/28/2009 Issue of NOC M/s Godwani Shilp Kalla Lid., Suraj Kuind
Road, Faridabad.

168 5/19/2009 Approval of Fire Fighting Scheme M/s Group housing
Society, Sector 82 Faridabad.

169 7/21/2009 Approval of Fire Fighting Scheme M/s Mahindra Cholries,

‘ 16/2 Milestone Mathura Road Faridabad.

170 8/12/2009 Approval of Fire Fighting Scheme M/s Country Wide Pvt,
Lid., near Vill-Bhatly Sector-82, Faridabad.

178 871772009 Approval of Fire Fighting Scheme M/s Deva Builtech Pyt
Lid., Group Housing Complex Sector-78, Faridabad,

172 97272000 Issue of NOC M/s Hotel Cum Residential, Shilpkalla Suraj
¥und Road Faridabad.

[73 97242009 Issue of NOC M/s Metro Hospital, Sector 16 Faridabad.

174 9/30/2000 Issue of NOC M/s Mahindra Cholories, 16/3 Milestone,
Sector- 19, Faridabad,

Y75 10/5/2009 Issue of NOC M/s Country Wide Promoter, Sector-82,

‘ Faridabad.

176 10/9/2009 Issue of NOC for Helicopter of Sector-12, Faridabad.

177 FUI0/2009  Yssue of NOC M/s Metro Hospital, Sector- 16, Faridabad.

Y78 111272009 Approval of Fire Fighting Scheme of M/s Hotel Site No.
L, Sector 21 C, Faridabad.

179 1HIB/2009 Tssue of NOC M/s Country Wide Promoters, Sector-32,
Faridabad. : .

180 11/27/2009 Approval of Fire Fighting Scheme M/s Tapasya Hotel Site
No. I, Sector-21C, Faridabad.

181 12/29/2009  Approval of Fire Fighting of scheme M/s Group Housing
Sector-89 Faridabad. Ferrous Infrastructure Pvt, Lid.

182 1/8/2010 Issue of NOC M/s Shopping Mall Site No. 1, Sector-19,
FParidabad,

183 1/8/2010 Issue of NOC M/s 8CF No. | Sector -37, Faridabad.

184 1/8/2010 Tssue of NOC Delhi Public School, Sector- 19, Faridabad.
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185 1/8/2010 Issue of NOC SCF No. 63, Sector-31, Faridabad.
186 1/12/2010 Renewal of NOC Prestine Mall, Sector-31, Faridabad.
187 /1542010 Tssue of NOC SCF No. 40, Sector 19, Faridabad.
188 1/16/2010 Issue of NOC Fashion Pck Pvt. Lid,, SCF 146, Sector-37
Faridabad.
189 1/19/2010 Issue of NOC M/s Paras Food Udyog, SFB-301-305,
Sector 20A, Faridabad.
190 1/19/2010 Issue of NOC M/s Pee Empro Exports Pvt. Lid., 12/2
Mathura Road, Faridabad.
19f 12172010 Approval of Fire Fighting of scheme M/s KG Embroiding
’ Mills Itd., 12/6, Mathura Road, Faridabad.
192 1/21/2010 {ssue of NOC M/s Eldego Station -1, Shoping Mall,
Sector-12, Faridabag. :
193 172772010 Issue of NOQC M/s Hotel Sewa Sadan, Faridabad.
194 172772010 Renewal of fite NOC Sewa Exports, 12/4 Mathura Road,
Faridabad. _
195 1/29/2010 Grant of NOC of CMG Station Sector-20 B, Faridabad,
196 1/29/2010 Grant of NOC of CMG Station Sector-20 A, Faridabad.
147 1/29/2010 Lssue of NOC M/s SFS Process Pvt. Lid., DLF Industrial
Area, Faridabad.
198 172872010 Issue of NOC M/s Alpine Apparels, 12/1, Faridabad.
199 1/29/2010 fssue of NOC M/s SCO No. 136, Sector 21C, Faridabad.
200 1/29/2010 Tssue of NOC M/s Jay Preet Knit Pal, Plot No. 35, L
Faridabad,
201 1/29/2010 Issuc of NOC M/s Raj Pal Flot No. 133, DLF Phase-1,
Fartdabad.
202 2/1/2010 Issue of NOC M/s Veena Mittal, 12/2 Sher Shah Suri Road.
203 2712010 Tssue of NOC M/s Veena Mittal, Plot No. 37, Phase |
204 2/1/2010 Tasue of NOC M/fs DMV Vanture, 12/2 Sher Shah Suri Road
205 212010 Tssue of NOC M/fs DMV Vantures, Phase 1, Faridabad.
206 2/4/2010 Tssue of NOC M/s Site No. 2, Sector-16 , Faridabad.
207 27412010 Tssue of NOC SCO No. 66, Sector 31, Faridabad. .
208 2/5/2010 Issue of NOC Holy Child School, Sectar-29, Faridabad.
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209 2112010 Issue of NOC M/s Shahi Exports, Sector-28, Faridabad.

210 2/1172010 Issue of NOC M/s Shahi Exports, Plot No. 15/1, Faridabad.

211 271172010 Issne of NOC Sarai Khawaja, 12/6, Faridabad.

212 271172010 Issue of NOC M/s Kalidor Cooperative Apratment, Sector-
37, Faridabad,

213 21672010 Approval of Fire Fighting Scheme of M/s Hamilton He1ght
Sarai Palla Road, Faridabad.

214 2/16/2010 Approval of Fire Fighting Scheme M/s Editing Group
Housing, Sector-87, Faridabad,

215 2/16/2010 Approval of Fire fighting scheme M/s Group Housing,
Sector B0, Faridabad.

216 27202010 Issue of NOC Manav Rachana International School.
Lakkarpur, Faridabad.

217 2720/2010 Issue of NOC Manav Rachna Internation! School, Sector
14, Faridabad.

218 272002010 Issue of NOC Manav Rachna Internation] School, Sector
2], Faridabad.

219 22212010 Renewal of Fire Fighting Scheme M/s County Club, Suraj
¥und Road, Faridabad,

220 2/22/2010 Approval of Fire Fighting Scheme Group Housing Scherme,
Sector-86, Faridabad.

221 22212010 Approval of Fire Fighting Scheme, Sector-89, Faridabad.

222 212212010 Issue of NOC SCF No. 40, Sector 16, Faridabad.

223 2/23/2010 Issue of NOC M/s Regent Auto Mobile Pyvt. Ltd., 14/5
Mathura Road, Faridabad,

224 2/23/2010 lssue of NOC M/s Regent Auto Mabiles Pvt, Lid., 11/2
Mathura Road, Paridabad,

225 22372010 Issue of NOC Regent Garrage Pvt Lid., 13/1, Mathura
Road, Faridabad.

226 2/23/2010 Tssue of NOC M/s Mother Sons Sumi Systemn, 12/2 Saraj
Khawaja, Sector 31, Faridabad.

227 2/253/2010 Issue of NOC Manav Rachana International Campus
Building, Sector 43, Faridabad.

228 272472010 Issue of NOC Complation of Alive Site NH-3, Seetor-17,
HUDA Market, Faridabad.

229 2/24/2010 Issug of NOC Clan Petrof Pump, Sector-82 Faridabad.

230 2/26/2010 Approval of Fire Fighting Scheme SRS Real Estate.

Sector-87, Faridabad.
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231 2/26/2010 Tzsne of NOC M/s Khatter Hotel Sector 31, Faridabad.

‘232 2/26/2010 Issue of NOC M/s Express Infocom, Sector 17, Faridabad.

233 2/26/2010 Tssue of NOC M/s Prinku Candifix Pvt. Ltd, Sector 43,
Faridabad.

234 2/26/2010 Issue of NOC M/s M. B Education Society Sector 43,
Fasidabad.

233 /262010 Issue of NOC M/s Uttan Education Society, Sectord3, Suraj
Kund Road, Faridabad.

236 2/27/2010 Issue of NOC GBN School Plot No. 3 Sector-21 D,
Faridabad.

237 472172010 Yassue of NQC 2010-11 M/s 8 & P Thread, 14/2 Milestone,
Faridabad.

238 472172010 Iszue of NOC M/s Sushank Stect Industrial Pyvt. Lid., 16/2
Milestone, Faridabad.

239 4/22/2010 Tssue of NOC M/s Bunty Talkies Sarai Khawaja, Faridabad.

240 4/22/2010 Issue of NOC M/s India Fashion, 12/2 Mathura Road,
Faridabad.

241 4/22/2010 Issue of NOC Mfs Supper Food India Lid., 12/1 Mathura
Road, Faridabad.

242 42372010 Tssue of NOC M/s Night Fashion, 1-10, DLF Industrial
Area Phasc I, Faridabad.

243 4232010 Igsue of NOC 201-11 M/s Ahuja Overseas, 15/9 DLF,
Faridabad.

244 42372010 Tssue of NOC Sukesh, Plot No. 6A, 19/6 Mathura Road,
Faridabad.

245 4/24/2010 Issue of NOC M/s Surender Store, Link Road, Faridabad.

246 42472010 Issue of NOC M/s Techno Auto Component Plot No. 2%,

‘ Sector-27 C, Faridabad.

247 41242010 Issue of NOC M/s Paramount Exports Pvt. Ltd., DLF
Faridabad.

248 42442010 Issue of NOC M/s Pritibha, Plot No. 16, DLF Faridabad.

249 4/26/2010 Tssue of NOC M/s Havells India Ltd., 14/3 Mathura Road,
Faridabad.

250 4/26/2010 Tssue of NOC M/s Indo British Govt., Plot No. 48, Industrial

Area, Faridabad.
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251 4/26/2010 Issue of NOC SRS Cinema, Sector 12, Faridahad,

232 412612010 Issue of NOC SRS Cinema Sector 31 at Prestine Mall
Faridabad.

233 4/26/2010 Issue of NOC SRS Lid., Sector 12 Faridahag,

254 4/26/2010 Issue of Inderprarth, Amar Nagar, Faridabad,

255 4282010 Yssue of NOC M/s Slymer Fndustrial Pvi. Ltd., Sector 27,
Plot No.-8 Faridabad.

236 4/28/2010 Issue of NOC Larson & Tubro, 12/4, Delhi Mathura Road
Faridabad.

257 4/28/2010 Issue of NOC SRS Ltd., Sector 12, Faridabad,

238 /2010 Issue of NOC Thomson Press L., Faridahad.

259 471/2010 Issue of NOC M/s Parimage Corporation Ltd., 14/]
Faridabad.

260 5/1/2010 Issue of NOC Puneet or Chandru, 1-35 DLF Indastrial
Faridabad. ‘

261 5/3/2010 Issue of NOC M/s Atrium Hotel, Shiip Kalan, Soraj Kund
Road, Faridabad.

262 3/3/2010 Issue of NOC M/s Godwari Shilp Kala, Suraj Kund Road,
Faridabad.

263 51372010 lssue of NOC M/s SCO-62, Sectar 31, Faridabad,

264 5/3/2010 Issue of NOC M/s City Mail, Sector- 12, Faridabad,

263 5/3/2010 Issue of NOC M/s Parswanath Mall, Manthan Mall,
Sector- 208, Faridabad,

266 5/5/2010 Issue of NOQC M/s Godawari Shilp Kala, Suraj Kund Road,
Faridabad,

267 5/5/2010 Tssue of NOC M/s Hotel Clarige, Block V, Faridabad.

268 5/5/2010 Issue of NOC M/s Larson & T ubre Lid,, 12/4 Mathurs
Road, Faridabad.

269 5/5/2010 Issue of NOC VP, Gupta, Piot No. 5D, Faridabad.

270 5/ 1772010 Approval of Fire Fighting Scheme Mfs Dayznand Siksha

Samiti, Vill. Batoda, Faridabad.

270 5/712010 Tssue of NOC Glorious Academy, Sector-2 1B, Faridabad.

272 5/12/2010  ssue of NOC Sai Samiti, P.O. Bahadur. Distt. Faridabad.
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273 302012010 Issue of NQC M/s Tapasya Society Scctor 21 B, Faridabad.
274 53/2072010 Issue of NOC Dhurav Co-operative GH-9. Sector 46,
Ballabgarh
275 5/22/72010 Issue of NOC Rajni Gupta, Flot No. A 11, DLF Ind. Area,
Faridabad.
276 572712010 Issue of NOC Site No. 1, Sector 16, Faridabad.
277 S312010 . Issue of NOC 2010-11 M/t Elogic Industries, }4/4 Mathura
Road, Faridabad.
278 6/172010 Tssue of NOC M/s Delhi Planers Pvt. Ltd., Nehru Palace,
New Delhi. .
279 o/1/2010 Issue of NOC M/s Delhi Planers Pve. Ltd., Nehru Palace.
New Deli.
280 /12010 Issue of NOC M/s Delhi Planers Pvt, Lid., Nehru Palace
New Delhi.
281 6/1/2010 Issue of NOC M/s Saffron Height Hotel, 12/6 Mathura
Road Faridabad.
282 6/172010 Lssue of NOC M/s Saffrom Pubiic School, Ashoka Enclave
Sector 37, Faridabad.
283 6/2/2010 Issue of NOC M/s Swantantra & Finance Pvt. Lid.,
Sector-30-33, Inderprasth Colony, Faridabad.
284 /272010 Tssue of NOC Community Centet, Sector 33, Faridabad.
285 &/10/2010 Issue of NOC 2010-11 Pee Empro Exports, Plot No. 76,
Sector-27 A, Faridabad.
286 6/12/2010 Tssue of NOC 2010-11 M/s Royal, Plol No. 9, Sector 27 A,
Faridabad.
287 6/12/2010 lssue of NOC [D.8.5,, Sector-31, Faridabad.
288 o/14/2010 Issue of NOC 2010-11, Guruku! Inderprasth, 12/6,
Faridabad.
239 6/24/20]10 Tesue of NOC M/s Kunal Contractor Pyt Lid., Faridabad.
290 &/24/2010 Issue of NOC Shive Wave Industries Pyt Ltd, 12/6,
Mathura Road, Faridabad. '
29) G/25/2010 © Tssue of NOC M/s Moksu Pvt. Led., Site 1, 14/7 Mathura
Road, Faridabad.
292 7/4/2010 Lssue of NOC M/s Vishnu Gupta Plot No. 40, Sector -27C,
Faridabad. '
/512010 Approval of Fire Fighting Scheme M/s Cargen Touliro Pvt.

Lid., 1274, Mathura Road, Faridabad.
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294 7/5/2010 Approval of Fire Fighting Scheme Group Housing Society,
Sector 86, Faridabad,

205 7132010 Issue of NOC Suffron India Heétel Pyt Lid., 12/6 Mathura
Road, Faridabad.

296 172010 Issue of NOC Group Housing Scheme Tower No. 1536,
Vill- Bhudana, Sector 86, Faridabad.

297 TTR010 Approval of Fire Fighting of Colubus International Schaal,
Sector-16A, Faridabad.

298 7/19/2010 Issue of NOC SCF, Sector 28, Faridabad.

299 71912050 Isspe of NOC M/s Stetling Tcmls L., DLF Industrial Arca,

‘ Faridahad, ‘

300 7/20/2010 Issue of NOC Gupta India Pvt.Lid., DLF Industrial Area,
Faridabad.

301 7/20/2010  Tssue of NOC M/s New Duy Machine, Earidabad.

302 772172010 Issue of NOC 2010-11 M/s Ergo Auto Lid., Plot No, 26-
27, Faridabad.

303 77212010 Issue of NOC Crown Bultech Pvt. Ltd., 12/} Mathura Road.
Sector 33, Faridabad. .

304 7/2172010 Izsue of NOC Lumax Crawn Interior MaIL'Secmr 35,
Faridabad.

3053 7/26/2010 Issue of NOC GH-2, Sector2 1D, Faridabad,

306 72672010 Issue of NOC M/s HEENA, Exports Corporation L031/2
Near Tel. Mitt, Link Road, Old Faridabad,

307 7r26/2010 Issue of NOC M/s HEENA Industries Pvt. Ltd., Plot No.
45, Sector 274, Faridabad.

308 7/26/2010 [ssue of NOC Vidya Sanskar Samity Viil.-Bhupani,
Faridabad. ‘

300 77282010 Issue of NOC M/s Deep Chem. Imteracting Pvit, Lud,.
Plot No. 14 Sector-27A, Faridabad,

310 7/25/2010 Essue of NOC M/s Unique Enterprises, 12/1 Mathura Road
Faridabad. ’

311 8/3/2010 Issue of NOC Vidya Niketan Arawali Hitls, Badkal Suraj

. ' Kund Road, Faridabad,
312 B/472010 Lszue of NOC Mall Member DLF Centre Point Building,

Secrorl 1, Faridabad.
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313 8/4/2010
314 B/6/2010

315 8/9/2010

316 §/9/2010

317 8/16/2010
318 8/16/2010
3197 8/16/2010
320 RAIG/2010

321 8/26/2010

322 Bf27/2010
323 &/2772010

324 B/28/2010

325 B/28/2010
326 B/28/2010
327 8/28/2010
328 9/20/2010

329 9/21/2010
330 57212010
331 9/21/2010

332 972172010

333 9/21/2010

Tssue of NQC M/s SC0 No. 57, Sector 31, Faridabad.

Issue of NOC GM Swatantra Land & Finance, Sector 33,
Faridabad.

Approval of Fire Fighting Scheme Omaxe Ltd., Sarai
Khawaja, Sector 43, Faridabad. .

Approval of Fire Fighting Scheme Shopping Mall No.-9,
Sector 19, Faridabad.

Issue of Fine Fighting 3CO No. 76, Sector 46, Faridabad.
Issue of NOC M/s Doyles, 800/2 Ahir wara, Faridabad.
Issue of NOC SCF No. 10, Faridabad.

Issue of NOC Godawari Shilp Kalan Ltd. Suraj Kund Road,
Faridabad.

Issue of NOC K.L. Mchta Dayanand School, Seetor 17,
Faridabad,

Issue of NOC D.5.8 No. 33, Sector-21 €, Faridabad.
Issue of NOC PVR Cinema, Crown plaza, Faridabad.

Issue of NOC Shitir Creating, Plot No. 25, Sector 27 C,
Faridabad.

Issue of NOC Alpine Appearance, Plot No. 18,
Sector 27 A, Faridabad.

Issue of NOC Alpine Appearance, Plot No. 19, Sector 274,
Faridabad. '

Issue of NOC Alpine Appearance, Plot No. 24,
Sector 27 A, Faridabad.

Approval of Fire Fighting Scheme M/s Vipul Tech. Square,
Sector 81, Faridabad,

Issue of NOC Plot No. 5, Sector 15A, Faridabad.
Issue of NOC Crown Plaza Sector-15 A, Faridabad.

Issue of NOC M/s OXY Glow Cosmetic, Plot No. 44,
Sector-27 A, Faridabad.

Issue of NOC M/s Alpine Apparels, Plot No. 23,
Sector 27 A, Faridahad,

Issue of NOC M/s Alpine Apparels, Plot No. 67,
Seetor 27 A, Faridabad.,
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334 9/21/2010 Issue of NOC M/s Alpine Apparels, Flot No. 68,
Sector 27 A, Faridabad.
335 972172010 Issue of NOC SCP No. 37/9 , Faridabad,
336 92T2010 Issue of NOC M/s Gupta Exim, Plot No. | 03, DLF Ind.
_ Faridabad,
337 92772010 Issue of NGC M/s Guapta Exim, Plot No, 144, DLF Ind.
: Faridabad. T
338 10/15/2010 lssue of NOC M/s Indo, Blot No. 13, Sector 208, Faridabad.
339 /1172710 Tssee of NOC Delhi Public School, Sector 19, Faridabad.
340 11/4/2010 Issue of NOC Apesgjay Internationl School, Secior 21D, '
© Faridabad.
3P 11/6/2010 Issue of NOC Metro Hospital Sector 16A, Faridabad.
342 11/22/2010 Issue of NOC M/s Hella India Lid., Plor No. 1, 14/6
Mathura Road Faridabad.
343 11/22/2010 Issue of NOC DSS. No. 20 Sector 31 Faridabad.
344 1172272010 Tssue of NOC M/s Bhullar Ind. Plot No. 51, Sector 27,
Faridabad. . .
345 1172312010 Issue of NOC M/s Shopping Mall, SITE No. 1, Scetor 19,
Faridabad.
346 11/23/2010  Issue of NOC Lilipus Kids Wear, 14/5 Lucky Colony,
Sector 31, Fartdabad.
347 1172372010 Issue of NMOQC M/s Paras Ind., Plot No. 43, Sector 37,
TFaridabad.
348 112772010 Issue of NOC SPS Pyt Ltd., Plot No. 68 D, DLF, Faridabad.
349 11/27/2010 Tssue of NOC M/s P.N. Cinema, Sector 208, Faridabad.,
350 11/29/2010 {ssue of NOC SRS Cinema Site No. |, Sector 12, Faridabad.
351 L1I302010 Issue of NOC Raju Tandon, SCO F-67, Secior 46,
Faridabad. ‘
352 11/30/2010 Issue of NOC Adarsh Vidya Niketan School, Sector 19,
Faridabad.
353 12/172010 Issue of NOC M/s Manish Vinyles, Plot No. 184-185,
Sector-58, Faridabad.
354 120142010 Tssue of NOC, M/s Shahi Exports Pve. Lid., 135/1 Mathura

Road, Fardabad.
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355 12/1/2010 Issue of NOC M/s Shahi Exports Pvt, Lad., 12/6 Satal
: Khawaja, Faridabad.
336 12/1/2010 Issue of NOC M/s Shahi Bxports Pyt Ltd., Plot No. 1,
Sector 28, Faridabad.
357 12010 Issue of NOC M/s AK.A. Overseas, Vill Pali, Faridabad.
358 27272010 fssue of NOC Rima Gupta, Plot No. 1, Nursing Home Site,
Sector 16A, FParidabad.
350 132010 Issue of NOC M/s Kyudatech Farma, 1(}7447]3?,NIT,
Faridabad. _
360 12/3/2010 Issue of NOC Sonia Exports, 12/4 Mathura Road,
Faridabad.
el 127372010 Issue of NOC Sh, Bunty Takies Sarai Khawaja, Faridabad.
362 12/3/2010 Issue of NOC M/s Ganpati Hand Text Pvt. Ltd., Plot
No. 233-234, Sector-58, Faridabad.
363 12/4/2010 Issue of NOC M/s Esko Die Casting. Plot No. 807,
Sector-38, Faridabad,
364 12/4/2010 {esue of NOC M/s MM CastingPvt.. Ltd, Plot No. 14-13,
Sector-59, Faridabad.
365 12/4/2010 Issue of NOC M/s Eldico Station No. 1, Sector 12,
Faridabad.
366 12/4/2010 Tssue of NOC M/s (.8 Flexible Plot No. 32, Sector 59,
Faridabad. ‘
367 12/4/2010 Lesue of NOC M/s Ultimate Sliters Pyt, Lid, Plot No. 441,
Badkal Paili Road Vill Bhakri, Faridabad.
308 12/4/2010 ssue of NOC M/S Pristine Mall, Sector-31, Faridabad.
369 12/6/2010 Issue of NOC M/s KC Thakur, Shop No. 499, Sector 59,
Faridabad. '
370 12/6/2010  Issue of NOC SCF No. 4, Spring Field Colony, Sector 31,
TFaridabad.
371 127612010 Tssue of NOC S8 No, 3, Spring Pield Colony, Sector 31,
Faridabad. .
372 12/6/2010 Issue of NQOC V.P. Singh, Sector 59, Pragati Vihar,
Faridabad.
373 12/1/2010 Tssue of NOC Site No. 3, Sector 37, Faridabad.
374 12/7/2010 Lisue of NOC DSS No. 23, Kanchand Sardana, Sector 31,

Faridabad.



aifeT v ud way (5131

1 2 3

375 12/8/2010 1ssue of NOC M/s Jodiya, 12/2 Mathura Road, Faridabad,

376 12/8/2010 {ssue of NOC M/s Yogender Gupta, Plot No. 67,
Sector 58, Faridabad.

377 12/8/2010 Approval of Fire Fighting Scheme Satyug Darshan
Tourists, Vill. Bupani, Faridabad.

378 12/9/2010 Issue of NOC Prinka Landfield Pvt. Ltd., Suraj Kund Road,
Site No. 43, Faridabad.

379 12/9/2010 Igsue of NOC Trust Education 518, Lakkarpur, Faridabad.

380 12/9/2010 Issue of NOC Manav Rachna Educarion, Sector 43 Suraj
Kund, Faridabad.

351 12/52010 Issue of NOC Manav Rachna Education, Sector 21C, Suraj
Kund, Faridabad.

382 12//2010 Lssue of NOC Manav Rachna Education, Sector 43 Suraj
Eund, Faridabad.

383 12/92010 - Issue of NOC M/s Uttan Education Samiti, Sector-43,
Faridabad.

384 12/9/2010 Issue of MOC Manav Rachna Internatidﬁal School,
Sector 14, Faridabad.

385 6.7.10 M/s 1.5. Enterprises, Shop No. 444, Sector 59, Faridabad.

336 6.7.10 M/s Sagar Packaging, Plot No. 66, Sector 59 Faridabad.

387 1.7.10 M/s Grand Engg. Pvr. Lid, Plot No. 82, Sec,mr 23,
Faridabad.

388 7.7.10 M/s Tide Water Oil Co. {(India) Lid., Plor No. 119,
Sector 39, Faridabad. :

389 14.7.10 M/s Indika Wire Products Shop No. 446, Loha Mandi,
Sector 539, Faridabad.

390 16.7.10 M/s Lakhani Detergent Soaps Ltd. Plot No. 160,
Sector 24, Faridabad.

301 16.7.10 M/s Lakhani India Ltd. Plot No. 265, Sector 24, Faridabad.

392 16.7.10 M/s Lakhani India Ltd, Plot No. 143-144, Sector 24,
Faridabad.

393 16.7.10 M/s Lakham Apparel Pvi. Lid. Plot No. 136, Sector 24,
Faridabad.

394 16.7.10 M/s Lakhani Rubber Udyog Pvt. Ltd. Ploy No 131,
Sector 24, Faridabad,

395 16.7.10 M/s Lakhani Medicine Pvt. Ltd. Plot No, 136, Sector 14,

Faridabad.
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306 16.7.10 M/s Lakhani India Itd. Plot No. 122, Sector 24, Faridabad.

397 16.7.10 M/¢ Lakhani Fashion India Pvt. Ltd. Plot No. |36,
Sector 24, Faridabad.

398 16.7.10 M/s Lakhani Hi Tech Rubber Pvt. Lid.. Plot No. 160,
Sector 24, Faridabad.

399 16.7.10 Smt. Poonam, Shop No. 341, Secior 59, Faridabad,

400 19.7.10 M/s Skyflex Packs Pvi, Lid., P.No. 190, Sector 59,
Faridanad.

401 19.7.10 M/s Sky Pack India Pvt. Ltd. Plot No. LO0A, Sector 59,
Faridabad.

402 22.7.10 Authorised Signatory M/s Trumph Auto Pvt. Ltd, Plot No.

- 20/2, Faridabad.

403 26.7.10 M/s Alpha Toyo Itd. Plot No. 911, Sector 6, Faridabad.

404 26.7.10 M/s Nikko Auto Lid. Flot No.9 G, Sector 6, Faridabad.

405 26.7.10 M/s Anshu Hospital Lid. Sector 8, Faridabad.

406 27.7.10 Sh. Vandana Gumbher Plot No. 101, Indl. Sector 58,
Faridabad,

407 2.8.10 Mi/s Arun Enterprises Shop No. 705, Sector 59, Faridabad.

408 2.8.10 M/s Shiv Steels Shop No. 718, Loha Mandi Sector 39, .
Faridabad.

409 2.8.10 $h. Rampal Garg Shop No. 526P, Sector 59, Faridabad.

410 2.8.10 Mrs. Kamal Sapra Shop No. 669, Sector 59, Faridabad.

411 2.8.10 M/s Shiv Sales Corp. $hop No. 704, Sector 59, Faridabad.

412 2.8.10 Mrs. Madhu Gupta, Plot No.34, Sector 59, Furidabad.

413 4.8.10 M/s Unique Auto Rubber Udyog Pvi. Ltd., Plot No. (8
Sector 25, Faridabad.

414 20.9.10 . {3 Prakash $/o Sh. Khoshi Ram, Plot No. 60/11, Indl,
Area, Faridabad. : \

415 22.9.10 $h. Kamlesh Bhatia, Shop No. 620, Sector 59, Faridabad.

416 22.9.10 Sh. Parveen Kumar Coyal, Shop No. 564, Sector 59,
Faridabad.

417 229,10 'Sh. Ancop Malhotra, Shop Mo. 454, Sector 59, Faridabad.

418 6.10.10 M/s Shivalik Prints Lid., Plot No. 231-231, Sector 58,

Faridabad.
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419 7.10.10 Haritoma Academy Primary School, Secror 3, Faridabad.

420 7.10.10 3h. Om Parkash Sehgal Plot No, 38, Sector 39, Fandabad.

421 8.10.10 M/s Associated Continue Terminal Lid., P.2No.308A, Sector
59, Faridabad.

422 8.10.10 Sh. Kalvan Singh, P.No. 87P, Sector 38, Faridabad.

423 15.11.10 Authorised Signatory, M/s Mahender Cloris, 16/3 Mile
Stone, Sector 19, Faridabad.,

424 17.11.10 M/s Deva Eleetric Power Ltd.. Plot No. 1140.41,
Sector 58, Faridabad,

425 18.11.10 M/s SR, Enterprises India, P.No. 453, Sector 59, HSIDC,
Faridahad.

426 18.11.10 M/s Shree Mahalaxmi Hand Tex Pvt. Lid., P.No.133-134,
Sector 39, Faridabad,

427 191510 M/s Sebros Auto Pyt Lid., 58, Faridabad.

428 19.11.10 M/s Bansal Consultants & Engrs. P.No. 168, Sector 59,
Faridabad,

479 22.11.10 Smt. Rameshwari Devi, Shop No. 596, Sector 39.
Faridabad.

430 22.11.10 M/s Fibre: International P..No. 100 Sector 6, Faridabad.

431 22.11.10 Parkash Bal Bharti Public School A/d46, Dabua Colony,
Faridabad.

432 22.11.10 Sh. Sanjeev Khanuja, Shop No. 643, Sector 59, Faridabad.

433 22.11.10 Sh. Anil Aggarwal, Shap No. 680, Sector 39, Faridabad.

434 23.11.10 M/s Sunrise Metachem India Lid., Plot No. 60, Sector 5%,
Faridabad.

435 23.11.10 M/s Starwire India Ltd., 21/4 Mathura Road, Ballabgarh

436 24.11.10 M/s Brite Brothers, Plot No. 16-17, Sector 24, Faridabad,

437 24.11.10 M/s Puncet Steels, Shop No, 683, Sector 59, Faridabad,

438 24.11.10 M/ Asa Steels, Shop No. 641, Sector 59, Faridabad.

439 24.11.10 M/z HGI Automotive Pvi. Lid., F.No. 60 Sector 59,
Faridabad.

440 25.11.10 M/s Vinayak Pvt. Lid., Plot. No. 288, Sector 58, Faridabad,

441 25.11.10¢ M/s Vamani Overseas Pvt. Lid., Plos. No. 137, Sector 24,
Faridabad.

442 25.11.10 M/s Anchit Ispat Pvi. Ltd., Shop No. 653, Sector 59,
Faridabad.

443 26.11.10 - Smt. Sudesh Sharma, Plot. No. 89, Sector 59, Faridabad.
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444 26.11.10 M/s Alchem Intemational 25/2 Mathura Road, Ballabgarh.

445 26.11.10 Faridabad Hotel Delite Pyvt. Ltd., Plot No. 17-18, Faridabad.

446 26.11.10 Sanjeev Grover, M/s S.R.S. Cinema, Bata Road, Faridabad.

447 27.11.10 Mrs. Manju, $hop. Nao. 517, Sector 59, Faridabad.

44§ 27.11.10 Sh. Vinod, Shop No. 549P, Sector 59, Faridabad.

449 27.11.10 M/s Kiran Textiles, Pvt. Ltd., Plot No, 214, Sector 58,
Faridabad.

450 27.11.10 M/s Nakshatra Packers Plot No.280, Sector 59, Faridabad.

451 291110 M/s Armo Haramer Forging Pvt. Ltd, Plot. No. 287,

. Sector 58, Faridabad,

452 29.11.10 M/s Shine Metal Udyog Pvt. Lid. 6 Km, Ballabgarh Sohna
Road, Rallabgarh. :

453 30.11.10 M/s Shivalik prints Lid. P.No.48 Sector 6, Faridabad.

454 30,1 i.l() M/s Shivalik Prints Ltd. (Exporl Diva.) 23/7 Mile Stone,
Ballabgarh.

455 1.12.10 The Diractor M/s Ronald Inn Pyt Ltd. 64, Neelam Baia
Road, Faridabad,

456 2.12.10 $h. Tarun Gupta, Pvt. Nao. 99, Sector 59, Faridabad.

457 3.12.10 M/s B.D. Corpn., Shop No. 556, Sector 39, Faridabad.

458 3.12.10 $h. Ashok Kumar, Shop No. 327, Sector 59, Faridabad.

459 3210 5h. Mohit Sehgal, Shop No. 328, Sector 59, Faridabad,

460 7.1.11 M/s SRS Real Infrastructure Lid., Sector 12, Faridabad.

461 18,111 Director M/s S.R.S. Real Estate Ltd., Sector 12, Faridabad.

462 10211 $h. Raghvendra Mittal, Plot No. A-78, Sector 39,
Faridabad.

463 14211 Smt. Savitri Devi, SCO No. 98, Sector 2, Faridabad.

464 [8.8.11 M/s Anged Fabrics Pvt. Led., P.No.12 Sector 4, Faridabad.

465 19.11 Sh. Arun Suri, H.No. 606, Sector 15, Faridabad.

466 22.9.11 Avcthorised Signatory Pm Cinemas City Mall, Sector 17,
Faridabad.

467 22911 Sh. Sanjay Tansja, Plot No. 41, Sector 38, Faridabad.

468 239.11 M. Gurinder Singh Plot No. 1 F/34, Faridabad.

469 3,10.11 M/s Elymer International Pvt.Ltd., Plot No.8, Sector 27 A,

Faridabad.
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470 5.10.11 Sh. Anil Kumar, Shop No. 585, Sector 59, Faridabad.

471 5.10.11 Smi. Seama Rani, Shop No. 432, Sector 59, Faridabad.

472 3.10.11 Sh. Suresh Kumar, Shop No. 422, Sector 59, Faridabad.

473 510,11 Sh. Surender Kumar, Sector 58, Paridabad. '

474 12.10.11 M/s Youphoria Hospitality and Entertainment Fvt. Led.,
5CO 23, Sector 16, Faridabad.

475 18.10.11 M/z Thomson Press India Ltd. Plo: No, 208A-209,
Sector 38, Faridabad.

476 18.10.11 Pirector Crown Plaza, Sector 15A, Faridabad.

477 19.10.11 HY Eller Filling Station Dealer, Ballabgarh

478 20.10.11 M/s Goodyear [ndia Lid. 21/4 Mile Stone, Ballabgarh.

479 24.10.11 Sh. Vijesh Mohan Cinema, 18/1, Mathura Road, Faridabad.

430 31.10.11 Authorised Signatory M/s JBM Auio Lid., Plor: No. 133,
Sector 24, Faridabad.

48] 31.10.11 M/s Skyflex Pack P. Lid., Plot. No. 190, Sector 59,
Faridabad.

432 31.10.11 M/s Skypack India Pvt. Ltd., Plot No. 190A, Sector 59,
Faridabad.

483 31.10.11 Smt. Meenakshi Singhal, Plot No. 42, Sector 59, Faridabad.

484 31.10.11 M/s The Printers House Pvi. Lid., 2271, Mathura Road,
Faridabad.

435 3.11.11 M/s ENM Auto Ind. Pve. Lid., Plot No. 2280, Sector 59,

’ Faridabad.

486 §.11.11 Mohan Fal Kwatra, Plot No. 255, Sector 24, Faridabad,

487 B.11.11 Authorised Signatory, M/s Raj Impex Pvt. Ltd. Plot
No. 805, Sector 53, Faridabad.

488 9.11.11 Sh. Rajesh Gupta, P.No. 1134-1135, Sector 58, Faridabad.

489 9.11.11 M/s Lakhanm FPootwear Pvt. Lid. Plot No. 119-130,
Sector 24, Faridabad. ‘

490 9.1E.11 M/s Lakhani Rubber Works Plot No. 262, Sector 24,

. Faridabad. :

49f 91111 M/s Lakhani Footwear Pyt Ltd., Plot No. 266, Secior 24,
Faridabad.

452 0.11.11 M/s Lakhani Armaan Shoes Pyt Lid., Plot No. 2, Sector 5,

Faridabad.
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493 9.11.11 Ms Lakhani Armaan Group Plot No. 234,235,236 and 259
Sector 24, Faridabad.
494 9.11.11 Authotised Signatory M/s Sethi Indl. Cor. 13/}, Faridabad.
495 61111 M/s IMD Automotive Components Pyvi, Ld. Plot No. 342,
Sector 58, Faridabad.
496 121111 Sh. Satish Kumar Plot No. F7TH/7 NIT, Faridabad,
497 12,4111 M/s Charan Gupta & Sons., Plot No, 98, Sector 24,
Faridabad.
49% 14.11.11 Authorised Signatory M/s Vamani Overseas P. Ltd., Plot
No. 137, Sector 24, Faridabad.
499 14.11.11 The G.M. Operation M/s Perfect Ltd. Plot No.134,
Sector 24, Faridabad.
500 141111 ' M/s Orient Fans Prop. Orient Paper of Indl. Ltd., Plot
" No.ll, Sector 6, Faridabad,
501 l4.11.1 -.M/s Intercontinental Consultation Crats Pvt. Ltd., Plot
No.62, Sector 20A, Faridabad.
502 i4.11.11 ‘The Director MJs Cruvertaid Engg. Pvt. Ltd., Plot No. 147,
Sector 58, Faridabad.
503 14.11.11 The Director M/s Digidrives Plot No. 148, Sector 58
Faridabad.
504 22.11.11 The Managing Director M/s Metrospeciality I—Iospttai Pt
. Ltd., Sector 16A, Faridabad.
505 22,1111 Sh. Inderjeet Gaba, Plot No. 225, Sector 58, Faridabad.
506 21,1111 Authorised Signatory M/s L.P. Hospitality Plot Ltd.,
12/7 Mathura Road, Faridabad.
507 221111 Director Delhi Public School, Sector 19, Faridabad.
508 22.1L.11 The Asstt. Engineer M.C.F. Anjali Mittal, Plot No.36,
Pragati Vihar.
509 22.11.11 - MUs Ajit Sheets India Pvt. Ltd., Plot No.30, Sector 59,
‘ Faridabad.
510 221111 Sh. B.5S. Yadav, Plot No. 64, Sector 59, Faridabad.
511 22.11.11 Director M/s AEI Lamination Pvt. Ltd. Plot No. 63,
: Sector 59, Faridabad,
512 221111 M/s Alchem International Ltd. 25/2, Mathura Road,
Ballabgarh.
513 22.1L.11 M/s Shine Metal Udyog Pvt. Ltd.. Plot No. 8§11, Sector 38,

Faridabad.
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314 21211 Digtrict Magistrate, Faridabad.
J13 51211 M/s Krishna Metal House Shop No. 471, Sector 59,
o Fartdabad.

516 5.12.11 Smt. Nirla Devi, Shop No. 519, Seetor 59, Faridabad.

317 51211 Sh. Gaurav Ind. D35 No. 34, Sector 31, Faridabad.

518 5.12.11 Sh. Trilok Chand Plot No. 186, Sector 59, I*drldabad

51975.12.11 Aggarwal 506, Sector 21D, Faridabad,

520 51211 M/s Star Wire India Led., 21/4 Mathura Road, Battabgarh

521 51241 M/s Pooja Metal Processors Pvi. Lid, Piot. No. 104,

‘ Sector 6, Faridabad.

522 70211 M/s Real Herbal Productsp No. 12A New DLF Indl. Arca,
Fartdabad.

523 120211 PMO, B.K. Civil Hospital, Faridabad. - ‘

324 13,1211 Smt. Sudesh Kumari, DES No. 20, Sector 21 C, Faridabad,

525 131211 Smt. Kaushal Bhati, DSS No. 19, Sector 21 €, Faridabad.

526 ,13.12.1) Sh. Sudesh Kumar, D8S No. 18, Sector 21 €, Faridabad,

527 131201 M/s Sushill Ind. Shop No. 307, Sector 59, Faridabad.

528 3121 ‘Authorised Signatory Eldeco Station-1, Plot No.j,

Sectorl?, Paridabad.

5 29 13.12.11 Authorised Signatory Mahindra C‘hlam 16/3, Mile Stone,
Faridabad.

330 13.12.11 M/s Surendera Brothers Engineers P.Ltd., Piot. No. §5,

A Sector 23, Faridabad.
531 19.12.11 M/s FPS Events & Advertisement Pve. Ltd., C-378,
‘ Sushant Lok, Gurgaon

332 (19,1211 B.E. Office, Sector 16A, Faridabad.

533 23.12.11 M/s Subhash Restaurant SCO 59/60, Sector, 15 Faridabad.

334 23.12.11 M/s Consult Techniques Pvi, Lid, Plot No. 136, Sector 59,
Faridabad.

535 23.12.11 /s Evershine Medicos Pvt. Itd., Plat No. 1100, Sectar
28, Faridabad.

336 23.12.11 Authorised Signatory M/s Pristine Mall Canstn. Pvt. Ltd.,

- Sector 31, Faridabad.

5337 23.12.11 Secretary Soclety for Human Empowerment, Sactor 39,
- Dayal Bagh, Faridabad.

538 24.12.1}) Smt. Sonia Aggarwal, Plot Wo.115, Sector 58 Faridabad.

339 241211 V.P. HR & Corporate Affairs M/s Havells India, Led., 14/

3 Mathura Road, Faridabad.
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540 24.12.11 Authorised Signatory QRG Central Hospital & Research

. Centre Lid., Plot No. 69, Sectar 20A, Faridabad.

541 241241 Manager M/s Larson & Toubro Ltd., Faridabad. .

342 241211 . M/s Bikaperwala Food Pvi. Ltd., Plot.No.21 Sector 24,
Faridabad.

543 27.12.11 M/s Sterting Tools, Lid. Plot No. 81, Sector 25, Faridabad.

5344 27.12.11 M/s Sterling Tools, Plot No. 5A, Faridabad.

545 27.12.11 Auth. Sign. M/s Kupkol Services, Plot, No. 34A, Sector

' 27C, Faridabad.
546 27.12.11 M/s Commet Enterprises, Plot, No. 36, Sector 24,
- Faridabad.

547 27.12.11 Auth. Sign. M/s Blue Star Printers & Textiles P, Ltd., Plot
No. 211, Sector 58, Faridabad.

548 27.12.11 5h. Naresh Goel, Shop No. 584, Sector 59, Faridabad.

549 27.12.11 Prayas Social Welfare Society Office 363, &cct@r 7B,
Faridabad, '

550 27.12.11 M/s QSR Cinemas, Pvt. Led., 30-33 1P lecmy,Fanclabad

5351 27.12.11 M/s RS, Profiles Pvt. Lid., P-.No, 793, Sector 58,Fandabad.

552 27.12.11 Auth. Sign. SRS Cinema Eldeco, Mall Sector 12,
Faridabad.

583 12.1.12 Crown Buildtech Pvt. Lid. 12/7, Delhi Mathura Road,
Sector 35, Faridabad.

354 13.1.12 M5 Arabia, SCO No. 70, Sector 15 Market, Farldabad

555 13.1.12 ICM International Schoof, Ballabgarh.

556 13.1.12- Ved Prakash, SCO 58, Sector 31, Faridabad,

587 13.1.12 Sandeep Vermas, SCO 59, Sector 31, Faridabad.

558 13.1.12 Mr. Gyan Chand Mittal & Veena Mittal Associates, Plot
No. 37H, Faridabad.

559 13.1.12 M/s Ais Glass Solutions Ltd., Plot No. 17F, Faridabad.

560 13.1.12 Mis Sterfing Automobiles Pvt. Ltd., 14/1 Main Mathura
Road, Faridabad.

561 13.1.12 M/s Prem Prakash, Shop No. 635 Sector 39, Faridabad.

262 13.1.12 Smt. Renu Juneja, Flot No. 60/25, Faridabad,

563 13.1.12 M/s Customer India Ltd,. Plot No. 68, Faridabad.

564 16.1.12 M/s Kapila Ind., Plot No. 53/11, Faridabad.
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565 16,112 M/s Arora Enterprises Plot No. 36, Faridabad.

566 16.1.12 | M/s Gunjan Deep, P.No. 223 Sector 58, Faridabad.

567 16.1.12 M/s Sudharth & Gautam Engineers, Plot No. 11,12 & 13,
Sector 59, Faridabad. ‘

568 16.1.12 M/s Mahavir Die Casters Pvi. Lxd., Plot No. 153, Sector
24, Faridabad. '

569 16.1.12 M/s Mahavir Die Casters Plot No. 165, Sectar 24,
Faridabad. .

370 16.1.12 M/s Oswal Global Pyvt. Lid., P.No. 21,22 & 23 Sector 25,
Faridabad.

571 2.7.12 Sh. Vinod Kumar Prop. H.B. Enterprises, Plor No. 46,
Sector 59, Faridabad. _

372 2.7.12 M/s Sureksha Vihar Co-Qperative 1779, Sector 16,
Faridabad. :

873 272 M/s Aarti Creation Pvt. Lid. Plot No. 80-81, Sector 59,
Faridabad.

574 .10.2.12 Arya Dayanand Siksha, Faridabad.

575 10212 Sh. Tejinder Singh., Plot No.29, Sectar 27A, Faridabad.

576 10.2.12 8h. Bachin Goyal, Plot No. 29 Sector 59, Faridabad.

577 10.2.12 M/s Iyoti Strips Pvt. Lid., Plot No. 100-106, Faridabad.

578 142,12 Vikas Printing, Plot No.16, Sector 39, Faridabad.

579 10.2.12 M/s Vijay Metal, Plot No. 53, Sector 59, Faridabad.

580 10.2.42 Dr.Amit Arora, Plot No. 20-21, Faridabad,

81 11.2.12 R.G. Scientific Enterprises Pvt. Ltd.. A/6 Nehru Ground,
Faridabad.

582 13.2.12 D.C., Faridabad.

383 13212 D.M., Faridabad.

584 13212 Sint. Bharti Trabar, Faridabad.

585 13.2.12 Gurjar Sabha Haryana, Site No.2, Sector 16, Faridabad.

586 14.2.12 M/s AP. Engg. Works, Plat No B0, Sle.c:tor 24, Faridabad.

587 14.2.12 M/s Mek Metal Ind., Plot No.606, Sector 24, Faridabad.

588 14.2.12 M/s Crafts Man Automation Pvt. Lid., Plot No. 214, Sector

38, Faridabad.
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589 15.2.12 M/s LK. & Co., Plot No. 86, Sector 6, Faridabad.
300 15212 M/s Ellora Eng. Co. No, 354, Sector 24, Faridabad.
S91 15212 M/s Bottcher India Pvt. Ltd. Plot No. 104, Secmr 24
Faridabad.
592 162,12 M/s Ajanta Min-rai, SCO 24, Sector 16, Faridabad.
393 16.2.12 .M. Faridabad.
594 20.2.12 .M. Faridabad.
395 20.2.12 D.C. Faridabad.
506 22212 D.C. Faridabad.
547 22.2.12 M/s Details Kumar, 12/1 Sector 37 Faridabad.
598 22.2.12 M/s Kanodia Oil Mill, 1C/4 Faridabad.
599 22.2.12 ' D.C. Faridabad. |
600 22212 M/S Plassar India Lid., 13th Mile Stone, Faridabad.
G601 232,12 Authorised Signatory M/s Shahi Exports 12/4 Mathura
Road, Faridabad.
602 27.2.12 D.C.. Faridabad.
603 1.3.12 2 M., Faridabad,
604 1.3.12 .M., Faridabad.
605 2.3.42 " D.M., Faridabad.
606 2.3.12 © M/S Motherson Sumi System Ltd., Plot No, 13/2 Faridabad.
607 7.3.12 M/s Regency Impex A/13 DLF Ind. Area, Faridabad.
&8 7.3.12 M/s Viking Engineers Pvt. Ltd., Plot No. 285, Sector 48,
. Faridabad. .
609 7.3.12 ‘M/s Mechnleer India Tyres Pvt. Ltd., Plot No. 149
Fari;labaci.
610 7.3.12 M/s Star Wire India Lid. 21/04, Maihura Road, Faridabad.
611 7.3.12 M/s Star Wire India Eng, Lid. Plot No. 219-220 and 236-
237, Sector 58, Faridabad, _
612 9312 M/ Krystal Co-op, Group Housing Society Ltd. Flo
No. 6, Sector 48, Faridabad.
9.3.12 "M/s Helpage Central Govt. Employees Housing Plot No.3,

Sector 2, Fandabad
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6l4 9.3.12 M/s D.D. Township Pvt. Lid. Vilt, Mujer, Sector 70,
o ‘ Faridabad,
615 9312 President, The Rama Krishna Kendriva Karamchari
Co-op. Group Housing Society Lid., Plot No..6, Secior 2,
Faridabad.
616 9.3.12 President, The Om Apartments Group Housing Society
Ltd., Plot No. 49, Sector 2, Faridabad.
617 10.3.12 - M/s Anand Steel & Wire Pvi. Ltd., 13/6 Mathura Road,
Faridabad.
618 10312 M/s Express Infocom Pvt. Ltd., Sector 39 Surajkund
Faridabad.
619 10.3.12 President, M/s Life Style Plot No. 41 and 42 Sector 65
Faridabad.
620 123.12 Auth. Sign, M/s SRS L, Sector 12, Faridabad.
62] 12.3.12 Auth. Sign, M/s 8RS Cinema, Sector 31, Faridabad.
622 12.3.12 M/s SRS Ltd., Sector 12, Paridabad.
623 12.3.12 M/s SRS Cinema Unit of SRS Multiplex, Sector 12,
‘ - Faridabad.
624 12.3.12 M/s Shahced Zakir Hussain Filling Station, Se:ctor 539,
Ballabgarh
025 12.3.12 Smt. Reshma Bhatia & Other, Plot No. 63, Sub Divn, 2
‘ Ind. Area, Faridabad.
626 12.3.12 ~ Shri Ram Public School, Chhajjan Nagar, VPO Tilpat,
Faridabad.
627 13312 M/s R.A. Auto Pvi. Lid., Plot No. 1058, Sector 58,
Faridabad.
628 13.3.12 M/s Argam Academy, Vill. Fatehpur Taga, Faridabad.
T629 143,12 M/s Parmar Education and Cultural Society 726 Jawahar
‘ Colony, Faridabad.
630 14.3.12 M/s MLE. Malls Pvt. Ltd., 13/6 Sector 32, Main Mathura
Road, Faridabad.
631 153,12 M/s Country wide Promoters Pvt, Lid., Sector 82,
Faridabad.
632 153.12 M/s Country wide Prommera Pvt. Ltd., Sector 86,
Faridabad.
633 15312 M/3 Omax Ltd., Vill. Basalwa, Sector 86, Fardabad.
634 15.3.12 The Secretary, The Helpage Control Govt, }:mp]uycca. Plot

No. 03, Sector 2, Faridabad,
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633 15.3.12 The Krystal Co-op. Group Housing Society Plot No. 6,
‘ Sector 48, Faridabad. :
636 15.3.12 M/s Sethi Industrial Corporation, 5/1 Mathura Road,
Faridabad.
637 16.3.12 M/s SPR Buildtech Ltd., Vill. Bhatola, Sector 82,
Faridabad.
638 le.3.12 M/s Mijra Industries P.Ltd., 14/4, Mathura Road,
Faridabad.
639 16.3.12 M/s Pawan Abboti, Flot No. 16, Sector 27 A, Faridabad.
640 16.3.12 Sh. Lal Chand Sharma, SCO No. 95-96, Sector 2,
Faridabad.
641 16512 M/s Scorpios Appearals Pvt. Ltd., 16/1, Marthura Road,
Yaridabad.
642 193,12 D.C., Faridabad.
643 193,12 Director, M/s Rewa Ind. ltd. Plot No. 164, Sector 24,
Faridabad.
fdd 22312 M/s $ai Security Prints Pvi. Ltd., Vill. Dungapur,
Faridabad.
645 22312 M/s Royal Embroidery PlotNo.9, Sector 27 A, Faridabad.
646 26.3.12 Sh. B.&. Nehra, Plot No. DSS | HUDA, Market Sector 30,
Faridabad,
647 26.3.12 M/s Viadit Engg. Plot No. 63, Sector 27C, Faridabad.
648 26312 Auth. Sign. M/s MRM Procom Pvt. Ltd. 41/5, Okhla Indt.
Area, Faridabad.
649 28.3.12 Director M/s Fashion Corporation Pvt. Lid., 14/1 Mathura
‘ Road, Faridabad.
650 28312 M/s Earidabad Delite Pvt. Lid., Plot No, 17-18, Neelam
Rata Raad, Faridabad. ‘
631 30.3.12 M/s Countrywide Promotion Pvt. Ltd., M-11, New Delhi,
652 30312 M/s Pannama Exports Pvt. Led., Plot No. 8, DLF Ind, Area,
Faridabad.
633 30.3.12 M/s Countrywide Promoters Pvt. Lad.. M-11, Middte
Circle, Sector 76, Faridabad.
634 30.3.12 M/s Countrywide Promoters Pvt. Ltd., Sector 17,
Faridabad.
655 30.3.12 M/s Countrywide Promoters Pvt. Ltd., Sector 7576,
Faridabad.
656 30.3.12 Auth. Sign. M/s Gupta Exim India Ltd., 144, DLF Indl,

Area, Faridabad.
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657 30.3.12 Auth, Sign. M/s RMF Fab Sources Pvt. Lad_, Plot No. 289,
Sector 58, Faridabad.

658 30.3.12 Project Director, M/s Shiv Sai Infrastracture Pvt, Lid.,
Tigaon Road, Sector 86, Faridabad.

659 3.4.12 Sh. Sunil Nagpal, Plot No. 231, Sector 24, Faridabad.

660 3.4.12 M/s SRS Power Control, Plot No. 532, Sector 58, Faridabad.

661 4.4.12 Sh, R.K. Sharma, DSS No, 44, Sector 31, Fartdabad.

662 4.4.12 Director, M/s Kamboj Equipment P.Lad., Plot No. 66/6 Indl.
Area, Faridabad,

663 4.4.12 M/s Gulati Steel Fab(P) Ltd., Plot No. 139, Sector 24,
Faridabad.

664 6.4,12 Auth. Sign. M/s Shahi Export Pvt, Lid., Plot No. 12/6 Sarai
Khawaja, Faridabad.

665 6.4.12 Auth. Sign. M/s Shahi Export Pve. Lid. | 15/t Mathura
Road, Faridabad.

666 6.4.12 Auth, Sign. M/s Shahi Export Pvt. Ltd., Plot Na. L, Sector
28, Faridabad.

667 6.4.12 Auth. Sign. Sh. Sandeep Aggarwal, SCF No. 34 Sector
16A, Faridabad.

668 6.4.12 Auth. Sign. PM Cinemas, Sector 12, Faridabad.

669 6.4.12 Auth. Sign. M/s SRS Cinemas, Sector 20A, Faridabad.

670 7.4.12 Auth. Bign, M/s Exco Die Casting Pvt, Lad., Plot No. 30,
Sector 4, Faridabad,

671 7.4.12 Auth, Sign, 5&P Threads Pvt, Lad, 16/2, Mile Sione,
Faridabad.

672 7.4.12 Auth. Sign. M/s Shashank Steel Ind. Pyvi Led. 16/2 Mile
Stone, Faridabad. .

673 7.4.12 Director, Super Seals India Ltd. 12/1 Mathura Road,
Faridabad.

674 7.4.12 Director, Shirish Exportade Pvt. Tad., Plot No.26, Sector
59, Paridabad.

675 7.4.12 Director, M/s Vishwakarma Auto Parts Pvit. Lid

676 74.12 M/s Thakkar Steel Plot No.61, Pragati Vihar, Ssctor 59,
Faridabad, )

677 10.4.12 Evironment Health & Safety, Mis JOB India Ltd. 23/7
Mathura Road, Faridabad.

678 10.4.12 Director, ASA Retail Solution Pvt. Lad, Plot No. 21, Sector
78, 12/6 Indl. Area, Faridabad.

679 10.4.12 M/8§ HPL Additives Ltd_, Plot No. 72, Secter 25, Faridabad.
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680 10.4.12 M/s HPL Additives Ltd, Plot No. 6,7,8 Sector 25,
. Ballabgarh
681 104.12 M/s Shobha Rani Shop No. 2, Rama Palace, Ajronda
‘ Chowk, Sector 20 B, Faridabad.
682 10412 M/s Renuka Inc. 14/5 Mathura Road, Faridabad.
C 683 11412 ~ V.R. Enterprises, 19/4 Indl. Area, NIT, Faridabad.
G684 12,412 M/s Alliance Assaciates Plot No.133 Sector 25, Faridabad.
625 12.4:12 Showa India Pvi. Ltd., Plot No.23 to 32, Sector 58,
" Faridabad.
486 12.4,12 Executive Secretary, Khewat No. 30, Khatoni No. 34,
Faridabad.
687 12.4.12 Prem Prakash Jain, Bunty Tokig, Sarai Khawaja, Faridabad.
688 12.4.12 $h. Gian Chand Mittal, Vill. Mewla Mahatajpur, Faridabad.
689 12.4.12 Micro precision Products (P) Ltd., 3 Link Road, Sector
23, Faridabad.
690 12.4.12 India. Yamaha Motors Pvt, Lid., 19/6 Mathura Road,
Faridabda
691 12.4.12 D.C., Faridabad.
692 16.4.12 Managing Director, M/s Studola Associates Ltd., Plot No.
9972 to 1023, Sector 58, Faridabad.
693 l16.4.12 Divector, RR Auto Tech Pvt. Lid., Plot No. 193, Sector 24,
Faridabad.
694 led.12 Sanjeev, Plot No, 60, Faridabad.
695 17.4.12 Auth. Sign. M/s Roop Chand Uttam Chand, Ind. Plot No.
41, Sector 6, Faridabad.
696 17A12 Pushp Creation Pvt. Lid., Plot No. 14A, DLF Phase D,
Faridabad.
Y7 17.4.12 Mrs. Urmila Gupta Plot No. 18, Sector 27 C, Faridabad.
698 18.4.12 Auth. Sign M/s K.L. Export Pvt. Lid., 90A, HSIDC, InscH.
Ares, Sector 31, Faridabad. '
699 184.12 Sterling Motors Co., 14/2 Main Mathura Road, Faridabad.
700 19.4.12 ©  ° Auth, Sign. Satyug Darshan Trust, Faridabad.
701 204.12 M/s Tapasaya Hotels & Resorts Lid. Flot Ne.l,
Cen Hestor 21 €, Market, Faridabad. .
702 20412 Auth. Sign. The New Horizon Buildwell Pvi. Lid,, Plot

No.2, Sector 20A, Faridabad.
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703 204,12 Prop. M/s Ram Gopal & Sons, 1/503 Baradar! Building,
CGopi Colony, Old Faridabad,

704 20.4.12 Secretary, Torch Bearers Convent School Tigaon,
Faridabad.

705 20.4.12 M.P.5. International School, Ballabgarh

706 24.4.12 The EKrishna Krishma Hry. Govt. Emp.Co-op. GHS Lid.,
Plot No. GH 24, Sector 43, Faridabad,

707 244.12 Pashupati Co-operative Group Housing Society Lid., Plot
Cow No. 4, Sector 48, Faridabad,

TO8 24.4.12 Auth. Bign. M/s Oswal Casting Pvt. Ltd., Plot No, 48.40,
Faridabad. .

700 24.4.12 Auth. Sign. Mahavira Die Casters Pvr. Lid., Plot No. 153
Sector 24, Faridabad,

710 24412 Auth. Sign. M/s Oswal Casting Pvt. Lid. Plot No, 21, 22
and 23 Sector 29, Faridabad. :

711 24.4.12 The Zhukn Co-operative GHS Ltd. Plot No. GH-16 ,

: Sector 63, Faridabad.

712 24.4.12 The Aman Chain Puri EWS Co-operative GHS Led., Plot
No. GH-34, Sector 2, Faridabad.

T3 24.4.12 The New Hare Krishna Co-op. Group Housing Society Lid.,
Plot No. GH-15, Sector 45, Faridabad.

714 26.4.12 Sanjay Bhatia, Shed No. 126A, Sector 39, HSIDC,
Faridabad.

715 26.4.12 Orient Fans, Orient Papers Indl. Lad, 11, Indl Estate,
Sector 6, Faridabad.

716 26.4.12 Auth. Sign. M/s Indo British Garments Pvt. Lid., Plot
No. 48, DLY Indl. Area, Faridabad.

717 26.4.12 Director, Mauria Udyog Lid., Sector 25, Faridabad.

718 264.12 M/s Chitra Rubber Udyog, Plot No. 7B, Faridabad.

719 26.4.]2 M/s Hadren Packaging Machines, 46 New DLF Indl. Area,
Faridabad. .

720 30.4.12 M/s Sadhu Auto Parts Ltd., Plot No. 84, Sector 25,
Faridabad.

721 30.4.12

M/s Sadhu Auto Parts Pvt, Lid., Opp. Plot No.B4, Sector
25, Faridabad. ‘
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722 30412 M/s Sadbu Forging T.td., Plot No. 140, Sector 24, Faridabad.
723 30.4.12 M/s Sadhu Forging Ltd., Plot No. 84, Sector 25, Faridabad.
724 30.4.12 Saint Peters School, Sector16A, Faridabad,
725 23512 M/s Naresh Rubber Udyog, Plot No.2, 17/2 NIT Indl. Area.
. Faridabad.
726 4512 M/s Niwra Paints India Pvt. Lid., Plot No. 150, Sector 58,
Faridabad.
727 A512 M/s Elermer International Pvt. Lid., Plot No.8, Sector 27A,
Faridabad.
728 4.53.12 M/s SRS Processors (F) Ltd., 680, DLF Indl. Area, Phl,
: Faridabad.
729 9512 The Hare Krishna Co-operative GHS Lid., Plot No.GH-
15, Secuor 45, Faridabad.
730 9.5.12 ' The Pashupati, Co-operative GHS 1.4d., Plot No.4, Sector
48, Faridabad.
731 104512 The Krishna Krishna Haryana Govt. Emp. Co-op. GHS
. Lid., Plot No. GH-4, Sector 45, Faridabad.
732 16.3.12 The Aman Chain Puri EWO Co-operative GHS Ltd., Plot
No. GH-34 Sector 2, Faridabad.
733 10.5.12 The Zhuku Co-operative Group Housing Society Lid., Plot
Wo. GH-6, Sector 55, Farldabad .
734 10.5.12 Pranayam Group Housing Colony, Vill. Bhatola, Sector
82-85, Faridabad, ' ’
735 10.5.12 Vamini Overseas Pvt. Ltd., Plot No. 169, Sector 24,
Faridabad.
736 103512 The Vark Co-operative Group Housing Society Lid., Plot
No. GH-03, Sector 48, Faridabad.
737 10.5.12 M/s S5P Pvt. Ltd., 13 Mile Stone, Faridabad.
738 10.5.12 Teena Auto Components (I Pvt, Lid., Plct No.12, Indl.
Area, Faridapad
739 10.5.12 M/s Teena Auto Components ([) Pvi. Ltd., Plot No.24.
Sector 27C, Faridabad.
740 10.5.12 Alpine Apprels Pvt, Ltd., Flot No. 25, Sector 27 A,

Faridabad.
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741 10.5.12 Alpine Apprels Py, Lid., Plot NO.19, Sector 27 A,
Faridabad.

742 105.12 Alpine Apprels Pvt, Ltd., Plot No. 18, Sector 27A,
Faridabad.

743 14.5.12 Dynesty International T.7. Public School, Sector 28,
Faridabad.

744 145,12 Countrywide Promaoters Pvt. Lid., Sector 75-76. Faridabad.

745 14512 Orientai Spun Pipe Co. Lid., 23/5 Mile Stone, Ballabgarh

746 [4.5.12 M/s Drapco Mulsilube Systemn Pvt. Lid., Plot No. 152,

‘ Sector 58, Faridabad.

747 14512 M/s Hyfit Engineers, Plot No. 164, Sector 58, Faridabad.

748 14.5.12 M/s Nufit Engineers, Plot No.104, Sector 58, F aridabad

749 14.5.12 NSP Forgings Pvt, Ltd., Flot No,141-142, Sector 6.
Faridabad,

750 14.5.12 Abhis International Plot Mo, 88, Sector 58, Faridabad.

751 15.6.12 M/s Poly Medicure Ltd. Plot Wo. 104-105, Sector 59,
HUDA, Indl. Area, Ballabgarh.

732 15.6.12 Poly Medicure Lid. Plot No. 115-116, Sector 59, HSIDC,
Indl. Area, Ballabgarh.

753 15.6.12 Poly Medicure Lid. Plot No, 113, Sector 59, HIIDC, Indl.
Area, Faridabad.

754 155,12 Seema Tewatia W/o Sh. Sanjeev Tewatia, House No. 2234,
Sector 9, Faridabad.

755 15.5.12 Director, Sapnet Fabs (P) Lid., Plot No. 286, Sector 58,
Faridabad. ‘

756 15512 Prim India Polymix Pvi. Ltd., Plot No. 132 Sector 24,
Faridabad.

737 15502 M/s Bony Rubber Co, Pvt. Ltd., 9E, Sector 6, Faridabad.

758 15.5.12 Bony Polymers (Pvt.) Ltd., Plot No. 37P, 3ector 6,
Faridabad. (

759 15.5.12 Bony Polymers Pvt, Lid.. Plot No. 77, Sector 6, Faridabad.

760 15512 First World Print Pack. Plot No, 572, New Indl. Ara, 19/6
Faridabad.

761 15.5.12 Inox Leisure Lid., Crown Interior Mall 12/7 Sector 35,

Faridabad.
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162 15.5.12 1.C.T., Faridabad.
763 165.12 Karam Aggarwal, Shop No. 498, Sector 59, Faridabad.
764 16.5.12 MF Rings and Bearing Races Lid., Plot No.6, Sector 6.
Indl. Estate, Ballabgarh.
765 18.5.12 NSS0 (EOD) Welfare Group Organisation, GH 11, Sector
g o 21C, Faridabad.
766 18512 Maa Bhagwati Co-opp. GHS Ltd., Plot No. GH-15, Sector
. 2. Faridabad.
767 18.5.12 . M/s Sun Info India Pvt, Ltd, Plor No. 38, Sector 20A,
TFaridabad.
768 18.5.12 M/s Ajay Enterprises Pvt. Ltd., Lakkarpur, Near Surajkund
Road, Faridabad. ‘
769 18.35.12 'The Vark Co.op. GHS Ltd. Plot No. GH-3, Sector 48,
Faridabad. .
770 18.5.12 M/s Grand Prix Engineers Pvt. Ltd., Plot No. 82,
Sector 23, Faridabad.
771 21512 Fain Metal Plot No. 379, Sector 24, Faridabad.
772 21.5.12 M/s Heena Export Corpn. 1031/2 , Near Tel Mill,
Facidabad. ‘
773 21.5.12 " Yeena Industries Pvi. Ttd., Plot No. 45, Sector 27 A,
Faridabad.
T4 21512 M/é Oxy Gloy Cosmetic Pvt. Lid., Plot No. 44,
Sector 27 A, Faridabad.
715 21512 Vidha Educational Society, Vill. Bhopani, Faridabad,
776 22512 M/s Gupta Exim Tndia Pvt. Lid. Plot No,103, DLF Iadl.
: Ares, Faridabad.
777 225.12 Ciupta Exim India Pvt. Ltd., Plot No. 80A. DLF Indl. Area,
Faridabad,
778 22512 M/s Gupta Exim India Pvt. Lid., Plot No.11, DLF Ind).
Area, Faridabad.
779 22.5.12 Gupta Exim Ixédia Pvt. Ltd., Plot No.144 DLF Indl, Areas,
| Faridabad. |
780 29.5.12 M/s Godavari Shilpkala Lid., Shooting Range Road,
‘ Surajkund, Fa;ridabad. ,
751 30.5.12 M/s Nikko Aute Lid., 9G, Sector 6, Faridabad,
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782 30.5.12 Alpha Toyo Limited, 9H, Sector 6, Faridabad.

783 30.5.02 Manav Rachna Tnternational School, Eros Garden Colony
Faridabad.

784 30512 i Tech Engg. Corp., Plot No. 40, Sector 59, Faridabad,

783 30.5.12 M/s Cosmos Bio Sciences Pvt. Ltd., Plot No. 1093, Sector
58, Faridabad,

786 30.5.12 Bata India Ttd., Plot No.33, Faridabad.

787 30.5.12 M/s New Allenbery Works, PR No. 315, [4/7. Mathura

. Road, Faridabad,

788 30.5.12 Anth. Sign. Laser Shaving Tndia Pvt. Lid., 23/7, Sector
39, Faridabad.

789 30.5.12 M/s Marathan Electric India Pvt. Ltd , Sector 11, Model
Town, Faridabad,

790 1.6.12 55K Automotive Pvt. Ltd.. Plot No.19. Sector 38,
Faridabad,

791 1.6.12 Deutsche Metorn Pvt, Ltd., Plot No.1, Sector 278,
Faridabad.

792 1.6.12 NS5O FOI Welfare Organisation Plot No. GH-11, Sector
21 C, Par-111, Faridahad.

793 1.6.02 Country wide Promaoters Pvi. Lid., Sector 82, Faridabad,

794 1.6.12 Countrywide Promoters Pvt. Lid., Sector 86, Tower
D.E.F.G Faridabad.

795 1.6.12 Maa Bhagwati Co-operative GHS Ltd., Plot No, Gh-15,
Sector 2, Faridabad,

796 1.6.12 Hotel Site No.2, Sector 31, Faridabad,

797 1.6.12 Satyug Darshan Trust, Vill. Bhopani, Faridabad.

798 5.6.12 M/s Vipul Motors Pvt. Lid., Plot No. b A, 19/6 Mile Stone,
Faridabad,

799 5.6.12 Reva Indl Ltd., Plot No. 28, Sector 25, Faridabad.

BOO 3.6.42 Ambuja Overseas, Plot No. 15/9, DLF Indl. Estate,
Faridabad,

801 5.6.12 Bhullar Ind. Plot No.31, Sector 27A, Faridabad.

802 5.6.12 L R. Foods Pvt. Ltd., Indira Complex, Indl, Ares,
Faridabad.

803 5.6.12 Micronics Instrument Pvt. Litd., Plot No. 73, Sector 59,

Faridabad.
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nalgd Vi/s Pee Empro Exports Pvt. Ltd., Plot No. 78, Sector 27A,

Faridabad.
M/s Lord Shiva Tex Export Pvt. Lid., Plot Ne. 46, DLF
Indl. Area, Faridabad.

Lala Mudha Rarn Bhagwan Dass Charitable Society, SE1A,
BP, NIT, Faridabad.

M/s Uberoi Bolton [ndiz Auto Pve, Lid., Plor Ne. 15, Sector
6, Faridabad.

M/s Stalwart Ind. Ltd., 12/6 Mile Stone, Faridabad,

Thomson Press tndia Lid., 18/3% Okhla Mathura Road,
Faridabad.

Pranav Vikas India Lid., Plot No. 45-46, Indl. Arca,
Faridiabad

Sh. Sushil Nagpal, Plot No. 70 Sector 59, Faridabad.
M/s India Fashion, 1216 Mathura Road, Faridabad.
M/s Amar Udyog Plot No. 76, Sector 25, Faridabad.

M4 Century Engg. Co. Pvi. Lid., Plot No. 183, Sector 24,
Faridabad.

M/s Ved Engineers & Packers, Sector 57, Faridabad.
M/s Markk Lamb International Itd., Plot No. 219, Sector

. 58, Faridabad,

M/s Tusken Tech Auto PLid., Plot No. 1098 Sector 58,
Faridabad. ‘

M/s Lord Shiva Tex Exports Pvt. Ltd., Plot No. 46,
Faridabad.

Saffron India Hotels & Resorts Pyt Lid., 12/6 Mathura
Road, Faridabad. '

Kanishka Appartment Tower Group Housing Colony,
Sector 34, Fartdabad. ‘

Katishka Appartment Tower Group Housing Colony.
Sector 34, Faridabad,

Kanishka Appartment Tower Group Housing Colony.

Sector 34, Faridabad.

Sun.- Info India Pvi Ltd., Plot No. 38, Sector 20A,
Faridabad.

 Bio Med Healthcare Pvi. Ltd,, 30 DLF, Indl. Estate,

Faricdabad.
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823 18.6.12 Hotel Qrchid (A Unit of Export ‘Hcmpitality Service Pvi,
Ltd.) 5E/5 B.P. Rly. Road, NIT, Faridabad.
826 18.6.12 Auth. Sign., Saffron Public School Ashoka Enclave, Sector
37, Faridabad.
227 196,12 Mouriya Udyog Lid., Sohna Read, Faridabad.
828 19.6.12 Sark Exports Plot No. 1-10, Phase-I, Faridabad.
320 256.12 Gilen Appliances Pvt. Lid, 1-34, DLF Indl. Area, Faridabad.
830 23.6.12° Rabul Sarcen, Plot No. 4, Sector 6, Faridabad.
331 25.6.12 Global Education & Social Trest TL.No. 652, Sector 21 B,
Faridabad.
832 25.6.12 FF Rolling Mills Mfg. Pvt. Ltd,, Plot No. 928956, Sector
58, Faridabad.
B33 25612 Swatantra Land Finance Pvi. Lid., Sector 3033,
Indraprasth Colony, Faridabad. ‘
534 26.6.12 PICL India Pvt. Lid., Flot No. 99, Sector 24, Faridabad.
835 26.6.12 M/s TBM Auto Limited, Plot No. 133, Sector 24, Faridabad.
836 26.6.12 M/s Amit Engg. Works, Plant 1710 F, Sector 58, Faridabad.
837 26.6.12 - Dr, Alok Gupta & Rashmi Gupta, A-6A, Netru Ground,
NIT Faridabad.
$38 26.6.12 M/s Babu Ram Om Parkash, B-82, Bassa Para, Old
Faridabad.
839 26.6.12 M/s Babu Ram am Parkash, 1032 B, Bhoar Colany,
o Faridabad.
340 29.6.12 ‘The Muskaan CGE Co-op. Groarp Housing Society Lad.,
Plot No. GH-11, Sector 2, Faridabad.
841 29.6.12 KDR Bright Steels Pvt. Ltd., Plot No.687, Sf:cmr 39,
Faridabad. ‘
842 29.6.12 Auth, Sigr. Manav Rachna Univ. SELA. BP, NIT.
Faridabad. .
343 29.6.]2 Nove Publications & Printers Pyt Ltd Plot No. 9-10,
Sector 59, Faridabad.
844 3.7.12 Auth. Sign. M/s Cadilac Buildwelt Pvi Lid., Sector 77,
Faridabad.
845 3.7.12 Swatantra Land and Finance Fwvt, Lid., Commercial

Complex, Sector 30-33 Faridubed.
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46 3.7. 12 Omaxe Ltd., Tower No. 15-36, Vill. Baselwa & Budhena,
Sector 86, Faridabad.
847 4.7.12 Sun Automotive Ind. Pvt. Led., Unit I, 429 Vill. Bhanchari
Badkhal Pali Road, Faridabad.
848 5.7.12 Mangla Associates, 1G-1 Vishnu Palace. Ajronda Flyover,
Faridabad.
849 5.7.12 Modern Niketan Aravali Hills, Faridabad.
850 3.7.12 Modern Vidya Niketan Senjor Sector School, Sector 17,
‘ Faridabad. :
851 6.7.12 Auth. Sign. Converted Eng. Pvt. Ltd. Plot No. 147 Sector
58 Faridabad.
852 6.7.12 Didi Drives (P) Lid., Plot No. 148, Sector 58, Faridabad.
853 11.7.12 Deutsche Motors Ind. Plot No.1, Sector 278, Faridabad.
B34 11.7.12 The Achievers Builders Pvt. Lid., Tower Band C, GHS
32, TP Scheme, Sector 49, Faridabad,
g35 11.7.12 The Muskaan CGE Co.op. Group Housing Society Lid.,
Plot No. GIH-1 1, Sector 2, Faridabad.
836 19.7.12 M/s Krish Metals Pvt. Ltd., Sector 39, Faridabad.
837 237.12 Auth, Sign. M/s Bio Med Healthcare Produet, Plot No. 47,
DLF Indl. Estate, Faridabad.
858 30.7.12 M/s Sino Star Impex, Plot No. 8, Mathura Road, Faridabad.
859 L.B.12 M/s Unique Auto Rubber Udyog P. Lid., Plot No. 18, Sector
25, Ballabgarh, .
860 6.8.12 Baljee Traders, Shop No. 500, Sector 59, Faridabad.
861 13.3.12 Neha Sachdeva Plot No. 60/30, Metal Box Complex,
Faridabad.
go2 17.8.12 ‘The NSG Vihar Co-op. Group Housing Society Ltd., GH
1, Sector 65, Faridabad.
g63 17.8.12 WNirman Ind. Plot No. 145, Sec. 24, Faridabad.
864 23.8.12 Gautam Budh Management Instt. Pvt. Ltd., Plot No. 17
Sec. 208, Faridabad.
365 23.8.12 Plot No.1/1 Khatoni, Vill. Badarpur, Faridabad.
g66 10.9.12 MIs Anshu Hospital Ltd., Site No.1, Sec. 8 Faridabad.
867 119.]2 Ankush Gupta, D85 5, See. 21C, Fandabad.
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868 11.9.12 Rawal Educational & Cultural Society. ¥-75, Rishi Nagar,
Chawla Colony, Ballabgarh
869 11.9.12 Jai Chemicals, 14/1, Mathura Road, Faridabad,
£70 14.9.12 NCR MK & Biagnosis 55 BP, Neelam Bata Road,
Faridabad.
871 19.9.12 M/s Precitech Training Pvt. Lid., Plot No, 230 Sector 24,
Faridabad.
872 259.12 Auth. Sign. Reva Buildtech Pvt. Ltd., GH Colony,
Sector 78, Faridabad.
873 259127 Auth. Jign. Aravali International School, Sector §1,
Faridabad.
874 28.9.12 V.E. Ush Cente Dushera Maidan, Faridabad.
875 289.12 Garcharan Singh, Plot No. 693, Sec. 58, Faridabad,
876 28912 Crurcharan Dass, Plot No. 16, Sec. 59, Faridabad.
&77 289,12 Satigh Kanwar, President Sewa Samiti, Faridabad.
878 1.10.2012 Nisha Ispat, B-44/49, Nehru Ground, Faridabad.
879 2.10.2012 I-l‘e':ad‘ Administrator, Asizn Instt, of Medical Science,
Sector 21, Faridabad. ‘
80 2.10.2012 Ravi Sareen Line, Vill. Kabulpur and Lalpur, Disit.
Faridabad, Vill. Aurangjeb.
881 2.10.2012 Rattan Potychem Pvt. Ltd., Vill. Mohla, Tehsil Ballabgarh,
882 4.10.12 M/s Rhi Frintographis, Plot No, [150-1151, Sec. 58,
Faridabad.
883 4.10.12 Escorts Hospital & Research Centre Lid., Faridabad.
884 5.10.12 Auth. Sign The Chemicals of India, Plot No.36, Sec. 27C,
‘ Faridabad.
885 5.i0.12 M/s Achiever's Butlders Pyt. Ltd., Sec. 49, Faridabad.
886 5 10,12 5h. Prem Sagar, Plot No. 10872, NH.5, Faridabad.
887 8.t0.12 Om Air Special Gases, Se¢. 22-23 3i. Road, Faridabad.
388 8.10.12 Royal Embroidery KM 42 NH 2 pear Sikri Vill. Opp. G.D.
Goenka Public School, Faridabad.
389 9.10.12 M/REW Engz. Ltd. Plot No. 238 o 242 and 263 to 267
Sece. 58, Faridabad.
890 9.10.12 Vee Gee Kaunshika Enge, Pvt, Ltd,, Plot No. 1206, Sec. 24,

Faridabad.
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891 23.10.12 Mahabit Stone Croghing Pvt. Ltd., Vill Skri, Faridabad.

892 23.10.12 M/s Crown Plaza, Sec. 15 A, Faridabad,

893 23.10.12 M/s Vaid Paper 113-1 14A, Sec. 24, Faridabad.

894 23.10.12 Aravali Petroleurn Vill, Patwa 12.5 km Ballabgarh,
Faridabad.

295 25.10.12 Vijay Kumar Plot No. 34 DLF Indl. Area, Faridabad.

836 25.10.12 M/s Crisendo Cafe, SCO 3160, Green Fictd Colony,
Faridabad. '

8§97 26.10.12 M/s Mahalakshmi Logistic Pvt. Lid., 53/10, lndl Area,

N NIT, Faridabad.

398 29.10.12 M/s Nutech Paint Servics Plot No. 3 & 4, Sec. 39,
Faridabad.

899 30.10.12 Deep Furnaces, 33 HSIDC, Sec. 59, Faridabad.

660 5.11.12 General Manager, Hotel Rajhans, Surajkund, Faridabad.

90l 5.11.12 Religare Corporate Services Lid., Plot Np.74, DLF Indl
Faridabad. .

o902 &.11.12 tmperial Auto Ind, Ltd., Plot No. 78/25, Faridabad.

903 8.1L.12 Auth. Sign, ZNR Builders Developers Pvt Ltd., Sec. 63,
Unchagaon, Faridabad. '

-904 81112 Auth. Sign. Cosmic Consumer Goods Pvt Lid. Plot No.

206, Sec. 58 Faridabad.

005 81112 Nursery School Sec, 21, Faridabad.

906 12.11.12 M/s Perfect Pac Lid., Plot No.134, Sec. 24, Faridabad.

op7 12.11.12 Otsuka Venus Automotive India Pvt. Ltd., Plot No.
58.59,60 Sec. 27 A, Faridabad,

908 12.11.142 Esko diegesting P.Ltd., Plot No.807 Sec. 58, Faridabad.

909 12.11.12 Alchemn International Ltd., 25/2 Mathura Road, Faridabad.

Q10 231112 M/s Smart Housing Pvt. Lid., Sec. 86, Faridabad.

911 23.11.12 Prominent Vainjya P. Ltd., Plot No. 33, Sector 38,
Faridabad.

017 23.11.12 Intine Garment Pvt. Ltd., Plot No. 12, Faridabad.

913 23.11.12 Mr. Paramijit Singh, Plot No. 106, Faridabad.

914 23.11.12 Akash Overseas Pvt. Lid., Plot No. 268. 269, 270,

Sector 38, Faridabad.
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915 23.11.12 . M/s Micro Precision Products Pvt, Lid., Plot No, 8§85, DLFE
Ph.-I, Faridabad.

916 231112 Auth. Sign. Katika Triangle Sector 278, Sarai Khawaja,
Faridabad.

917 24.11.12 Orient Fans Prop Orient Papers & Ind. Lid., Plot No. 59
Sector 6, Faridabad.

918 24.11.12 Orieat Fan, Prop. Orient papers & Ind. Ld., Plot No. 37
A, Sector &, Faridabad.

019 24 11.12 Schemic System, A-I, Link Road, Sector 28, Faridabad.

520 24.11.12 Shubham Flexible Packaging Machines Pve. Lid., Piot No.
R-8A., Sector 39, Faridabad.

921 30.1i.12 Gujrat Enviro Protection & Infrastucture Pvt. Lid.,
Faridabad.

o2 30,011,012 M/s Vamani Overseas Pvt. Lid., Plot No. 37, Scctar 24,
Faridabad.

923 3.32.12 PVR Cinema Audi 1&2 Sector 15A, Faridabad.

924 5.12.12 M/s Blofic [nd. 14/4, Mathura Road, Faridabad.

923 5.12.12 Kalpana Forgings Ltd, Plot Mo, 34-335, Sector 6, Faridabad.

926 3.12.12 K.R. Rubberite Ltd. Plot No. 36 Sector 6 Faridabad.

927 5.12.12 Prakash Webtech P.Lid., Plot Wo. 2A & 3A, 20/3 Mathura
Road, Faridabad.

928 7.12.12 Ess Enn Auto Tech Pvi. Lid., Plot No.100, Sector 6,

‘ Faridabad.

929 7.12.12 Indigo Apparel, Plot No. 106, Sector 6, Faridabad.

030 7.12.12 Bhagwat Sharan, SCF No. 50, Sector 3, Faridabad.

931 7.12.12 Gagan Vohra Plot No. 66, Faridabad.

932 7.12.12 Sudesh Kumar DSS No. 70, Marble Market, Secter 21C,
Faridabad. ’ ,

933 7.12.12 Tryson Consumer Care A-27, Kabulpur, Faridabad.

934 7.12.12 Higenic Sultra Aids B-27, Vill. Kabulpur, Faridabad.

933 7.12.12 M.P. Builders Combine C-27, Tigaon Faridabad.

936 7.12.12 Superice Chiling Plant, 2K 43, Faridabad.

937 10,1212 Atul Mittal Plot No. 533, Sector 38, Faridabad.

938 10.12.12 .M. Realtors P, Lid., Sector 78, Faridabad.

939 10.12.42 M/s Pee Empro Exports P.Ltd., 12/2 Mathura Road,

Fartdabad.
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G40 10,1212 -Geil‘India 1 td., Chhainsa Comptessor Station, Faridabad,
941 10.12.12 Auth, Sing. M/s Cosmic Consumer Goods Pvt. Lid. 206,
‘ Sector 58, Faridabaid, :
942 1112.12 M/s Lanls Limited 33.B, NI'T, Faridabad.
943 11.12.12 The Royal Co-op. Group Housing Society Ltd., Plot No.
GH-28, Sector 2, Faridabad.
044 14.12.12 L.P. Hospitality Pvt. Lid., 12/7 Mathura Road, Taridabad.
945 14.12.12 M/s Lakhani Armaan Group, Flot No. 234, 235, Sector 24,
Faridabad. :
246 14.12.12 M/s Lakhani Rubber Works, Plot No. 262, Sector 24,
v Faridabad.
047 14,1212 M/s Lakhani Footwear Pvt. Lid., Plot No. 119- 130
Sector 24, Faridabad,
048 14.12.12 M/s Lakhani Footwear Pyt Lid., Plor No. 266, Sector 24,
Faridabad.
049 14.12.12 M/s Lakhani Armaan Shoes Pvt. Lid., Plot No.2, Sector 3,
- Faridabad.
950 14.12.12 D.NA Textiles (Pvt.) Lid., Plot, No. 5&6, Sector 39,
Faridabad.
051 14.12.12 M/s Belliss India Lid., Plot No.7, Shed 2. Gurukul,
Faridabad.
932 14.12.12 Sangeeta P.O. No. 663, Sector 59, Faridabad.
953 14.12.12 Sangeeta Plot No. 593, Sector 59, Faridabad.
954 21.12.12 MNavyug Senior Sector School, Faridabad.
955 21.12.12 Mohan lal KEwatra, Plot No. 255, Sector 24, Faridabad.
956 21.12.12 Supreme [mpex Guruku! Indl. Area, Plot No. 24, Faridabad.
037 24.2.12 EF 3 Mall Shopping Mali, Plot No.12, Sector 204,
: Faridabad.
958 241212  Kailash Enterprises, Plot No. 532, Sector 59, Faridabad.
959 24.12.12 M/s Anjali Bajaj, Vill. Piyala Sikri, Faridabad.
960 24.12.12 5.3, Wires Plot No. 13, Sarurpur Indl. Area, Faridabad,
961 25.12.12 Bicher Goodearth Pyt. Ltd., Plot No.$, Sector 4, Faridabad.
o962 25.12.12 M/s Paoja Metal Processors Pvi, Ltd., Plot No. 212,

Sector 58, Fandabad.

o
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963 25.12.12 M/s Appare! Export Promotion Council, Plot No.2 1, Sector
20B, Faridabad.
964 31.12.12 Tikai Imperial Rubber India Pvt. Lid., Plot No, 180. Sector
38, Faridgbad;
9G5> 31.12.:2 Metto Specialist Hospital Pvt. Ltd., Sector 16 A, Faridabad.
966 31.12.12 ABB Ltd. Plot No.32, Ind\. Area, Faridabad.
967 31.12.12 Partner Samaik Heena Export Corp. In'clifa"Cbmplex,
Tigaon Road, Faridabad. ‘
968 31.12.12 " "'M/s Disposafe Health & Life Care Ltd. PlotNo. 1-2, Sector
. - 39, Faridabad.
%69 31.12.12 " NN Metalic Pvt. Lid., Plot No. 127-128, Sector 59,
Faridabad.
S 970 9.1.13 ‘M/s BharatApex Ind., Plot No. 25 1w 36, Sector 59,
o Faridabad.
971 9.1.13 Vishwakarma Automotive Plot No. 54,.Scct0r 39,
Faridabad.
972 9.1.13 The Royal Co-op. Group Housing Society Ltd., Plot No.
Gh-28, Sector 2, Faridabad.
973 10.1.13 Yai Shakti Builders Pvt. Lid., Sector 70, Faridabad.
974 10.1.13 The Printers House P.Ltd,, 2/1 Mathura Road, Faridabad.
978 10,113 Fldeeo Station -1, Sector 12, Faridabad. .
976 10:1713 ICT & Technocrats Pyt Lid.
977 10.1.13 Charmwood Plaza, Shopping Complex, Eros Garden
‘ Surajkund, Faridabad.
975 10413 Zion Promotors & Deve]opers Pvt Litd., 829 Sector Z1A,
Fartdabad.
979 10.1.13 Star Wire [ndia Vill. Chhainsa, Faridabad.
Q80 I1.1.13 M/s Nestor Pharmaceuticals Ttd. Plot No. 308, Sector 24,
Faridabad.
981 11.1.13 Hariom Forging P.Ltd. Plot No.2, 10011 Road, Sector 57,
Faridabad.
982 L1.1.13 AL, Pack Ind. Plot No. 124, Sector 59, HUDA, Faridabad.
983 11.1.13 Dor. Sarda Lakhotia No .4, Sector 37 A, Faridabad.
984 11.1.13

Clear Jon Exports P.Ltd_ Plot No. 28, Sector 24, Faridabad.
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085 11.1.13 Countrywide Promoter Pvt. Ltd., Sector 1. Faridabad.
986 15.1.13 .41 Production Aid & Consultapt PLtd,, Plot No. 120 10
121 and 130 to 13] Indl. Estatﬂ Sector 59, Faridabad.
987 15.1.13 Magneti Marelli Talbros Chassis System P.Ltd., 14/1,
Mathura Road, Faridabad.
988 23.1.13 Haryapa Tourism, Surajkund, Faridabad.
98 23.1.13 Kishmish Crafts Kabutpur, Faridabad.
990 23.1.13 lImpcrial Auto Ind. Lid. 13/6, Mathura Road, Faridabad.
0991 23.1.13 Victora Tool Engineers P. Ltd,, UnitVi, Plot No. 1049-
- | 1057 and 1074-1082, Sectar 58. Faridabad.
992 23.1.13 Flofic Ind. Ltd. 16/4, Mathura Road, Faridabad.
993 23.1.13 Elofic Ind. Ltd. 11/7, Mathura Road, Faridabad.
994 23.1.13 Imperial Auto Ind. Ltd., Plot No. 11976, Faridabad.
995  24.1.13 M/s Camona Gasket and Bolt India £.Ltd. 12/7, Mathura
Road, Faridabad.
096 24.1.13 Studds Accessories 23/7, Mathura Road, Faridabad.
o%7 25.1.13 Roopa Constn, Pyvt. Ltd., Sector 31, Faridabad.
998  25.1.13 The Ayakar Karamchari Co-op. Group Housing Society
Lid., GH Plot No.4, Scctor 64 Faridabad.
909 26.1.13 M/s Utsarg Govi. Employees Co-operative Group Housing
Society Ltd. GH Flot No. 26, Sector 65, Faridabad.
1000 26.1.13 The Gaurang Co-operative Group Housing Society Lid.,
GH Plot No. 27, Sector 65, Faridabad.
10601 26.1.13 M/s TP, Mit Feb, Plot No.73, Faridabad.
1002 30.1.13 Tayap Hgnis Apparels Pvt., Plot No.10 & 11, Gurukul,
. Faridabad.
1003 30.1.13 M/s Vidit Polymers Ld., Plot No.14/5, Mathura Road,
Faridabad.
1004 30,113 Nitin Exports 211046 Link Road, Faridabad.
1005 30.1.13 SDM (€, Ballabgarh,
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T Y 3 ware W o8 e gy § 7 3 et ¥ o R fifters Ry
BIIN VT & T Yedletle BT T § T TN Y Wy oftwes Srew F
aror e I EEl Ry T e T & w3 e f ol of B Smmeey
FHET Y wig YA ¢

it Torly e [eoimme ; srey wgey, AY e el T S ey Qud
AITHN T AR ) 1 5o A § § = el o wdReE wv e e
i g8iA W At fh & Swwt e off §A Speaker Sir, we are not issuing Fire
Licenses but we issue No Objection Certificates and these are issued by the
Municipal Corporation, Government of Haryana has already adopted the National
Building Code 1982 as amended in the year 2003 which require the Municipal
Authorities 1o issuc relevant Fire Safety Certificates. Sir, Fire safety is very
important issue in town like Faridabad, Gurgaon, 9@ §7 Todllodo 4 &
W fi W e wele F wEl ¢ 5 1008 TodTofRo wey feg 1 T
wrEs W A wa 2 7 g WY yeiden 91 € ol g ue oW ¥ s e
g9 ahHie W o o Feard ot 1 wet wrw =i gu § ok 9N wostewivte
TET ©h g% AT ¥ 0% o ¥ B €1 o o Wt & o Shuw wdhenrs o
A EATE v T AN Wi & 2% o iy A o w9 2 e 3 ot ¥ ar
gt BRI F Trosowrre TE o W off | wewg o ww Wik # o T W e
fawrely @t 9 WiefEs & o swa et s & smev ) o e s o
7T T A S | B TR € g W o a7e ) wieETE s e
w7 R € # 9 within next one year they should check all permises R
T YHosllowlo SN WU WE oW TE § 9F 9wdr W e o g7 fafeem A
Natjonal Building Code 2005 as has been revised, S9% Tamfas sy ardt sy »r
W AN, TE qETE & | SHeTe g waE wiae Sed Tae, 2009 WHY and
F R O g o e wal o o) oY ol wr gwe ot ure off fem o) Rl
ST o o fafesm & = g Yoliefes 8, Sraffrre § oiw g o wie &
e § A sifel R & W ol g Tt i are evmen oRRam £ 9 o vy
AW g W | i o gre e Y dur eefide aomi o BW swet i o
grrarny A wid S oy T o St uihe o =

A} T T I[N : SRR WIS, WG FH A T FET F g O Foaw
T T 3N ¢ BT F & e SRy T o T B westewfle g3 A9 4
TS | 6 AN T A gu @A 9 @ Afe o) ewdie O 9 e ww
T glemTiie @ gedede S TR Bl § Fife v woredt & oiew W
ey &1 S W SREE T R T o) Teatlewle Wt ¥ €11 waf wve
o fafsere o W dod g s o off 72 o 1 0 Soet e
1 s ¥ ) aneney ey, o ayred wrern & w5l W o @ WA AEa g
SEt &S 99 w15 wray el ehde w@ & ol wae s wdifeie gvg
w0 faw T € 9 91 TR afeiE 7 g SIE) @ § R S el Wi
HIAETET AT 2
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oy oSt e peotaren ; ege TEed, H off wART el o fam A I
ST+ Sgar & | W 3 Fore e B S ST W e e e wig of fae
T B |t | There cannot be any compromise on fire safety, w1 Yyt vae
anf 2009 Gl I B 2R # Faw oy F il T wehi Sesy o & fm
e % e o TTesfiodflo Brye RwE W W WM R AET g feRAm
T S W g A o anar & @ g9 T Hay e TosTode
Sifow T A w9 @ ug BRR Sudl A $ O HE wom 99 Ge Tyt
fafden w1 dw ey 3 ol forg ot 7 Tie wey Sl Al g g Ry @
THosfloTo WEAET T & oW afted o W s nereg, § wem W Wl -
Frferti @ wrew e wE g @ Security of citizens of Haryana cannot be 2
matter of debate of compormise and we have no one o protect and to hide. Any
casc that comes to the notice of cither my learned friend or any dther Member of
this Mouse, feel free to write either to me or to the Hon'ble Chiel Minister or 1o
the department. We will take action acordingly.

b —

Constriction of Pantoon Bridge

#1522 Shri Raghubir Singh Tewatia : Will the PWD (B&R) Minister
be pleased 10 state whether there is any proposal under consideration of the
Government & construct a Pantoon bridge on Yaruna river near village Chhainsa;
if 50, the time by which the aforesaid bridge is likely © be constructed ?

Industries Minjster (Shri Randeep Singh Surjewala) : Sir.

(i) there is no proposal under consideration at pmscnt’to cotistruet

Pantoon bridge on Yamuna River near village Chhainsa.

(i) . in view of reply above, question of time frame doesn’t arise.

ane v, o A A W W I S ) sievewa ¥ e A
e W T A % A e R A S R e w i e ave g
<t T i S X 66 TR ST 8.8 TeepER W S ase & arfe 4
sy S e TEw Wi W wesR Tl famr ¥ T g W g s
e R e e 2 B o @ el $R g g wedl feard ) o g €

A T R FaRe : awre HETEE, I B 1617 W TES HET §
a3 ot & o ) el vﬁﬁ@ﬁrﬁwg&nmwwﬁwrnﬁaﬁwwmw
R e e R T TR gy § e S AT TR W e Tt arne
s, # o e @ A A B ge 4 aEd € e 9 et vl A
TR W TR I Y T e € Sy w i A e & i by g
25 P ey Tg1 M 1 T T 9 B T e T 1 T § 1 68 wrer a-
set 2 il T g & S Tl 2 o TR BT P R gl T agd ¥ e el
zmy o & F I B F foy wg ¥ =i o % Rt ae T & e
ot TR & 5 B Q6 @ e W wE AT a8 v
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#ff Yo R Yvorten ; e WEIS, AN waw ¥ g ¥ o i
W W AN e § i afy geet e ww 4 wng o e el et
1 P T el &1 F A WO ) st = e 3w ek F 55 R w
ferarel Wit @ &7 |

To Increase Bus Fleet . . ‘
*1515. Shri Rajbir Singh Barara: Will the Chief Minister be pleased 10
state :
{a)  whether there is any proposal under consideration of the Government
to increase 4500 buses in the fleet of Haryana Roadways: and

{b} if the reply to part (a) sbove is in affirmative whether there is any
proposal under consideration of the Government to increase the bus
setvice in Mulana Constituency ?

Chief Minister (Shri Bhupinder Singh Hooda) ;

(a) Yes, Sir.

(b) No, Sir.

ot T fire areT : onm mETEE, W e ¥ 9wl wReRTR
Pt & fae g = ofe et srmew e £ ol et @ At o
10 W GO E ) 3 YAefEd A o 9F F ek o ane 96§ dann § we
a v 7 & | ot i gl Ty wt ast S o ey ARG g W 99
ST B 21 T Ay 9 98] T ol aeereT WY i wdt B it € |
ST T ST & | S ey, # anod Arew & yets & wE agm fy qemn
wietefeedt & ST T 9E v wvs T @ @ g e T gfvefid
® G gU Ul aery @t o i AT gurds 2 ,

#ft wordt R geearer ; s wEISE, AT S el ¥ @ wer g #
Tl R WA g O 50wy vt o v we freed § o of At o
& oifes o wifiir & wan 391 1 A9 AT AY wieht @ gen @ & R o o ga o= wEey
% T 50 Y onrIn & ST 9y g 54 e @, smaTer 9 avrer 4 e
wTEAE & WERT arar e 8 Trew 7 g 1 amaren & werge 2 fewy ¥ amaren
W TirET 2 T €, srerem & S A AT 2 fEn, st Y sy arT R
2 food €, oot 9 et e e 2 e ¥, amren & swavge awn wrey 2
&, areren ¥ W= T8 garn 2 v & emaren 9 g 2 fow £ e ¥ 2iEN
AR et 4 o §, oraren W g qm ween 2 e € S & s
e qr HIET 34 v &, amaren S & ARMUNE W 3 swon 3 g § il a1
fevs €1 arraers % weh 7wy ¥ o ot @ TR 6 frw &1 ARRmT
4§ fewe®t amn s T & o) woenre & sReEr amm gamn oo gy &) st
wEY, §u¥ sfaRe 11 W o § e 3 o 4 wide = B & 9
el B TE A T ¥ v W uEae gt & S gw el o) iR



(562 shrmey R W {190, 2013

[ ot worehin fE e |
s ¥ | S s QA SYa S| e T, 3N W T IR
aps0 sl BT T & | v w4 penfie v GRATE T Y @ war o T ¥
1 agree with him 155 TFTafidy E0 & wior a81 weml @ S @ aite ey
Gyl mﬂmwaﬁﬁrwmwwﬁwﬁ@mwmﬁﬁmn%lm::ar&r
e & T T O TEey) g & o 9w T A v § gHie g
wmarmmW%‘W?mwaﬁﬁmwﬁﬁﬁ'mmﬁwﬁw
|

Rt vy AT SIYST : Siee R, FE O A ara 3 wEr & i
7 %27 4500 A FY AN §1 5O o IF g wwar § A 4500 T4l T AT
mwwﬁwrmﬁwwﬁwmmﬁ%ﬁwsmm‘fﬁmﬁ%
e g1 AETHI YT € 2

Shri Randeep Singh Surjewata : Speaker Sir, he has asked two questions.
First question I can answer state way and 2nd the information is not readily
availiable, If he can write to me I can supply information. E5eT HETET, T BE
& for gRTT TR 4500 T T A TE 201316 T T T TR ST | IR A
e ¥ fmar oo & FEe- el aui ¥ &% # gone W T ¥ $EE SR H gl
¥ pregiEe T gepviiE A W e & FETY BT a9 2005-06 7 559, 2006
o7 9% 109, 2007-08 7 142, 2008-00 H 244, 200010 ¥ 445, 2070-11 F 528, 2011-12
4 508 aite 37 a9 31 B o 663 o A o wld T 9

ot srites TR AR ; SRR MRS, BT e T w1 A W AR H
& fop Rt g T 2 R wane W A ¥ R Rpet v o o ¥ 7 7w 4 0w
ﬁl*&’tr%‘“f%ﬁ'm‘rWTmawm@eﬁ%%ﬁmﬁﬁw%ﬁwﬁ%mwwg
o S ST ¥ | oy TEiEw, AR WA 961 B 9wt 48 A% q

it <oreity Rt eokaTeT « e AT, W A R T A F T &N
Zree Wit of €, wrieer ff ¥ o Wi, Tw i wdl o a1 Tk Tl
o 7 e T wa | (e # s wifae <ve @ Far g i ad 200506 H
s T 2 3600 76 gU wOS §1 fre yw 4Y < wRaE 5 & 99 §H AR
@ 2700 A | 3% TH T8 201314 TF 4500 W T AT I F| 1 have already
said Sir, We continue 1o replace buses as they grow older. ‘We continue to buy
new buses. T T & ¥ 2700 7E aF w7 i T 3600 SRR
i) € @) B9 201314 F T® WY S

Handling Over Land to the YMCA University :
£1938. Shri Apand Kaushik ; Will the Power Minister be pleased 10
state whether there is any proposal under consideration of the Government
handover the land of Thermal Power Station, which is lying closed to Y. M.C.A.
University. If 0, the tme by which the said land iz Jikely to be handed over 1o
Y MO A Unbversity ?
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Power Minister (Capt. Ajay Singh Yadav) : No, Sir.

o} s IR : Em AEEY, TEol § TN qETHE S ST gEe sl g
fr 9= 79N agowrodioye ety B Resfanrer @7 oot A 9F 2000 #
FEIGT AT AT R S TN AR T B 7 | SwE o G =gy iy wrar
W P W W fasa i Tl @ e T s AR 9T &
FHHT BB S § 9% Y9 W wiw 951 W 47 A a9 RIeT S B
il grarid @ o8 feve ¥ 9 iy wifE o SeeR gt w eeiitia
iw A% Qe wliw g 9Ey 8

Mr. Speaker : [Honble Member, it is not a question but it is a2 demand.

Hon’ble Minister may note please. 931 Wt gHE FHET & &)
e ey fhy ey ey ol

Supply of Solar Lanterns

. *1499 Shri Ram Pal Majra : Will the Finance Minister be pleased to
StAte e

{a} whether it is 2 fact that Solar Lanterns are being suppl!ed by the
Renewable Energy Department in the State; and

(b) if so, whether any complaints for supplying the Solar Lanterns
equipped with duplicate batieries have been received during the period
from year 2010-11 till date together with the details of action taken
against the companies found guilty in the investigation report ?

Finance Mindster (Sardar Harmohinder Singh Chatha) : Sir, a statement

is laid on the table of the house. '

Statement

It is true that the Renewable Energy Department supplies Solar Lanterns
to beneficiaries to promote Solar Energy. 1t is further true that a number of
complaints were received against the supplies procured during 2011-12 regarding
supply of duplicate batteries by M/s. RGVP Energy Sources, Gandhinagar,

The Depariment has taken the following actions in the matter :

(1) The Department directed all the Addl. Deputy Commissioner-gum-

Chief Project Officers of the districts to lodge FIR/Police complaint
againgt the firm, wherever the supplies were received with duplicate
Batteries. :

5o far, 17 FIRs have been registered in seventeen districts namely
Panchkula, Kaithal, Jind, Kurukshetra, Hisar, Palwal, Jhajjar,
Namnaunl, Rohtak, Sirsa, Rewari, Sonipat, Earnal, Panipat, Bhiwani,
Faridabad & Gurgaon, Further, 100% inspection is being carried
out by a committee comprising of members from Police Department
and Renewsble Energy Department of respective district in which,

the representatives of the firm has also been requested to Pdl’tlf_lpdl(..
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[ wvere gyifes fE wgt ]
(ii) The Union Bank of India has been requested to revoke the
* performance bank guarantes amounting to Rs. 113 16 lacs submitted
by M/s. RGVP Energy Sources, Gandhinagar against which, the
firm has taken a ‘stay’ from the Hon' ble Punjab and Haryana High
Court, Chandigarh.

' (iii) The pending payments amounting w0 Rs. 136.8) lacs have been

witkheld, :

(iv)  The show-cause notice for blacklisting the defaulting firm has been
issued to M/s. RGVP Energy Sources, Gandhinagar against which
the firm has obtained *stay’ fromt the Hon'ble Punjab and Haryana
High Court, Chandigarh.

{v)  The pending supplies and remaining work orders have been
cancelled.

(vi)  As per the clause of the rate contract, the Arbitrator has been
appointed by HAREDA and the arbitration proceedings are under
o oway. ‘

oft ST TR ST« WY W, TR g W € R W W o) amgfd
3 g wrE T gl ¥ e vwosdoave 17 faw # a9 g T € Y
) TR el & fis g S sie gy o ERhe TET W 1 113,16 A
o ¥ 7T v T 9 O 9 ¥ om g g o wE & 5 9w e S amr
ofr S 136,01 ST TR ¥ g of O @ g ¥ | T, § gy S aneer § %
T T ¥ T el @ (e ge § of wn S s @
HYwR PIE FmER @ 7

A weife R wgr; Wit T,y Ty o <1 @ S o Sl
oo A R ¥ G wed ooy e o & S e @ A Fard T |
T e g g o e o @ T | 9E e T el I WEH ST
| forer SUsiTERTS 1 TEE TEE GO0 ¥ ¥ S0 e BT 6 AR R
=g | '

o8t <y Tt wreReT T wy,  anaF T § A o meey S kil
ST ATl € e wen o) Sites g¢ § el W TE UUAT ge & SEH @ fRl
e mEE e T e & e ARy O aliw apr & 6w ST
s S T et ¥ fraw 0 @O wEad w7

e westfeve FiE st : WY T, ¢ are AR off T HY HUN B
o ¥ o ] o S S G gEeE w8 W g @ e Rk H
& Svey f ST SR SvEY U WA TiET O TR 9 a7 o gy i
s e wfe AT far o el vy g we F g e e i S Rasie
(raoaTenRe & T € E| qE HY aiftast Y # g e § @ =
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T IS 9 A der fomy T ¥ B B wr T mw 3R o 9 v 4 o
o ST 1 T 3 R T B U S g o et wwet o 9 Feruy st gudy
G ST e e v A o e 9w e o 9 ) o s v e
Y 0 ot &

A0 RT Ut WIORT : Wil WY, v ae g S wosteel o o gar
& Afes w2 o o7 9w @ S R e S o Joer o & e
S Y Aw ge e g % e ¥ o9 9 ww s @ 30 EELSGIR T -ror
TPE g T | T Wi v e ord @ 3 g 1 6 ur: wEy & fir
el T e T afew ot v Sty wan &1 wiey v, & s mes
W T A S wE qe wee § T Aed S w i wf € 0 wiew
WY, B A A weoerdedve ¥t ot T afiv g oft e W W | o & Aft
WER 7 1 g o, st ot ee vrosidouve o W 48

Sardar Harmohinder Singh Chattha : So far, 17 FIRs have been
registered in seventeen districts (Interruption} please listen to me. The Union
Bank of India has been requested to revoke the perfortnance bank guarantce
amounting to
Rs. 113.16 lacs. The pending payments amounting to Re. 136.8] have been
withheld. The show-cause notice for blacklisting the defaulting firm has been
issued against which the firm has obtained the stay from Hon’ble Punjab and
Haryana High Court. "I &9, 509 Swa1 o 89 @ o wod § 2

ot vy : e & g IR, TEG B TAN 99 T T Al g B

‘ To Stop the Dirty Water |

*1518 Shri Ganga Ram : Will the Public Health Engineering Minister
be pleased to state whether there is any proposal under consideration of the:
Government to stop the dirty water of Rewari from reaching Khalipur of Pataudi
Assembly Constituency ? .

Public Health Minister (Simt. Kiran Chnhdhary) : Yes Sir, a proposal
amaunting to Rs. 800.00 lacs is under consideration for pumping out the wastewater
from the 8.00 mld Sewage Treatment Plant (STP) situated at Nasiaji Road, Rewari.
The proposal consists of disposing of waste water from the said Sewage Treatment
Plant into the Lal Bahadur Shastri Recharge Channet through pumping. The work
will be completed within 6 months after receipt of the approval of the proposal
and availability of funds.

oY 30 T oAy sEva, R o F ot we emeae R AT o SR
foeam g oft T ) e o N @ dfon e o €1 9w urEw F o 4
& U F A § Sl O R & e s R ey §1 ae T o fn
S S S e o g 1 A e oh & qen arear & B 9w e e
S R BT ST 7
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sftrrelt Peor wherd) ; ot wEte s, vy T W & By wg o e 8 el oAt
Freprd) H1 TE §1 W, 9 5 W 8 wieTeedo W1 o yWodiodlo 4El W
S T § SEE B9 16 WoTdedle 4 sHe By W v €1 59 ol =
FrTaeT oiTe auTge T Serer 3 el W | Jrei e o o 3 guet gy
T A el gt ward) S § O S e o gE St ey e §
and that has to be worked out by the Irrigation Department. Sir, as far as my
department is concerned 378 Frgare Te S & STeg ¥¥ O U FRAE BT &
gl ¢ BT BTG B e S QAW & oy e T &1 S et vgEet e
e F 9W U% W Pears g e} 4 (e

oY arit g sreer ; orensr ey, F A St ot & S e § T
T2 w1 o 8 FRIE BN 30 o¥ Y i B SEe el I e 9 ol deed
T o Ak PR & IuF e 9 5 #RIE @ o & ol S 10 wrE T
Y T ¥ o F we ww waen E TEd 87 S e oY R wn € T
=9 W a1 wE iy o §, g o oRE et 37 eyl g e T w2

afrert fapeor wiverdt - aremer e, ¥ WY WaRg ) FaT T 75 v
dréne ¥ T o 8 BRE o W AT Bears ¥ ¥, 76 a9 F {eg 398 g
o g § SIS o ¥ e o off WA S wiEe) £ anigy off §F 1" w5
T § wEifE & o R F 1w o S 3 ) i Wit F gy wt S
& S waw S wed e v £ O o ave U1 W B W €
Ty gt el B Ty e & | e e ve el e S & | Speaker Sir,

1 am surprised that the Hon’ble Member who has also been a Minister, is asking
a question like this.

of} arites AT SRt TN MEIR, Y WATA BT ERE TET S §
st fseor <l oy wevew, § AT e ¥ WA W OOWE ©

Shut Down of Two Units of Thermal Power Station

#3407, Shri Krishan Lal Panwar : Will the Power Minister be pleased
to StAre .

(@) whether it is a fact that two units of 300MW each of Deen Bandhu
Sit Chhotu Ram Thermal Power Plant, Yamunanagar were
shutdown, due to certain defects, in the year 2011; and

(h) whether the units as at(z) above, remained closed for a long rime; if
50, the reasons thereof 7
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Power Minister (Capt. Ajay Sinph Yadav) :
(a) Yes, Sir.

(B)  The 300 MW Unit-1 of Deen Bandhu Sir Chhotu Ram Thermal
Power Plant, Yamuna Nagar was under forced shut down from
31.03.2012 10 05.02.2013 dus to damase 1o Low Pressure Rotor
and some other components of turbine. The 300 MW Unit-2 of the
project also remained under forced shut down from 25.09,201 1 upto
27.11.2012, due to damage to High Intermcdiate Pressure Turbine
Rotor,

ofY PoT SI R : areme ARGy, S AT BIERR e UEY wie & u
300-300 AT ¥ <1 e & ST 9 vw gfiT 31.2.2012 @ 5.2.2013 W e gy
T 26 Reie, 2011 W 27.11.2012 7 % ot | ey & ¥ 0 e o g o e
¥ AT @ AT €% O R S o g i g et B wet o7 R s
e ga, TE R AR T T | w5 R g A H e @) g ae g

e st e e : e wEew, 28 RIGR, 2011 Y e ¥ R @
T3 ot 3 Y aodlowHo & PR TEY agAew B o B TE ot | awe s
7E & for avar url o w5 evaide & o w foreds w0y gud S = T A
Wil 98 WHT 500-600 el @ HreR 0| S Ry e ¥ T onPe o
TS 20 W I T W Wd gy 420 o Uy de v ol e dev sad el
781 % Feodl @ o T 9 R s | s R U Ee i e e
yuet S A ¥ gnd ST R o € v F ey R U wne e
TE P EH Q| 3 T T G WIEAS T Al o T e & it sud o
W] € (B4 GIETE 2 SR w8 &% o a7 A v gl e ) wene wEey,
wETE 3@ BRONTE T ukieh R e % fre 13 weis wud e i O
4 TR T 3fosar & amaw S i T § ol v Rt sean sk aae
R €1 % a1 o @ 9 wgpe S e v ) gt ) e ¥ aw a1 R
T TET A W U qEEE 1.86 B TS @1 BHEL ¥ IW W ¥ Je 8
Ry B W A wv A or @it vt wRgw & araw o o o & oawd
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Electricity Connections Under Self Financing Scheme

*1483, Shri Kali Ram : Will the Power Minister be pleased to state whether

“it s a fact that there is a scheme of the Government to provide elecinicity

connections to the farmers under “Self Finance Scheme™: if so, the total number
of applications received and total connections released under the scheme 7

Power Miniser (Capt. Ajay Singh Yadav) : Yes 5ir, 66755 applications
have been received and 60480 connections have been released so far under the
scheme,
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Mr. Speaker ; Hon'bie Members, now the question hour is over.
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Thermsl Power Plant of Yamunanagar

#1447 Shri Bishan Lal Saini : Will the Power Minister be pleased to
StatEme. :

(a)  whether both the Units of Thermal Power Plant of Yamunanagar are
funetioning properly;

(b)  the number of days for which the said units remained non-functional;
and

(¢} the amount incurred by the Government on repmrmg Lhc: dfO] esaid
Units of Thermal Power Plant of Yamunanagar 7
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DPetail of Development Works .

#1371 $hri Naseem Ahmed : Will the Chief Minister be pleased to state
the detail of the development works started and completed in Firozpur Jhirka
Consutuc,m,y by the Mewat Development Authority, c[urmg the period from
1.42005 10 31.12.2012 7
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Anti Theft Welding of Transtormers
#1276 ShriSampat Singh : Will the Power Mimister bepleased to state—
(a) whether the anti-theft welding of tramsformers is essential in high
voltage distribution system under the guidelines of money lending
agency/authority/Rural Electrification Corporation (REC): if so,
whether it was adopted or not; and

(b} the payback pericd of loan for HVDS and whether the regular
instalments are being paid to REC together with the amount of default
and balance amount out of the total amaewnt still 1o be paid ?
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~ Construction of Bus Stand in Bilaspur and Thana Chappar

*1494 Shri Raj Pal Bhukhri ; Will the Chief Minister be pleased to state
whether there is any proposal under congideration of the Government to construct
‘Bus Stands in Bilaspur and Thana Chappar of Sadhaura Constitsency 7
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Ta Check Noise Poliution

264 Shri Sampat Singh : Will the Environment Minister be pleased to
state—

() theirapact of noise polution on the healih of residents and ot persons
walking on roads in open together with rules and regulations to control
this type of pollution;

(Y how gﬁe,Pollution Department control, the noise of religious places,
privale parties, incessant honking on roads, aircrafts, never ending
construction activity, loud speakers, ¢ic.;

(c)  the number of Continuous Ambient Air Quality Stations installed in
the State in Government and private sector alongwith details thereof;

(d) the steps and action taken against the defaulters; and

{e) thetime by which Continuous Ambient Air Quality Stations are likely
to be installed ig the other cities also ? '
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Mohile Provided to Ministers etc.

371. Shri Parminder Singh Dhull : Will the Chief Minister be pleascd
o state—

{(a) the number of mobiles and telephone connections provided by the
Goverament to the Ministers, Ministers of State and Chief
Parliamentary Secretaries at their offices and residences separately,
and

(b) the expenditure involved by each person as at (a) above, separately,
during the period from §-4-2005 to 15-1-2013 7
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Constenction of Four Lane Road

346, Shri Devender Knmar Bansal ; Will the PWD (B&R) Minister be
pleased to state whether it is a fact that the proposal to construct four lane road
from Panchkula to $aharanpur via Yamunanagar has been approved since 2 long
time but the construction work on the said road has not been started so far; if 50,
the time by which the construction work is likely to be started on the said road ?
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Raules and Regulations for Paying Guest Houses
265 Shri Sampat Singh : Will the Chief Minister be pleased to state —

(2) whether there arc any rules and regulations for regulating the paying
guest houses in the cities/towns of Haryana; and

(by if 50, the details thereof; if not, whether there is any propasal o
frame any rules and regulations to regulate these paying guest houses ?
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Personnel Deputed on Security
372, Shri Parminder Singhk Dhall : Will the Chiel Minister be pleased
to state —

(a) whether there is any criteria or guidelines of the Government for
providitg Police Escort or Pilot to the Ministers, CPSs, Officers ete.
of the State, if so; the details thereof;

- (b) the Police Station-wise detail of the Escorts/Pilots provided to the
persons as at (a) above, alongwith their names and desigrations,
during the period from 01.04.2005 to 15.01.2013; and

X {c) theiotal number of Police Personned engaged on duty asat (b) above ?
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Provision of Chemist Shop

347. Shri Devender Kumar Bansal : Will the Health Minister be pleased
to state whether it is a fact that there is no provision of Chemist Shop in the
General Hospital in Panchkula; if so, whether there is any proposal (o make
provision of Chernist $hop in the said Hospiral togetherwith the time by which
such provision is likely to be made 7 '
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Rules/Guidelines for Vehicles

266. Shri Sampat Singh : Will the Chief Minister be pleased to state:—

(#) whether any rules/guidelines have been issued to anto rickshaw/three
wheelers, scooter rickshaw and maxi cabe/ taxis/buses:

{b) the total number of raxis/buses which have been issued permits it
the State till now;

{¢} the number of persons who have been issued driving licences till
now for all types of above said vehicles: and _

(d) whether the Government intends to issue badges to ull the drivers of
such vehicles 7
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Vehicles Provided to Ministers
373. Shri Parminder Singh Dhufl : Will the Chief Minister be pieased
0 state—

{a) the number of vehicles/staff cars provided by the Government to the
Minizsters, Ministers of State and Chief Parliamentary Secretariss;
separately, and

(by the expenditure involved by each person, as at (a) above, separately

during the period from 1.4.2005 o 1.1,2013 7
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Shortage of Doctors
. 348. ShriDevender Kumar Bansal: Will the Health Minister be pleased
to statgr—
(a) whether it is a fact that there is a great shortage of doctors and other
staff in the General Hospital, Sector-6, Panchkula; and
(by if so, the time by which the shortage of doctors and other staff is
Ty o @out?
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Vehicles Registered in Haryana

267. Shri Sampat Singh ; Will the Chief Minister be pleased {0 state the
District-wise total nurnber of vehicles of all types registered in Haryana upto
% 1st December, 2011 and 315t December, 2012 alongwith the desails of name of
vehicles and each registering authority ? '
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More than One Charge of the Offices

374. Shri Parminder Singh Dhull : Will the Chief Minister be pleased
1o stafe— :

(a) the number of IAS and IPS officers. including their names and
designations, who have been given more than one charge/posting at
different places/headquarters, during the period from 1-4-2005 to
15-1-2013, alongwith the justification; and

(b} whether the officers, as at (a) above have been provided more than
one staff car, alongwith the expenditure involved, separately, during
the period from 1-4-2005 to 15-1-2013 7
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Openirg of Dispensaries

349. ShriDevender Kumar Bansal: Will the Health Minister be pleased
to state whether there is any proposal under consideration of the Government fo
open dispensaries in all the Sectors of Panchkula where such Tacilities are not
available; if so, the time by which the same will be opened 7
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11.00 Mr. Speaker: Hon'ble Members, now the Hon'bie Finance Minister
will present the Budget Estimates for the year 2013-14.

Finance Minister (Sardar Harmohinder Singh Chattha) ¢ Hon bie
Speaker Sir, I rise to present before this august house the Budget Bstimates for
the yaar 2013-14.

2. At the outset, I express niy gratitude to the Hon'ble Speaker for
having consented to grant permission to submit digitised budget documents on
the floor of the House. This will save precious resources and will prove very
convenient to worthy Members as electronic access and retrieval of Budget

information will be possible. Of course, we have printed a few copies of the

voluminons budget docutnents, which can be obtained by any member who finds
it difficult to refer to the relevant information in digital format.

3. This is my second budget presentation as the Finance Minister
of the State and I am committed to deliver the best under the inspiring
guidance of UPA Chairperson $mt. Sonia Gandhi, able leadership of
Dr. Manmohan Singh and the Chief Minister Mr. Bhupinder Singh Hooda
alongwith the cooperation of my esteemed cabinet colleagues and the
mermbers of this augast house. (At this stage, Hon'ble Deputy Speaker occupted
the Chair.)
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FINANCIAL MANAGEMENT

4. Uon'ble Deputy Speaker, Tt is my privilege (o inform the august
House that Haryana has outperforined the major States in the country in mobilizing
financial resources during the 1 1th Five Year Plan. The Working Group on State
Financial Resources for the 1 2th Plan set up by the Planning Commission records
that as against the national average mobilisation of 92.3% of the projections of
the 11th Five Year Plan by the State, Haryana was able 1o mop up resources 1o
the extent of 192% of the projected mobilisation. For sustainable debt management
the 12th Finance Commission recommendad that Interest Payment to Total
Revenue Receipts ratio should be 15% instead of 18% prescribed by the 11th
Finance Commission, In Haryanz this ratio was observed 12.71% during the
{1th Five Year Plan, It irplies that the State is on the debt sustainability path.

5. Despite the slowdown, the State will achieve the target of its revenue
coliections of 19962 crore under VAT Act, CST Act, Entertainment Duty Act,
Passenger and Goods Taxation Act and Excise Act for the current year. We
projected our tax revenue for 2012-13 at T 23873.28 crore and we cotlected
¥ 242%9.8] crore as per RE 2012-13 with a growth of 19.07% over the year
2011-12. Our total receipts of revenue account ware gstimated for the year 2012-
13 at ¥ 37327.97 crore and as per RE 2012-13 we received ¥ 37824.07 crore
with a growth of 23.78% over the year 2011-12. This was achieved without any
new taxes imposed on our people. The tax collection remained efficient as the
ratio of expenditure to total tax collection up to December, 2012 was 0.59%.
‘This remarkabie achievement has been recorded inspite of the fact that during
the year 2012-13, the State Government reduced VAT rate from 12.5% to 3% on
surgical tables & surgical lights used for surgery of patients in operation theatres
and bitumen emulsion & crumb rubber modified bitumen in order to provide
relief to general public. VAT on the purchase of goods by the CSD canizens of
the Armed and Para Military Forces has been reduced from 5% to 4%, Gutka has
also been banned in the State. These and other progressive steps taken do have a
substantial quanturn of foregone revenue, but the Government has not hesitated
10 take these decisions in public imerest.

6. During 2013-14, we have estimated revenue receipts at T 43780.33
crore constituting growth of 15.75% over RE 2012-13. Qur tax revenue is
% 2878434 crore constituting a growth of 18.50% over RE 2012-13: The growth
of VAT is assumed (o be 17.26% and that of excise duty is to be 33.33%. Qur
revenue expenditure will grow at 12.77% to T 46223.56 crore.

ECONOMY OUTLOOK

7. The worid economy is struggling to recover but the recovery is slow
and gradual due to downside risks in the suro arca. As per the Advance Estimates
of 2012-13, the national economy is expected to grow at 3 percent during 2012-
13 against the growth rate of 6.2 percent in 2011-12, The slow growth is attributed
to deceleration of growth rate of Agriculture, Forestry and Fishing, Manufacturing
and Blectricity, Gas, Water Supply. Mining and Quarrying Sectors. We are happy
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to know that the Economic Survey presented by the Government of India on 27
February 2013 projects the possibility of a higher growth rate between 6.1 10
6.7% during the current year. '

8. Againsi the background of international and national economy,
Haryara State Economy achieved the growth of 7.1% as per advance astimates
of GSDF for 2012-13. This has been attained because of several reasons including,
inter alia, favourable baseline scenario, proactive and decisive policies put in
place by line depariments; fiscal prudence and relatively solid public finance;
governance reforms undertaken by the State Government to offset rigk of moral
hazard, etc. The per capita income of the State at current prices was estimated as
7 123554 in 2012-13 recording the growth of 13.3 percent. During the L1th Five’
Year Plan (2007-2012), the State econommy grew at an excellent average annual
growth of 9 percent, which was higher than the growth rate of Indian economy
registered at 8 percent. The contribution of Agriculture and Allied Sector,
Industry Sector and Service Sector wo GSDP in real terms was 16 percent,
28 percent and 56 percent respectively in 2012-13 against 16.7 percent,
28.7 percent and 54.6 percent respectively in 201112,

9, Mr. Speaker Sir, this is our first budget after the ratification of the
12th Five-year Plan by the National Development Council. We have comumitted
ourselves with aggressive and audacious urge to achieve the goal of faster, more
inclusive and sustainable growth to definitely earn our righiful place under the
Sun. Secondly, we are determined to deliver the basic services of education,
health and social welfare efficiently and cost effectively o our farmers, workers
and future generations, Thirdly, we aim 1o increase our capital investment in
infrastructure to boost our economy. To attain these goals, we have to first preserve
our demographic dividends by investing in human capital by increasing our
outfays in Education, Health and Skill Development sectors. Secondly, we have
to improve total factor productivity in the Agriculture, Manufacturing and Setvice
Sectors by allocative efficiency of our natural, human and financial resources.
Thirdly, we would revive our infrastructure invesiment and harness our natural
resources like tand, water, air in a beter and environmentalty friendly way.
Fourthly, we will be improving our governance at State, division, district,
subdivision, tehsil, block, village/ward and individual level. Fifthly, we have to
enforce accountability for all walks of life through stakeholder engagement on
the basis of inclusivity, financial accountability for all. codification of
accountability as far as possible and periodic evaluation to assess Success, failures
and correctives.

PROVISION FOR BE 2013-14

10, ‘True to our government’s commitment of zero burden on the
residents of the State, T have no intention of imposing any new taxes in the
Budget. [ have immense faith in the growth of the State Economy and its
hardworking and industrious people. We expect a growth of 17.26 % in VAT to
yietd ¥ 19288.61 crore. The Excise Policy already announced by the government
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will yield ¥ 4000 crore in Financial Year 2013-14. Besides this, Stamps and
Registration, Passengers & Goods Tax, share from Central Taxes, Vehicle Taxes,
etc., will take our receipts on the tax revenue to $32,268.24 crore. The non-tax
revenus including the grant-in-aid of T 6349.61 crore from the Government of
India will take the non-tax revenue to ¥11,512.09 crore. This coupled with the
miscellaneous capital receipts and the public debt and loan recovertes will raise
our total receipts to $65,745.75 crore. As against this, the proposed expenditure
is pegged at T66,178.49 crore. The revenue deficit as a percentages to GSDP will
further reduce to 0.59 during BE 2013-14 as against 0.90 in RE 2012-13. The
fiscal deficit as a percentage to GSDP also falls from 2.3% during
RE 2012-13 o 2.2% in BE 2013-)4. The ratio of salary and pension to total
revenue receipts is also proposed to reduce from 38.68% during
RE 2012-13 to 37.94% jp BE 2013-14. The debt-GSDP ratio alye declines
favourably from 16.50% in RE 2012-13 to 16.47% during BE 2013-14, much
within the target of 22.8% prescribed by the 13th Finance Commission,

1i. To achieve the objective of “‘Faster, Inclusive and Sustainable
Growth” in the 12th Five Year Plan, I am proposing an outlay of ¥ 27071.32
crore for Annual Plan 2013-14 with a growth of 18% from RE 2012-13. This
outlay includes an amouant of T 7512.83 crore for State Public Sector Enterprises
(P5Es) and T 1558.49 crore for local bodies to be met out from their own
resources. Excluding the outlays of Public Sector Bnterprises and Local Bodies,
the Net State Plan Outlay for Annual Plan 2013-14 is proposed at ¥ 18000 crore.
This outlay is 24% higher than the outlay of T 14500 crore for Annual Flan
2012-~13. The enhanced plan budget is expected to propel growth during 2013-
14 as it will expand cupacity in the economy.

12, We have made a conscious effort to reduce the revenue deficit for
2013-14 to €2443.23 erore, with the available resources and key initiatives outside
the budget involving public private participation and leveraging ather funds being
maintained by different entities. Simultaneously, a conscious effort hay been
made to enhance the allocation for capital expenditure. We propose to inereage
the capitul expenditure net of expenditure on food procurement to ¥6936.99
crore in Financial Year 2013-14 as against $5509.24 crore during
RE 2012-13. '

13. In addition to our own resources, we intend to leverage funds
available with the government for bringing private sector investment in
infrastucture development in the PPP mode. The Infrastructure Development
Fund (IDF) and the Infrastructure Augmentation Charges (TAC) which have
more than T 1500 crore, with regalar revenue stream every year, will be utilized
by the Haryasa Infrastructure Development Board 1o be constituted under the
chairmanship of Hon'ble Chief Minister. We have decided to itaplement projects
in six core sectors, viz., Roads and Hishways, Healthcare, Education and Skill
Development, Tourism, Urban Transport System and Water Supply, Sanitation
and Public Utilities in both Urban and Rura! Areas in which Tragsaction Advigors
are being appointed. These Advisors will prepare a basket of projects in each
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one of these sectors for launch. The Government expects to implement projects
worth more than ¥50000 crore in the [2th Five Year Plan period through this
mode. The Commitiee of Secretaries on Infrastructure bas already approved
certain projects for implementation,

14, Similarly, all over the country, the Building Construction Workers
Cess Fund is not being utilized optimally. In the state of Haryana we have now
decided 1o utilise these funds to buld infrastructure including dispensaries, poly-
clinics, anganwaris, primary schools, sewerage and public health facilities
including drains, public toilets, etc. This infrastructure in areas largely inhabited
by building construction workers can also be utilised by other poor people. We
should be able to galvanise almost 71000 crore in a matter of one or two yeats
for their benefit,

HIGHLIGHTS OF NEW INITIATIVES:

15, While the budget proposals have a long list of new initiatives and
rengwed effort to strenigthen our earlier endeavour, I am listing some of the new
initiatives proposed by us,

16.. Providing affordable housing to the weaker sections of society is
one of the major priorities of the Government. Therefore, the State Government
proposes (o launch an ambitious housing scheme named “Priyadarshint Awaas
Yojna"" (PAY) in the budget for the year 2013-14 1o facilitate the housing delivery
in rural areas. Thé objective of the scheme is to ensure housing delivery in rural
areas to the eligiblefidentified families under “Indira Awaas Yojna” (JAY) &
other poor families including those who have been allotted 100 sq. yard plots
and have no house or have a kutcha house by providing them financial assistance.
Initially, 2 lakh families are proposed to be covered in a project span of two
years (FY 2013-14 & 2014-15).

17. EHach of the beneficiaries, under the scheme (PAY), will be given
financial assistance of ¥ 1,000 by the State as grant for the construction of a
new house. In addition, an assistance of ¥ 9100 shall be provided 1o each of the
beneficiaries for the construction of sanitary toilet in convergence with Nirmal
Bharat Abhiyan (NBA). Thus, a beneficiary under the scheme will be assisted

upto T 90100 through convergence with NBA. We have provided a sum of T 350

crore in BE 2013- 14 for this purpose with a similar provigion in the next year.
The rest of the funds are being raised through HUDCO to be repaid by the state
through the Haryana Rural Development Authority (HRDA). The Government
will provide adequate infrastructural facilities for water and power connections
at the doorstep of these beneficiaries,

18,  Also, in order to cater to the requirement of affordable housing for
the weaker sections residing in the Urban Areas, the Government proposes 1o
construct 1.50 lakh houses during the next financial years 2013-14 and 2014-15
through Housing Board Haryana, Urban Local Bodies and Town & Country
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Planning Department. For this purpose the Housing Department has formulated
the “Affordable Urban Hounsing Policy 2013 in which various models have
been suggested for the construction of BPL/EWS and LIG houses through
Housing Board Haryana, Urban Local Bodies Department, Town & Country
Planning Department and also through Public Private Partnership. A Public Private
Partnership model has been proposed under which the private developer will be
provided liberal concession in CLU & EDC charges, Licence fee, additional
FAR and facilities of transferable development rights. Also financial institutions
have been mobilized 1o provide loan assistance to the beneficiaries under ISHUP
Seheme and interest subsidy of 5% will be available upto loan of 71 lakh. The
beneficiaries will be provided a unit of 300 sq. feet super area at highly subsidised
rates.

19, Aam Aadmmi Bima Yojana (AABY) is being started during 2013-14
for which ¥ 37 crore are being provided. The scheme will cover rural and urban
BPL housebholds or families marginally above the poverty line. It will provide
insurance cover of ¥ 30000 on natural death, ¥ 37500 on partial permanent
disability due to accident and T 75000 on death or total permanent disability due
to accident. Add on benefit of scholarship @ ¥ 100 pm for each child (maximum
of two children) stodying between IX to X1 standard including 1TI courses will
also be provided. '

20.  For effective and efficient implementation of the District Plan
Scheme, the Government has constituted the District Development and
Monitoring Committee in each district under the chairmanship of the Minister-
in-charge of the District Grievances Redressa)] Committee. This will be a Standing
Committee of elected representatives and officers and an amount of ¥ 1500 crore
has been allocated for the Twelfth Plan (2012-17). The funds allocated under
the scheme will not lapse at the end of the year nor will they lie parked and
unutilised ourside the treasury. ‘

21. The Siate Governmment has set up four permanent Commissions in
this financial year in public interest. Haryana Human Rights Commission was
constituted for protection of human rights and recommend measures for Lheir
effective implernentation, The Haryana State Conimission for Women set up to
protect righis and interests of women was granted statutory status in August
2012, SBimilarly, the State Commission for Protection of Child Rights has been
set up under the Commissions for Proteetion of Child Rights Act, 2003, to ensure
that all laws, policies, prograrmmes and administrative mechanisms are in
consonance with the Civil Rights perspective enshrined in the Constitution of
India and also the UN Convention on the Rights of the Child. It has also been
decided to set up the Haryana State Commission for Scheduled Castes to
investigate, examine and manitor all matters relating to the safeguards provided
to thern under the constitution and various statutes, The State Government has
also approved the constitution of 21 Fast Track Courts, one in each district, to
expedite the trial in crime against women, ‘
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22.  Rajiv Gandhi Panchayat Sashaktikaran Abhiyan (RGPS A) is anew
urtbrella scheme which is being started during 2013-14 and will srrengthen the
Panchayati Raj System across the State and address critical gaps that constrain
it. 1t will enhance capacities and effectiveness of Panchayats and Gram Sabhas
enabling demodraiic decision making and accountability in Panchayats thereby
promoting people’s panticipation, During 2013-14, € 85 erore are provided fo
this new Scheme. '

23. My friends in the Media have been complaining for delayed
payments for the advertisements sent to them for publication by different
departments through the Information and Public Relations Department.
To reduce this period, the budget allocation of different departments has now
been diverted and aggregated under the account head of Public Relations
Department.  As a result, the Poblic Relations Department will now be in a
position (o release the fund more quickly and promptly. This, 1 hope will bring
srnites on the faces of my friends in the Media,

24, For investment in Sports Infrastructure and promotion of sports
through a multi-pronged approach, I am allocating an outlay of T100 crore under
Plan side giving an increase of 100% from last year, This would assist the
department in completing most of the sports infrastructure projects in the state.

25, Under the National River Conservation Programme, two projects
for augmentation of sewerage facilities and construction of Sewage Treatment
_ Plants for Sonepat and Panipat towns have been approved at a cost of ¥ 85.36
crore and ¥ 129.51 crore respectively to be completed by 2015-16.

26. lintend to provide ¥ 50 crore for the Development of Water Bodies
in the State, This new Scheme to be implemented by the Irvigation Department
includes development of large water bodies like Kotla Lake in Mewat, Bibipur
Lake in Kurukshetra and Peer Bhaudi Luke, Rohtak and such other places where
stored water can then be utilised for imigating fields by the farmers in the area.

27.  Intsgrated Financial and Human Resource Management Information
System (JF & HRMIS) is being developed to make budgetary controls meore
effective, to improve cash flow management, promote day-wise reconciliation
of accounts and bring about transparency and effieiency in public delivery
systemns, better financial management along with improved quality of governance
itt the State. A provision of ¥ 7 crore is made in 2013-14 for this praject,

28.  Urban Health Mission is being started to address the health concerns
of the urban poor through facilitation of equitable access to available health
facilities by rationalising and strengthening of the existing capacity of health
delivery for improving the health status of urban poor. A provision of T 14
crore has been made during 2013-14, New poly clinics, dispensaries and other
health infrastructure will be provided in the first phase. Indira Bal Swasthya
Yojana (IBSY) is also a new scheme to provide free treatment to all children m
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the State for which an amount of 1.5 crore is provided during 2013-14, To
check Infant Mortality Rate (IMR), ¥12.22 crore has been provided during RE
2012-13 and BE 2013-14,

29, From this year it has also been decided to allacate T 300 crore for
day to day working of Pandit B.D. Sharma University of Health Science. Rohtak.
The funds for capital head construction work have been separated. It has been
further decided that free medicines will be provided to all ourdoot and indoor
patients. This marks ar increase of more than ¥124 crore constituting 70.59%
growth over BE 2012-13 allocation for this prestigious institution of medical
health.

30.  To setup National Law University in Sonepat and new Government
Engineering Colleges at Rewari and Jhajjar, a sum of T 16 crore has been provided
in 2013-14.

31, The State Govemment has approved NABARD assisted project of

¥ 68 crare for construction of 6095 separate toilets for girls along with 2910

hand purnps for water in 2910 Government High/Higher Secondary Schools in

rural areas of the State, The project will be completed in three years from 2013-
14 onwards,

32, State Livestock Mission is being set up with a provision of ¥ ) crore
during 2013-14 to provide support for conservation of genetic resource,
improvement of valuable native breeds, their health and nutrition etc. To set up
Gau-Sewz Ayog, Tl crore has been provided in 2013-14.

33.  For infrastructure investment, Economic Stimufus Package has been
enhanced from 420 crore in 2012-13 to T850 crore in 2013-14. We intend to
provide 415 crore for public health services including water supply & sanitation,
¥350 crore for Health and Medical Education and ¥52 crore for PWD (B&R)
and T33 crore for Indusiries Department.

34, Extension of Delhi Metro to YMCA Chowk Faridabad with the
corridor length of 13.875 KMs is being executed at a cost of 2494 crore. For
this. Government of Haryana is contributing ¥1357 40 crore. Purther extension
from YMCA Chowk to Ballabhgarh, which is 3.2 KMs away, the State has
recently given its approval at a cost of approximatelyZ599 crore,

35. Extension of Dethi Metro from Mundka to City Park Bahadurgarh
having length of 11.182 Kim. and totai cost of ¥ 1991 crore has been approved
on 2nd February 2013, The Government of Haryana will contribute ¥ 787.96
crore during the project period upte March 2016,

36. Eight Regional Rapid Transit Systems (RRTS) Corridors are being
developed which include three Corridors in Haryana out of which two Corridors,
viz., Delhi-Gargaon-Rewari-Alwar (Total 180 KMs out of which 78 Km falling
in Haryana) and Delhi-Sonipat-Panipat ( Total 111 KMs out of which 88.7 Km
falling in Haryana) with the cost of ¥ 50896 crore for which Government of
Haryana is contributing T 3878 crore, are being developed on priority,
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%7. A budget provision of ¥L.75 crore has been made in the year
2013-14 by the Department of Archaeology Haryana to set up a site museumn
and interpretation centre at Rakhigarhi (Hisar district) in which exhibits and
excavated material of this Indus valley site shall be displayed. Excavations
conducted at this historic site by Archacological Survey of India (ASI) till now
suggest, the existence of probably the biggest and the oldest Indus valley city,
larger and more extensive than even Mohen-jo-daro. :

38. For percolation of accountability from higher to lower levals of
administration, the Result Framework Documents of 39 departments were
prepared and approved by the Government under Performance Monitoring and
Evaluation Systern adopted by the State. During the year 2013-14, the remaining
departments and Districts will be covered for preparation of Results Framework
Documents. This will align the resources with the monitorable performance
ndicators of development of State economy. Two research institutes have been
engaged under Endowment Scheme to conduct research and evaluation on topics
of contemporary importance and 9 Working Groups have been setup 1o forrmulate
and fine tune strategies for the 12th Plan period.

39. Thave good news for the employees of the Government of Haryana,
its PSUs, Local Bodies, Cooperative Institutions, Autonomous Bodies, etc.
Cashless medical facility will be implemented from the year 2013-14, to fulfill
their expectation. The Government has already constituted a High Powered
Commiittee to work out its modalities.

40. Now [ would take up budget allocation made for the year 2013-14
in some of the key sectors.

AGRICULTURE AND ALLIED SECTORS

41.  Sir, being son of a farmer I feel proud to inform the worthy members
that for achievement of highest Wheat Productivity, Hon"ble Prime Minister of
India had awarded “KRISHI KARMAN AWARD” to Chief Minister of Haryana
with a cash prize amounting to Rs 1 crore along with citatiop Trophy for 2010
i 1 and now the State has been again awarded the “KRISHI KARMAN AWARLY”
by the President of India on 15th of January 2013 for the highest productivity of
Wheat in the country for the year 2011-12. Haryana is second largest contributor
of food grains to the Central Pool. More than 60% export of Basmati Rice is
taking place from Haryana alone. Similarly, Haryana has achieved 2n impressive
fevel of productivity of 1869 kg/hectare under Mustard crop during 20t0-11
which was highest in the country. The State has increased sugarcane prices 0
the tune of 45 per quinal for all varieties during the current fiscal yeat,

42. The State per capita per day milk availability is 708 grams against
national average of 281 grams. The target for 2013-14 1s to set up 600 hi~tech
and mini units, produce 71,15 lakh tonnes of milk, 43000 lakh eggs and 13.50
lakh kg of wool with plan outlay of T125 crore.
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43, Horticulture Seetor with coverage over 6.61%:0f gross cropped area
t.e. 4,30 lakh hectares is yielding production of 57.11 lakh MTs comprising
fruits of 4.76 MTs over 47036 hectares, vegetables of 50.68'lakh MTs over 3.56
lakh hectares, flowers of 64150 MTs over 6340 hectares and spices of 93585
MTs over 18092 hectares during 2011-12. 260 Farrher dnterest Groups (FIG)
and five Producer Organization Groups were formed durirg 2012- 13 to amange,
procure and sell collectively the produce in the market. Horticutture Bio
Technology Centre is being set up at Shamgarh, Karnal to develop potato seed
through micro tuber breeder which will be distributed at nominal rates 1o farmers.
Under National Horticulture Misston, Centre for subtropical fruits at Ladwa,
Kurukshetra for T 5 crore, Integrated Bee Development Centre at Murthal,
Sonepat for ¥ 10 crore and Flower project at CCS, HATY, Hisar for T 15 crore
have been approved in-principle. I am making additionsd 4llocation of 218 crore
in R¥ 2012-13 and ¥41 crore in BE 2013-14 for horticutture sector,

44, We have made a substantial provision of ¥150 crore for assisting
the Cooperative Sugar Mills in the State in paying the State Advised Price (SAP)
10 the sugarcane growers of the State. As all of us kpow, the Governtment has
decided to pay ¥276 per quintal for the sarly varieties, £271 per quintal for the
middle and ¥ 266 per quintal for the late varieties of smgarcane which is higher
than the previous yzar by ¥ 45 per quintal for each variety. We have provided
7142 crore 1o the Haryana State Coaperative Agriculture and Rural Development
Rank (HSCARDE) to enable the sustenance of the long term cooperative
structure, During the year 2013-14, we intend to provide a sum of T 107 crore
for the same purpose. S ’

45, Tam allocating ¥1854.29 crors for this sector:during 2013- 14 which
is T272.57 crore (13%) higher than the allocation of RE for the current year.
This includes T 1084.87 crore on Plan side and ¥ 769 42.wrore on Non Plan side.

FOOD & SUPPLIES

46. The State is conscious of the fact that the mational foodgrains scenario |
has undergone major quaniitative changes in the last 3-4 years. Some of the
Stales; viz Madhya Pradesh, Rajasthan, Uttar Pradesh, which were earher deficir
States, have now started contributing signiftcantly to#he central pool, Besides,
contribution of Haryana in the central pool is ever increasing, The State of Haryana
5 aware of the fact that due to changed scenario in the country, its Procurement
Agencies would now have to store foodgrains for a longerperiod. Hence, efforts
have been made fo increase covered storage capacity in a big way. As on
31-3-2012, the State of Haryana has covered storage capagity of 48.79 LMT
which includes 2.94 LMT capacity added in the last 3 years. Further, storage
capacity to the tune of 15.49 LMT is likely to be added during the current year
i.e. 2012-13. In addition, during 2013-14, the procurement agencies of the State
have heen directed by Hon’ble Chief Minister to add another 22 lakh MT storage
capacity, for which necessary action is being taken by theconcerned agencies.
This would significantly increase the covered storage capanity in the State leading
to minimize storage losses of food graims, ‘
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47. The State has procured substantially higher gquantities of
87.16 LMT of wheat and 38.46 LMT of paddy during the year 2012-13 as
compared to 69.28 L.MT of wheat and 29.66 LMT of paddy during the previous
year. The state engured the payment of MSP to all the farmers by arranging
adequate finances for this purpose.

SCHOOL EDUCATION

48.  5ir, we understand that education is a key to our future development.

I can say with conviction that an educated woman in a household wil! never

allow it to happen that her children become illiterate. That is why our highest

_ priority is the education of the girl child. We are implementing the RTE Act,

2009 and the Rules notified thereunder to ensure that all children including out

of school children are enrolled. Our Approach has changed from incentives/

. project based 1o right-based one and we are spending T162 crore during 2012-13
under RTE,

49. For encouraging brilliant students, stipend @ T730 under
Rajiv Gandhi Scholarship for Excellence in Education Scheme is being given
benefiting 12,000 students. Likewise monthly stipends to 7.47 lakh
BPL/BCA stndents and 8.45 lakh SC students are being provided.

50. During the financial year 2012-13, ¥ 45 crore is being spent to
purchase dual desks and 2100 crore are provided for 2013-14 (o enable the
department to replace and provide new furniture for students.

51. Our policy focus is on access, equity, quality and governance of
education sector whereas the cmphasis is on improving learning outcomes at all
levels of schooling. For this it is necessary that erientation of teachers and teaching
15 changed. To effect this change a State level School for Teacher Education of
international standards s coming up at Silani Kesho in Thajjar District. The
inmovative 4 year integrated B.5¢./B.Com./B.A.~cum-B.Ed. course is being
started from the year 2013-14. A number of higher professional courses and
research activities would be added on the completion of infrastracture,

52, It is a matter of great pride and honour that with a view to
enhancing the employability of youth through competency based modular
vocational conrses, Flaryana i3 the first state in the country to implement a pilot
project under the National Vocational Education Qualification Framework
(NVEQE). Courses on training in Retail Trading, Automobile repairs or security
services in each of the 40 identified schools in § districts, viz., Ambala,
Yamuonanagar, Rohtak, Fhajjar, Gurzaon, Mewat. Palwal and Faridabad have
been introduced. We intend to extend the coverage to other distriets too in the
financial year 2013-14. '

53. State Government is implementing two flagship national
Programmes, viz., sarv Shiksha Abhiyan and Rashtriya Madhyamik Shiksha
Abhiyan on a sharing paitern between the Centre and the State. Both these
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programimes, interalia, provide for various inputs for ensuring education of
reasonable guality, universalization of elementary education, easy access to
secondary education schooting, providing adequate infrastructure ete.

54. 1t the 12th plan period, we will ensure that leamming goals of each
class are clearly defined and then resources are aligned to achieve them.
Integration of Pre-School and School education io improve learning cutcomes is
also our objective. Muli grade multi level leamning will be promoted so that
children learn free from fear and anxiety. We will provide universal access to
Secondary education at Senior Secondary level by increasing the Gross Enrolment
Ratio (GER) of Haryana from 60% to 65% by 2017,

55. 1 am allocating ¥2491.83 crore on Plan side for School Education
during 2013-14 which is 50% higher than the allocation fiir the corrent financial
year.

HIGHER EDUCATION

56. Sir, in higher education we are focusing on expansion, ¢quity and
excellence. During 11th plan, higher education was transformed from ‘elite’ to
‘ass’ education and we will make it ‘universal’ with GER of 50% during 12th
plan. State universities and colleges are being expanded under Rashtriya Uchceha
Shiksha Abhiyan (RUSA). The Government has opened % new Government
Colleges in 2012-13 which is a record. Under Technical Education Quality
Improvement Programme (TEQIP) six new Government colleges have been
identified as Centres of Excellence where besides the introduction of job oriented
courses and other infrastructural facilities the opportunities of placement of
students will increage. Introduction of schemes like “Human Resource
Development’, ‘Up-gradation of Laboratories’, ‘Science Exhibition’,
‘Bducational and Excursien Tours’, ‘Compulsory Computer Education’, setting
up of ‘Smart class rooms’, ‘Bstablishment of language labs’ are a few steps
towards achieving quality improvement in the colleges,

57. New initiatives like the introduction of mandatory Sports Scheme,
and ‘Cuitural Activities Scheme’ in Government Colleges will facilitate the overall
development and personality of students and will also help in channelising the
energy of youth in positive and constructive manner.

58. [am allocating ¥400 crore for Higher Education sector for the next
financial year which is 72% higher than the allocation of current financial year
on Plan side.

TECHNICAL EDUCATION

59, Sir, adequately trained technical and professional manpower
constitutes the most important component of the humnan resource that spearheads
the socio economic development of a Nation, The Department of Technical
Hducation promotes planned and sustainable development of Techmical Edueation
in the State consistent with the national and State policies,
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60. At the time of inception of Haryana a a separate State in 1966

there were only 6 Polytechnics (Government-4 and Government Aided-2) and -

only one Engineering College at Kurukshetra with annuat intake of only 1341
students. The number of institutions ip deademic session
2012-13 has grown to 643 with total intake of 1,43,000 students. There has been
an exponential growth in the number of technical education institutions
specifically after 2005 when there were 16) institutions up to 2004 035 with an
intake of 28445... '

61. The State Government has enacted, “The Haryana Private Technical

Educational Institution (Regulation of Admission and Fec) Act, 20127 vide Act
No. 18 of 2012, Notification No. Leg.23/2012 dated 10.09.2012, to provide for
regulation of admission and fee for technical courses run by private technical
educational institutions in the State. This will help in streamlining admission to
various technical courses based on merit and will also save the students from
exploitation by private institutions.

62, Five new Government Polytechnics. namely, Government
Polytechnic Shergarh (Kaithal), Government Polytechnic Neembka (Faridabad),
Government Folytechnic Tndri {Mewat), Government Palytechnic Mandkola
(Palwal) and Government Polytechnic Madalpur (Faridabad) are being established
under State Plan. Foundation stone of Government Folytechnic Neemka
(Faridabad) and Government Polytechnic Shergarh (Kaithal) have been latd. The
construction work of these Polytechnics is likely to be started shortly.

63. MNatjonal Institute of Design (NID), a premier institute of the
Government of India, is being established in Umri (on NH-1) in District
Karukshétra, Land reeasuring 20.5 acre has been provided by the Gram Parnchayat
Umri for this ingtitute of national importance.

64. An Extension Campus of IIT Delh: is being established at Rajiv
Glandhi Education City, Kundli, District Sonepat for which HUDA has allotted a
site measuring 50 acres. There is one more proposal under consideration of the
State Government to have another Extension Centre (Research and Development)
of IIT Dethi at Village Badhsa District fhajjar.

65. Tam allocating ¥332.20 crote for this sector during 2013-14 which
is 44% higher than the allocation of BE for 2012- 13 on Plan side.

INDUSTRIAL TRAINING

66. From 4% Government Industrial Training Institutes with a capacity
of 7156 in 1966, when Haryana carge into being, the Departinent of Industrial
Training is imparting the quality skill based training to the unemployed youth
through a network of 131 Government Industrial Training Institutes and 94 Private
ITIs under the Craftsman Training Scheme. During the year 2012-13, there are
30168 sanctioned seats in 2505 trade units including Centres of Excellence in
Govt, Industrial Training Ingtitutes and 14416 seats in 508 trade units in Private
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ITIs (PITIs). New trades are introduced as per the demand of the industry and
the market.

67. Tha farget for the 12th five year plan is for imparting indistrial
training in the State to 16.75 lakh persons. This depaitmeit intends to increase
the present wraining capacity significantly by increasing the number of
Government [I'ls as well as Private ITTs and algo by increasing the intake capacity
of the existing institutes. In addition to this, about 2 lakh unskilled/imemployed
youth are proposed to be frained through the short term / Modular Employable
courses under Skiil Devel()pmmnt Initiative (8$D1) Scheme based on-Modular
Employable Skills (MES) of DGQE&T during the 12th Five Year Plan through a
network of Government and Private institutes registered as Vocatmnal Training
Providers (VTPs). o

68. Four new Government Industrial Training Institutes at Kosli
{Rewari), Kalayat (Kaithal), Santour (Bhiwani) & Majra Payau (Hissar} have
been started. Three new Private Industrial Training Institutes have been started,
Two new wings in Government ITIs at Ferozepur Jhirka & Nagma have been
started to impart training to SC students oxelusively.

69. The proposal to open eighteen new Government Industrial Training
Tnstitutes is underway. The proposal to open seven new Government Industrial
Training Institutes in Mewat rcgrr:m at Punhana, Pinangwa, Taoru, Punhana (W)
Ferozepur Thirka (W), Ujjind (W) & Pinangwa (W) and expansion of three Govt.
Industrial Training Institutes at Ujjina, Nagina & f{ﬂerozepur Thirka, with the
financial assistance of T100 crore allocated under TFC recommendation is in
progress. There is a proposal to open an Institute for Training of Traivers (JTOT)
at Rohtak and Advanced Training [nstitute (ATT) at Thajjar. There is a-proposal
to open 25 new Government Industrial Training Institutes &'85 Skill Development
Centres in PPP mode in un-serviced blocks under Skill Development Mission
Scheme of DGE&T. With the motive to improve the quality of training, the
infrastructure is being upgraded for 16 Govi. ITTs under “Vocational Training -
Improvement Project (VITF)® and 52 Govt. ITI: under “Upgradation of Govt
ITIs in PPP’, the schemes of Govt. of India. In addition 1o this, latest machines
and equipments of latest technology are being procured for remaining IT1s with
the budget available under Plan schemes.

70.  For providing skill development, | am a]locating %200 crote for thig
sector during 2013-14 which is 50% higher than the Plan allocation for the
carrent year.

SPORTS & YOUTH AFFAIRS

7L, Sir, our players have brought Harvana on the international map and
made the country proud in national and international sport 'events. The State
has honoured the players and coaches with cash and kind awards as well as jobs.

72. The Government is constructing 227 Sports Stadia called Rajiv
Gandhi Gramin Khel Parisar in different blocks of the State, Out of these,
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158 such stadia have already been completed. In addition, 232 Mint Stadia have
also been constructed to offer basic level playing facilities in rural areas. The
siate has 2 State Level Stadia, 5 Hockey Astroturfs and 3 Synthetic Tracks, 13
sub division level stadia, 9 swinoming pools & & Multipurpose Halls. Under the
Ceniral Sponsored Scheme Panchayat Yuva Krida Aur Khel Abhivan (PYKKA),
2476 village schools and 48 blocks are covered by setting up play fields to promote
sports in rural areas. Haryana has perhaps the hi ghest playground density in the
country. During the year 2013- 14, an Astroturf for Hockey at Hisar, a synthetic
surface play ground for football at Dariyapur (Fatehabad Distt.) and a Sports
Training Centre at Meham in boxing and Wrestling to be operated by Sports
Authority of India shall be established.

73. Haryana Government provides 3% reservation for employment in
the Government Services to eminent sportspersons of Haryana. It has been
decided that Gold, Silver and Bronze medal winners in Olympic Games and
Gold medalist in Asian and Commenwealth Games from the State will be given
Group-8 category govt, jobs. Participants in Olympic Games and Silver ar Bronze
medal winners in Asian and Commonwealth Games from Haryana will be given
Group-C category government jobs. Besides, the medal winners in World and
Asian championships organized by recognized Sports Federations in the
recognized games would also be given Group-C category £ovt. jobs in the State.
Haryana Police has given jobs 1o 424 outstanding sports persons. Among these,
17 players were recruited in the rank of DSP.

94. The Government has implemented Fair Play Scholarship Scheme
to provide equal apportunity in sports to those belonging to the weaker section
of the society. Under this scheme, sportspersons belonging to SC are given
scholarships ranging from ¥ 1500 PM to ¥8000 PM eack. Girls are given ¥ 1000
extra in scholarship to encourage them to take interest in sports. Under this
Scheme, the players who win Gotd Medal at the state level are given scholarship
@ 73500 per month, for Silver Medal @ T3000 per month & for bronze medal
72500 per month and for participation ¥1500 per month. In national level
tournaments, players arc given scholarship for winning Gold medal @ 73000
BM, for Silver Medal @ %4000 and for Bronze medalist 3000 per month. In
{nternational level tournaments, the players are given scholarship for winning
Gold Medal @ T7000 PM. for Silver Medal @ T6000 and for Bronze medalist
£ 5000 per month.

75 In the new Excise Policy, the amount assigned for promotion of
sports has been inercased from €0.50 to T1 per botrle on the sale of coantry
liguor, IMFI, and Beer. This will mobilize an additional amount of
¥ 20 crore for the sector. :

HEALTH AND MEDICAL EDUCATION

76. The Government of Haryana is comseious about the need of
augmenting trained manpower in the Medical and Health Care Sector in the
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State and is aware of the responsibility of the Public and Private Sector
participation-in this area. Members would be delighted to note thar this
Government has established an all Women Medical College with 100 MBBS
seats and 500 bedded Hospital at Khanpur Kalan-the only such college established
for women so far post-independence in the country, with the only other such
institution being Lady Hardinge Medical College in Delbi. Forther, a Medical
College each at Nalhar in Mewat and Kamnal are in progress and would become
operational soon, increasing the number of Government Medical Colleges to 4.
The State Government has allotted 300 acres of land in Badhsa village in Jhajjar
for extension of AIIMS, New Delhi. The Outreach QOutdoor Patient Diepartment
(OOPD) at the AIIMS-II became functional from 24 November 2012 with an
estimated cost of T20 crore. The establishment of a National Cancer Institute
with 600 beds at a cost of T1800 crore is also under active consideration. Tt will
take 3 years for the praject to be completed. In the Private and other institutional
secior, there are 4 more Medical Colleges and a fifth one is proposed to be
commissioned at Village Majra Sheoraj in Rewart District in Public Private
Partriership. Besides, there are at least 11 Denia) Colleges and over 100 Nursing
Institutions operational in private and nstitutional sector, with a large number
of them waiting in the pipeline to come up. '

77. OPD and TPD are increasing since 2009 and now in 2012,
1.67 crore persons availed of public health facility as OPD and 14.2 fakh indoor
patients. This is an evidence of the faith of the common man in the Government
Institutions and the growing demand for betier public heaith facilities. Therefore,
the Government lays emphasis on improving public health infrastructure. §n the
current year T75.14 crore were spent on free medicines to patients and during
2013-14 ¥96 erore are being provided. Besides, it is proposed to introduce 2 new
public health cadre s0 as to strengthen delivery of services under various
programmes and to reach out to the community in the villages, along with inter
sectoral coordination on health jssues, Ii is also proposed to revise the norms of
staffing of hospitals making service delivery more effective.

78. Al efforts are being made to improve health indicators in the State.
IMR has improved by 4 points as per SRS 2011 and institutional deliveries have
improved to 83%. An ambitious target is proposed for 12th Plan, v.e., by 2017
the IMR will be reduced to 26 from current level of 44, the MMR to 65 from .
current level of 153 and population saffering from anemia will be brought down
to 28 from cutrent level of 36.1.

79.  Under the 3th Finance Commission, Government approved major
upgradation projects for hospitals at Narnaul, Samalkha, Siwand, Panchkuiz, Jind,
Palwal, along with construction of & Community Health Cenires and
11 Primary Health Centres and additional block of General Hospital, Narnaund,
Distt Hisar. Upgradation of district hospital Yamunanagar is also being takenup
for implementation.

80. Itisour endeavor to strengthen the Food and Drugs Administration
Department created in January 2011 to ensure safety and standards in the sale



{$) 106" shmron R g [ 1204, 2013

[ wery weife=s e =g | :

and manufacturing of food as well as drugs. Haryana has become the first ‘Hookah
Bar free State’ in the country during 2042-13 and strenvous efforts are being
made to make it “Medical intoxicants free State’ in 2013-14, Haryana is also the
first State in'the country to implement the provisions of Infant Milk Substitate,
Feeding Bottle and Infant Food (Regulation of Production, Supply and
Distribution) Act, 1992/Amendment Act 2003 to discourage advertisements and
promotion of infant milk substitute products and to promote breast feeding in
the State. Haryana has also become first State in North India to start online sale
licenses. It is proposed to start online licensing and registration of Food Business
Processors under Food Safety and Standards Act 2006, The conviction for
violations under Drugs and Cosmetic Act is more than 75% which is the highest
in the country. Against the department outlay of ¥4 crore in year 2012-13, it is
proposed to enhance it to T14.42 crore in the year 2013-14. Swengthening of
drug testing facilities and manpower would be the major focus areas.

81, Under Ayush outlay of €25 crore for Plan Scheme and T118.37
crore for Non-Plan Scheme has been proposed for the Financial Year 2013-14.
This includes funds for construction of new Ayurveda College at Pattikara in
District Mahendragarh and opening of 6 new dispensaries. This year it is proposed
to operationalise the new Drog Testing Laboratory and Pharmacy at Kurukshetra
for which the buildings have already been completed.

&7, Tn alandmark decision, the Government has also decided to provide
facility for CT scan and MRI scan in all the district hospitals 2t highly subsidised
rates by bringing in private investment on the PPF mode.

23. Realising the importance of Health sector, the Government has
consistently been increasing the Budget for health in the last 7 years. For Health,
1 am allocating ¥477.39 crore constituting growth of 62% over BE 2012-13 on
plan side. For Medical Education, T am allocating Y400 crore with the growth of
69% over BE 2012-13 on plan side.

WOMEN & CHILD DEVELOPMENT

84. The State is implementing various schemes for the development
and empowerment of women and children. One of the top priorities of the State
Govt. is to reduce the malnutrition amongst women and children and to strengthen
the institutional mechanisms for their growth and development. During the 12th
Plan the main focus would be to strengthen and restructure ICDS, to address
maternal and infant maloutrition through multi sectoral programme, to bring
strong nutrition focus in the programmes of Health, Public Health Engineering,
$chool Education, Agriculiure and Food and Supplies Department and a launch
of state wide information, education and communication campaign against
malnutrition.,

5. The Anganwadi Centre is the focal point for the implementation of
various schiemes of department including ICDS Scheme. The State has spent
% 128 crore for the construction of 3147 Anganwadi buildings. The State has
also augmented the resources for the construction of Angznwadi buildings by
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taking the NABARD assisted projects RIDF XV and XVII worth T 164 crore
tor the construction of 1930 Anganwadi buildings.

86. Iam al'ocating T 891.99 crore for this sector dunng 201'% 14 which
is ¥ 214.30 crore (32%) higher than the allocation for the current vear. This
includes ¥ 780.96 crore on Plan side and ¥ 111,03 crore on Non Plai side.

SOCIAL JUSTICE & EMPOWERMENT

87. Haryana Government is committed to carry oat various welfare
schemes for all vulnerable sections of the society. In this connection Government
has taken a seties of effective steps to provide social security to the Aged, Widows,
Destitute Women, Handicapped Persons, Eunuchs, Dwarfs, Persons belonging
to Minority Commanities and Families having only Girl Child. -

88. Under the existing schame “Scholarship to Physically Handicapped
Students”, scholarship is given to physically handicapped students
@ T 400/-to T 1000/- per month. The State Institute Yor Rehabilitation, Training
and Research for Mentally Retarded Persons (SIRTAR) has been set ap at Rohtak
with an investment of T 2,18 crore.

89. Tam atiocating T1826.26 crore for this sector during 2013~L4 which -
is T77.25 crore higher than the allocation for the current year. This includes
¥ 1799.05 crore on Plan side and ¥ 27.21 crore on Non Plan side.

WELFARE OF SC & BC

90. . The Haryana Government is fully committed 10 promote the welfare
of Seheduled Castes & Backward Classes by implementing various sch'gines for
their socio-economic & educational upliftment. § propode to allocate
T 3761.20 crore which re-presents 20.90% of the State Net Plan Outlay under
Scheduled Castes Sub Plan in the Annual Plan 2013-14 against the proportionate
population of 8Cs, i.e., 19.33% of total population in the State.

91. State Government has aceepted the recommendations of the Haryang
Backward Classes Commission with ragard to inclusion of five castes, namely,
Jat, Jat-Sikh, Ror, Bishnoi and Tyagi in the list of Backward Classes categorising
them as Special Backward Class, The Government has decided to provide
reservation to these five casies in jobs under Government/Government
Underiakings and Local Bodies to the extent of 10 per cent in Group C and D
posts and 4 pér ‘cent in Group A & B posts in exclusion to the already notified
reservation available for the Backward Classes. The Government has further
decided to provide reservation in jobs under Government/Government
Undertakings and Local Bodies for economically backward persons in (eneral
Casle Category of the State to the extent of 10 per cent in Group C & D posts and
4 per cent in Group A & B posis, It has also been decided that 10 per cent
reservations each for both these categories would be provided for admission in
Education Institutions. :
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RURAL DEVELOPMENT AND DEVELOPMENT & PANCHAYATS

92.  Aajeevika (National Rural Livelihood Mission) is to be implemented
in 5 phases in all the districts of the State. In the first phase.
12 blocks of district Kaithal, Mewat, Bhiwani & Thajjar (3 blocks in each district)
have been identified for the implemeniation during the year 2012-13. The Initial
Annual Action Plan has been submitted to the Government of India. An outlay
of 2 15 crore has been proposed for SGSY (Aajeevika) as 25% State share for
Annual Plan 2013-2014. (At this stage Hon'ble Speaker-occupied the chair.)

93, During the year 2012-13 {upto December, 2012}, an amount of

¥ 18.58 crore has been spent on various activities of on-going Watershed Projects:

under DDP & IWDP. The objective of these schemes is to control severity of
drought and desert conditions in the identified districts through watershid
devlopment approach. In the year 2008, these two schemes were merged into
new scheme called Integrated Watershed Management Programme (IWMT). The
abjective of IWMP is to conserve water, recharging of water table, production
of enhancement and to create livelihood opportunities. Under TWMP, 47 projects
costing ¥ 215.44 crore for covering an area of 17953 hectares have been
sanctioned for 7 districts, namely, Ambala, Bhiwani, Hisar, Mohidergarh, Rewari,
Panchikula and Yamunanagar for the year 201112 An outlay of ¥ 13 crore has
been proposed as 10% State share for the Annual Plan.

94, 1am allocating T1898.48 crore for this sector during 201314 which
is T672.53 crore (55%) higher than the allocation for the current year. This
includes T 1378.50 crore on Plan side and ¥ 519.98 crore on Non Plan side.

URBAN LOCAL BOTHES

95, Various initiatives are being taken by the Department to improve
the civic amenities in urban areas in the State.

96. The State Government had launched the Rajiv Gandhi Urban
Development Migsion (RGUDMH) for urban infrastructure development
programme on & mission mode approach, in all the urban local bodies of the
State. Under the mission, a revised budget provision of ¥542.70 crore has been
made during the cusrent financial vear 2012-13, out of which T366.26 crore has
been released to Municipalities for various urban development activities. Inspired
by the activities of development in the urban areas during the cutrent financial
year a provision of T624.11 crore has been proposed for the next financial year
2013-14.

12.00 ET\"EF l 7. A towal sum of ¥ 16.96 crore has baen approved by Government

of India for the State to make the 9 cities slum free (Gurgaon, Faridabad, Karnal, ‘

Panchkula, Rohtak, Panipat, Ambala, Yamunanagar and Hisar) under Rajiv Awas
Yojana and initially ¥ 1.51 crore has been released till date for carrying out
survey exercise. To implement the scheme, a provision of ¥ 50.99 crore has
proposed for the next financial year 2013-14.

i
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98, Under the new Excise Policy we have decided 1o enhance the
allocation for Local Bodies from ¥5 per botuile to 37 per bottle in IMFL,
T3 per bottle to T5 per bottle in Country Liquor and T2 per bottle to 33 per bottle
in Beer which will increase the devolution of Urban Local Bodies by ¥51 crore.

99, Iam allocating T1867 crore for this sector during 2013-14 which is
712,80 crore (62%) higher than the allocation of BE for the current year on
plan side.

LABOUR

100. Sir, industrial peace is pre-requisite for economic devel‘opmem.St'ate
Government has taken imitiatives and necessary steps to promote harmeonious
industrial relations in the State, ensure industrial safety & health of workers at
their work place and provide social security to the orzanized as well as
unorganized workers. Various welfare schemes for the workers are being run by
the Labour Department through Haryana Labour Welfare Board and Haryana
Building & Other Construction Workers Welfare Board,

1. The rates of minimum wages of the unskitled workers in the State
which were T 3510/~ per month on 1.7.2007 have been further updated half
yearly. At present, the rate of minimum wages for an unskitled worker is fixed
w.e.f. 01.01.2013 at the rate of ¥ 5212.15 per month and ¥ 200.46 per day. In
addition to that two employments (Domestic servant and Sweeper) have been
added in the schedule of Minimum Wages the list of wh:ch has now increased
from 48 to 50.

102, The setting up of two ‘Major Accident Hazard Conirol Units® at
Panipat and Gurgaon are under process. An amount of ¥ 163 lakh have been
allocated for procuring the items/equipments for setting up of these units.

103, The settings up of two ‘Hygiene Laboratories’ are under process.
An smount of T 85 lakh have been allocated for procuring the items/equipments
for setting up of these labaratories in the current financial year. This will co a
tlong way for the benefit o the industrial workers.

_ 104, Of 11.49 Jakh insured persons and their families, 22 lakh availed of
outdoor and 17054 indoor medical facilities from 7 ESI hospitals, and
36 dispensaries in 18 districts of the State. 500 bedded ESI Medical College and
Hospital at NH-3, Faridabad will start operating in 2013-14. Haryana State has
been awarded, ‘Cotmmendation Certificate’ for the fourth consecutive year for
oltstanding performance in implementing RSBY under which 566121 smart
cards were issued/renewed and bepefit of ¥ 32.86 crore was availed by
beneficiaries during 2011-12 and up to December, 2012, 109359 smart cards
were issued/renewed and benefit of ¥ 10.55 crore was availed by the beneficiaries
under the scheme. The Building and other construction workers, Anganwari
workers, Street venders are already covered and the extension of coverage 1o
IGNOAPS benefictaries, Rickshdw Pullers, Auto Drivers, Rag Pickers, Miners,
Sanitation Workers, Railway Porters is under active consideration. -
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PUBLIC HEALTH ENGINEERING

105. In Haryana State, all the villages were provided with at least one
safe source of drinking water by 31st March, 1992. Thereafter, the focus has
been given to augment the drinking water supply infrastructure in the habitations.
The stats of drinking water in habitations is presently adjudged in terms af
population coverage. During the year 2012-13, 1t is proposed to cover 953
habitations with 100% population coverage, whereas during 2013-14, it is
proposed to benefit 850 habitations.

106. During the year 2013-14, a sum of ¥ 252 crore is proposed under
the State Plan excluding [3th Finance Commission, whereas another sum of

#1725 crore and 130 crore are expected to be provided by Government of India ‘

under National Rural Drinking Water Programme and Desert Development
Programme respectively.

107. NCR Planning Board has been providing financial support for
improving the existing water supply and sewerage infrastructure in the National
Capital Region. The drinking water supply and sewerage facilities are also being
improved in 17 towns falling in National Capital Region at a total cost of T913.54
crore. Besides. a project for storm water disposal for Sonipat town has been
approved by National Capital Region Planning Board at a cost of T21.72 ¢rore.
During the year 2012-13, a sum of ¥42 crore (including loan) has been earmarked
for implemeniation of works under this programrme. For meeting the balance
liability of ongoing schemes and for taking up the works of new projects, a sum
of ¥ 139 crore is proposed to be earmarked for the year 2013-14,

10%. Under the 13th Finance Commission Grants, 2 sum of 300 crore
has been earmarked for improvement of water supply in Shivalik area and
Southern Haryana for the period 2011-15. Similarly, a sum of T100 crore has
boen earmarked for improvement of water supply in Mewat area during the period
2011-15. During the financial year 2013-14, it is proposed to garmark a sum of
¥ 75 crore for improvement of water supply in Shivalik area and Southern Haryana
and a sum of T 25 crore for improvement of water supply in Mewat area.

109. 1 am allocating £2307.49 crore for this sector during 2013-14 which
is £199.04 crore higher than the allocation for the current year. This includes
F1112.59 crore on Plan side and ¥1194.90 crore on Non Plan side.
An amount of 2415 crore has also been provided for this sector under the
Economic Stimulus Package in BE 2013-14.

IRRIGATION

110. Despite the fact that Haryana is a water deficit State, the State has
taken pride in managing water resources well and being the second highest
contributor to the national pool of food grajns. It has an extensive network of
1505 canals having 2 length of 14970 XM. The network of the State is old and
therefore rebabilitation of the same has become very important. During the
current year the department carcied ot rehabilitation of 130 channels at a cost
of T 200 crore.

i
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111. Efforts are also being made to decrease the water losses by
rehabilitating and remodelling the watercourses. More than 2500 watercourses
have already beenrehabilitated and work on the remaining 1s going on in phased
manner, I order to contral and check water togging, the deparment is undertaking
a scheme costing ¥ 10.79 crore for digging 200 shallow tube-wells aiong JLN
fegder. The brackish & saline Water from these tube-wells will be mixed with
canal water, which will help in reclaiming about 4000 Hectares of water logged
land along JI.N Feeder. This project has been taken up under Rashtriva Krishi
Vikas Yojna.

112, Restoration of water bodies is another area of priori ty for the state
as it helps in sustaining the environment. In this direction the project for repair,
restoration, renovation of Bibipur Lake in Kurukshetra Disaict costing ¥ 117.45
crore has been submitted to the Gove. of India under flood management
programme. A past of this project costing T 18 crore is being carried out from the
State funds, which will provide immediate relief io the farmers during the rainy
SEA500.

113. The State has been facing damages due to flood for which the
Government has been taking appropriate steps to minimize them. Puring the
current financial year ¥ 118 crore have been spent on completion of
73 new and 59 ongoing flood control & drainage schemes.

114, Lam allocating 32240.90 crore for this sector during 2013-14 which
18 T274.07 crore (14%) higher than the allocation of BE for the curicnt veat,
This includes ¥ 1150.71 crore on Plan side and T 1090.25 crore on Non Plan
side,

ROADS & BRIDGES

115. During the ycar 2012-13, 1853 Kms. roads with an expenditure
¥1165.00 crore under various schemes have been repaired  inspite of poor
availability of aggregates due to ban on quarrying in Haryana.

6. The Government has taken steps to attract Public Private Partnership
in road sector which is necessary to accelerate infrastructure development,

a)  First road project of Haryana on BOT basis for improvement of
Gurgaon -Faridabad, Ballabgarh- Sohna and threc other roads was
completed with a negative grant of T150.30 crore.

b)  Four laning project of Rai Malikpur (Rajasthan Border)-Narnaul-
Mahendragarh- Dadri- Bhiwani- Kharak Corrider has been taken
up on DBFOT basis over a length of 151 Km. with estimated cost of
T16035 crore. An investment of about T 400 crore would be made by
the state for the acquisition of land and paymeht of Utility shifting.
This project will improved road conpectivity o the State of
Rajasthan. The concession agreemens has been signed on
30 November 2012 and work is likely to be started by July 2013
with schedule date of completion as December 2015.
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¢) Four laning of Yamuna Nagar-Ladwa (Section of SH-06) and
Ladwa- Karnal Section of State Highway No-7 inctuding Ladwa
. hye-pass.on PBREOT basis with a length of 54 K and an estimated
Civil Project Cost of 393.72 crore has been taken up with VGF
support. An expenditure of ¥ 104 00 crore shall be incurred by the
Srate for land acquisition and Utility shifting out of which a sum of
# 50 crore has been allocated during the RE 2012- 13. Work is likely
‘to be started during 2013-14 and is hkely to be completed by
December 2013, :

d)  The Govt, of Haryana bas approved foilawing'fivc roads stretches
to be improved under PPP mode i—

Meerut-Sonepat upto Bahalagarh Chowk (Length. 11;58 km).
L Panipat-Sanoli road 9H-16 (Length 1831 km). '

' Kond-Munak-Salwan-Assandh road MDR 114 (TLength
37.85km).

) Palwal-Aligarh upto border (Length 15.41 km).
'Karnal-Meerut Road (Length 15.40 km).

Eour-out-of above said five roads lead to the State of Uttar Pradesh and
improvement of these roads shall improve the road connectivity 1o the State of
Uttar Pradesh. An investment of more than ¥ 50 crore shall be made by the State
{or land acquisition, ete.

, 117. Tam allocating T2834.78 crare for this sector during 2013-14. This
includes T 1932.00 crore on Plan side and T 902.72 erore on Non Plan side.

POWER

118. Power has emerged as the cornerstone of prasperity, Progress 2nd
devetopment of the State. The aim of our Government is to provide adequate
and quality power supply to all the consumers of the State by increasing the
power generation and strengihening transiission and distribution system. Dug
tor the efforts of our Giovernment, 1068 lakh units of power on an averaze daily
hasis is being supplied to the consumers in the State during current financial
year aguinst 5378 lakh units in 2004-03.

119. I would Hike to inform the How' ble Members that, in the petigd from
1999 to 2003, only 724.4 MW generation capacity was added in the State of
Haryana, whereas. during {he eight years of tenure of our Government, we have
atready added 3712.80 MW generation capacity. This is besides other long term
arrangements for procuring power from outside the State.

120, The establishrment of 2500 MW (4x700 MW) Nuclear Power Flant

at village Gorakhpur in district Tratehabad has been approved., The land acquisition
has been completed by the State Chovernment. Two units of 700 MW each under

-t
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the Phase-1 are likely to be commissioned by 2018-19 by the Nuclear Power
Corporation of Indiz Timited,

121, In the iast 8 years, 340 new substations have been constructed,
capacity of 374 existing substations has beeri augmented and 4994 K Ms of naw
transmission lines have been laid. For up-gradation of the ransmission network
in the State. abour T 1800 crore is planned to be S$pent in the years 2012.13 and
2013-i4.

122, Our effort is to provide quality power to farmers, who provide the
backbone of the State. During the current financial year 2012-13 {upto December
2012) 13487 tubewell connections have been released and 5513 tubewel]
connections will be released by 31.3.2013, Qut of 2.36 iakh families living below
the poverty line, 1,94,442 families have been covered under the Rajiv Gandhi
Gramin Vidyutikaran Yojana, Various other schemes have also been commenced
to bring about technological improvement in the distribution network. For
consumer satisfaction, a special campaign has been launched w.e.f, 01 Tanuary
2013 to expand the distribution network in the villages at a cost of ¥ 500 crore to
strengthen the distribution system of all the villages, wards, sectors and o ensure
un-interrupted and reliable power supply to the consummers. The powet distribution
companies also plan to invest T 2000 crore over the next few years to improve
and strengthen the distribution network in the State so as to provide reliable
powst supply on a sustained basis to all the consumers. The Information
. Communication Technologies system i.e. very effective computerized system
for energy audit, automatic meter reading, customeér care will be implemented in-
36 towns in next one year. Special drives and campaigns are being undertaken
for loss reduction by curbing the theft of electricity, sirengthening of electric
infrasteucture and by recovery of dues from defaulters. '

123, Hon’ble Speaker Sir, | would like to bring to the notice of all the
Hon’ble Members that during the current financial year we have provided more
than ¥ 5129.13 crore for subsidising the powsr consumption by farmers for -
operating their agricultural pump sets. For the Financial Year 2013.14, 1 have
initially set apart a sum of T4260.23 crore for the same purpose.

124. To assist the beleaguered Power Distribution Companies, the
government has given its in-principle concurrence for joining the Government
of India in its new Scheme titled as Scheme for Financial Restructuring of
Distribution Power Utilities. The State Government has agreed to take over the
entire short term and long term Hlabilities of the State Distribution Companies in
the coming three vears as and when the fiscal space so permits. This would
enable the Distribution Power Utilities to claim assistance from the Government
of India subject to committed reduction in the Aggregate Technical and
Commercial (AT&C) losses. This would also facilifate the financial institutions
in providing working capital loans to these Utilfties. .

123. Tam allocating T5232.97 crore for this sector during 2013-14. This
includes ¥ 965.09 crore on Plan side and ¥ 4267.88 crore on Non Plan side.
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TRANSPORT

126. An efficient and good public transport system plays a pivotal role
int the econommy of any State & welfare of the public of the State. Our Government
is committed 1o provide safe and effictent transpart services to the people of the
State. For this purpose, Haryana Roadways has expanded its {leet to 3800 during
the last year from 3500, It is expected to increase fleet strength to 4500 by the
end of year 2013-14. In order to operationalize the expanded fleet strength, it
has also added about 5000 personnel primarily drivers and conductoss in its
work force. Haryana Roadways on an average carries about 12.20 lakh passengers
daily to various destinations in and outside the State.

127, In order to boost public transport system in big cities of Haryana,
Haryana Roadways has taunched city opetation in (urgaon, Faridabad and
Pasichkula. In Gurgaon, it i operating 85 buses in two shifts providing bus
cervice to commuters from 6.00 AM to 10.00 PM. Every day, it carties about 1
Jakh passengers and covers about 18000 to 20000 kms, Similarly, in Faridabad,
Haryana Roadways is operating about 90 buses In two shifts. it covers about
20000 kms and carries about 1 lakh passengers every day. In Panchkula, it is
operating 30 buses in two shifts and covers about 7300 kms.

128, Haryana Roadways has also lannched its premium service between
Delhi-Chandigarh-Guegaon by adding 25 multi-axle super lusury Volvo AC buses
and provides connectivity to Delhi Tnternational Airport Delhi and Gurgaon on
an interval of half an hour barring some unearthly hours.

129. For providing better lransport service to public, State Transport
Department has started new depots at Charkhi Dadri, Palwal and Nuh and also 2
City Bus Service Depot has been established and operationalised
at Faridabad. New Bus Stands have been constructed at Loharu, Shahazadpur,
Kalayat and Nissing and are under construction at 11 other places.

130. To improve the fitness of motor vehicles, the Government is
establishing an Inspection and Testing Cenire at Rohtak with an approximate
cost of € 14.40 crore, all of which will be given by the Central Government. This
Centre will have computerized and fully aneomated system of checking the fitness
of transport vehicles and will reduce the discretions available with the officials
in issuing of certificate of fitness Lo vehicles.

131. The Government has introduced e-payment facility for payment of
road tax by the owners of transport vehicles in February, 2013, Through this
facility, the vehigle owners will be able to make payment of the road tax online.
This will not only result into greater ansparcncy and efficiency in tax collection
but also convenience to the public. A MOU has been signed by the Government
with the State Bank of India for this purpose. '

132. Tam alocating T181.50 crore for Transport during 2013-14 which
is ¥49.50 crore (37%) higher than the allocation of RE 2012-13.
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INDUSTRIES & COMMERCE INCLUDING INFORMATION
TECHNOLOGY '

133. Hon'hle Members, our state continues to retain its position as a
preferred investment destination. The rate of implementation of the pledged
investment in Haryana is the kighest in the country. A total of 1054 [EMs,
catalysing an investment of ¥ 40,538.65 crore with employment potential for
3,22,486 persons were filed with the Government of India during
2003-12, ou of which 852 IEMs have been implemented with an investment of
1 25,760.48 crore providing employment to 2,05,776 persons. Notwithstanding
the market uncertainties and volatility at the international and national lavel, an
investment of ¥ 61,000 crore bas been catalyzed in the State since 2005, with an
investment of about T 97,000 crore being in the pipeline. The State has so far
received foreign direct investment of T 13,128 crore, of which, investment of
T 9,628 crore has come up after the implementation of the Industrial Policy,
2003. The total exports from the State have increased from ¥ 48,530 crore during
2010-11 to ¥ 54,991 crose during 2011-12 registering an increase of more than
139,

134, The State continues to remain a preferted investment destination
for the domestic as well as international investors in the IT sector. While HSIDC
has developed infrastructure for Technology Park/ Electronics Hardware
Technology Parks to promote IT Seetor at four locations Le. Panchkula, IMT
Manesar; Kundli and Rai in Sonepat in Haryana, the ‘ready to move in space’ is
being created largely by the private sector, thanks to the pro-active policies of
the State Government in this behalf. Four SEZs have already become functional
in the [T/ITES sector in the state and licenses have been granted for establishment
of 35 FT/Cyber parks. Haryana's share in the IT/ATES Sector exports during the
year 201112 is estimated about 6% of total export from India and the state
accoums for 6.8% of the emplayment in the IT Sector throughout the country.

135, Haryana has declared 2013 as the Year of ‘Industrial Development

& Employment’. Recogaising that the Micro, Small and Moedium Enterprises
(MSMESs) constitute the backbone of the manufacturing sector with large
employment potential, the government has adopted the strategy for establishment
of Common Facility Centres (CFCs) in Public-Private-Partnership mode under
the Cluster Development Scheme in order to support the MSME Sector and
generate employment opporiunities. A total of 15 such clusters have been
identified for establishment of Common Facility Centres. Diagnostic Study
Reports (ID5Rs) have been prepared in respect of 8 clusters and submitted to the
Government of India for their appraisal, of which 3 clusters at Bahadurgarh,
Panipat and Karngl have been approved for setting up CFCs by the Government
of India. Four additional Common Facility Cenires ate expected to be approved
befure the close of the current financial year. These clusters are envisaged to put
into place an institutional support mechanism to facilitate growth and
competitiveness of this sector and would address the common neads of MSMEs
in the areas of Research & Development, technology up-gradation support,
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standardization of products, quality tesiing and marking facilities, marketing
initiatives with promation of branding of products etc. The initiative is oriented
1o build a social capital 5o as to strengthen collective action which will provide
spill-over effects of economies of scale, credit facilitation, technology
up-gradation, brand building and marketing. '

136. A number of infrastructure development initiatives have also been
planned under the Delhi Mumbai Industrial Corridor project, for which HSIIDC
is the Nodal Agency. These initiatives are expected to open up huge investiment
dpportunities in the state.

137, Tam allocéting #8570 crove for this sector during 2013-14 which is
¥ 33,54 crore (64.3%) higher than the allocation of RE 2012-13,

BUDGET ESTIMATES 2013-14

138, Hon’ble Speaker Sir, now I praceed to present before this august
House, the Budget Estimates for the year 2013-14, Under the Budget Estimates
2013-14, Total Receipts (net of public debt) are projected at $52640.85 crore, of

- which Revenue Receipts are ¥ 43780.35 crore, while Capital Receipts {net of
public debt) are ¥8860.52 crore. These receipts have registered an increase of
T7486.62 crore, T 5956.26 crore and ¥1530.36 crore respectively over the
corresponding projections in the Revised Estimates of 2012-13. The total
Expenditure (excluding the repayments) under the Budget Estimates for the year
2013-14 is projected at ¥ 53073.59 wrore, of which Revenue Expendinure is ¥
46773.56 crove and the Capital Expenditure is ¥6850.03 crore. It is heartening
that these categories have marked an increase of FHO60,50 crore, T5236.11 crore
and 1424.19 crore respectively over the corresponding projections in the Revised
Estimates of 2012-13. The Budget Estimates for the year
2013-14 project a Revenue Deficit of ¥ 244323 crore and Fiscal Deficit of ¥
2975.97 crore. The Balance from Current Revenue for the year 2013-14 is
projected to be .7748.89 crore. ‘

:139. Sir, let me now indicate the sectoral allocations in the Budget
Estimates for the year 20 13-]4. The Agricutture and Allied sector would receive
T1854.29 crore, ‘the’ Power sector is proposed to receive ¥5232.97 crore, the
Road &nil Frapspott sector is allocated I4471.21 crore, the Irrigation sector is
projectéﬂf‘ip;iﬂacg;yg&:@zm.?‘ﬁ erore, the Poblic Health Engineering sector is
siated to fecdive 30749 crore, the Urban Development secior is allocated
£3112.66 croﬁé’,‘i’hé’lﬁ“ducati.on sector is slated to receive T8944.87 crore, Sports
sector in slated to receive Z173.8§ crore, Industrial Training and Technical
Education are projected to receive T638  crore, the Health anct Family Welfare
sector is allotied T2044,88 crore, Social Justice and Empowerment including
Welfare of Scheduled Castes and Backward Classes sector is proposed T3216.28
crore, and Rural Development & Panchayat sectar is slated to receive T1898.48
crore. ‘

140. As against the Annaal Plan Projections in the Budget Estirnates of
2012-13 at ¥14500 crors, the allocation for the Annual State Plan 2013-14 is

[
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proposed at TLE00C crore. In addition to it, an outlay of ¥ 2352.65 crore for the
Centrally Sponsored Schemes has also been included on the Plan side, boosting
the compeosite Plan Outlay in the Budget Estimates for the vear 2013-14 ta ¥
20352.65 crore,

CONCLUDING REMARKS

141. Mr. Speaker Sir, while concluding, I would like to say that Haryana
and ity people have unigue history of hard work, dedication, cntrepreneurial
creativity and innovation. They have selected their own distinet development
pathway based on inclusive, faster and sustainable growth. We have charted a
course of action with clear line of sight for the people of Haryana in all its regions
and are determined o face the shared development challenges together fairly
and effectively. Through you 8ir, I want to extend my solemn assurance that we
will not leave any stone unturned to lake the State 1o the higher trajectory of
development with the same commitment as we have extubited in the last eight
years.

L 142, Eir, with these words now [ commend the Budget Estimates for the
: year 2003-14 1o this House for its consideration and approval, ‘

Jai Hind !
Mr. Speaker : Hon'ble Members, now the House is adjourned till
2.00 p.m., on Monday, the dth Mareh, 2013, .
#7241 hrs.] (The Sabha then *adjourned till 2.00 p.m. on Monday. the -
) 4th March, 2013.)
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